List of Repealed Acts from June, 2014 to 2025 through various
Repealing and Amending Acts and other Acts

S.No | Year | ActNo. | ActName Repealed By
The Admiralty
(Jurisdiction and
1 3 and 4 The Admiralty Court Act, | Settlement of
Vict., c. 65 | 1840 Maritime Claims)
Act, 2017(22 of
2017)
: , | The Repealing and
2 | 1850 12 Egiai‘fgic‘?cfgggmms Amending Act, 2019
’ (Act No. 31 0of 2019)
.. The Repealing and
3 | 1850 18 gfoet g&?;ﬂaigf?ggf Amending Act, 2023
’ (Act No. 37 of 2023)
The Repealing and
4 1850 71 The Caste Disabilities Amending (Second)
Removal Act, 1850 Act, 2017 (Act No. 4
of 2018)
: The Repealing and
5 | 1850 37 (Tllr’le i‘;gsl;: igv?gtsso Amending Act, 2017
q ’ (Act No. 2 of 2018)
ey The Repealing and
6 | 1852 8 g‘g;he“ffs Fees Act, | A mending Act, 2017
(Act No. 2 of 2018)
The Repealing and
7 11855 28 R’j lljg‘slgy Laws Repeal |\ o hding Act, 2023
’ (Act No. 37 of 2023)
: : : The Bills of Lading
8 | 1856 9 R’j Ifgslzn Bills of Lading | » ot 9025 (18 of
’ 2025)
: The Repealing and
9 | 1857 5 The Oriental Gas Amending Act, 2023

Company Act, 1857.

(Act No. 37 of 2023)




The Madras Uncovenanted

The Repealing and
Amending (Second)

101 1857 / Officers Act, 1857. Act, 2017 (Act No. 4
of 2018)
The Repealing and
11 1857 1 The Howrah Offences Act, | Amending (Second)
1857. Act, 2017 (Act No. 4
of 2018
The Repealing and
12 | 1859 12 The Calcutta Pilots Act, Amending (Second)
1859. Act, 2017 (Act No. 4
of 2018
: The Bharatiya Nyaya
13 | 1860 45 g‘golndlan Penal Code, | g/ hita, 2003 (45 of
2023)
The Admiralty
(Jurisdiction and
14 24 and 25 | The Admiralty Court Act, | Settlement of
Vict., c. 10 | 1861 Maritime Claims)
Act, 2017(22 of
2017)
The Repealing and
15 | 1362 3 The Government Seal Act, | Amending (Second)
1862. Act, 2017 (Act No. 4
of 2018)
: iy The Repealing and
16 | 1863 16 g’gfmse (Spirits) ACt, | A ending Act, 2016
(No. 23 0f 2016)
\ : The Repealing and
17 | 1866 21 gi‘e Clortlif)i“zcﬁg&ge Amending Act, 2017
S50 ’ (Act No. 2 of 2018)
The Repealing and
18 | 1867 I f;‘gﬁanges Tolls Act, | 4 mending Act, 2017
(Act No. 2 0of 2018)
. The Repealing and
19 | 1867 11 The Oriental Gas Amending Act, 2023

Company Act, 1867.

(Act No. 37 of 2023)




The Press and Registration

The Press and
Registration of

20 | 1867 25 of Books Act, 1867 Periodicals Act, 2023
(51 0f2023)
The Repealing and
21 1871 4 The Coroners Act, 1871. Amending Act, 2023
(Act No. 37 0f 2023)
: : The Bharatiya
22 | 1872 1 E; 7ezlnd1an Evidence Act, Sakshya Adhiniyam,
2023 (47 0f 2023)
The ot Wosem | e Keptlng nd
23 | 1873 16 Provinces Village and &
Road Police Act. 1873 Act, 2017 (Act No. 4
Cag TOREE ALL 2812 16£2018)
: .. The Repealing and
24 | 1874 4 E;f Fl‘égeign Recruiting | A 11 ending Act, 2016
’ (No. 23 0f 2016)
The Indian Law Reports The Repealing and
25 | 1875 18 At 1875 P Amending Act, 2016
b (No. 23 0f 2016)
The Repealing and
The Central Provinces Amending (Second)
26 | 1875 20 1 aws Act, 1875, Act, 2017 (Act No. 4
of 2018)
The Repealing and
27 | 1876 19 The Dramatic Amending (Second)
Performances Act, 1876. | Act, 2017 (Act No. 4
of 2018)
The Repealing and
28 | 1879 6 gfeesfrfft?jﬁc g0 | Amending Act, 2016
’ (No. 23 of 2016)
The Repealing and
29 | 1879 14 The Hackney-carriage Act, | Amending (Second)

1879.

Act, 2017 (Act No. 4
of 2018)




The Legal Practitioners

The Advocates

30 | 1879 18 (Amendment) Act,
Act, 1879 2023 (33 0f 2023)
The Repealing and
31 | 1879 19 The Raipur and Khattra Amending (Second)
Laws Act, 1879. Act, 2017 (Act No. 4
of 2018)
. : The Repealing and
32 | 1881 11 };Ef 1}48‘2“11‘“1’&1 Taxation |\ 11 ending Act, 2019
’ ' (Act No. 31 of 2019)
The Repealing and
33 | 1881 13 The Fort William Act, Amending (Second)
1881. Act, 2017 (Act No. 4
of 2018)
. The Repealing and
34 | 1881 16 E:iew?:s;riz?olnggll Amending Act, 2023
Y5 AL 1001 (Act No. 37 of 2023)
The Repealing and
35 | 1882 71 The Madras Forest Amending (Second)
(Validation) Act, 1882. Act, 2017 (Act No. 4
of 2018)
The Repealing and
36 | 1883 10 The Bikrama Singh's Amending (Second)
Estates Act, 1883. Act, 2017 (Act No. 4
of 2018)
The
The Indian Telegraph Act, | Telecommunications
37| 1885 13 1885 Act, 2023 (44 of
2023)
. The Repealing and
38 | 1885 18 (Tﬁeini‘s‘;‘dAﬁc‘}‘;gs;“‘m Amending Act, 2023
’ ' (Act No. 37 of 2023)
: The Repealing and
39 | 1886 1 The Indian Tramways Act, | oo ine Act, 2025

1886

(Act No. 37 of 2025)




The Repealing and

The Oudh Wasikas Act, Amending (Second)
40 | 1836 21 1886. Act, 2017 (Act No. 4
of 2018)
The Repealing and
: Amending (Second)
41 | 1888 3 The Police Act, 1888. Act, 2017 (Act No. 4
of 2018)
The Repealing and
47 | 1338 2 The Indian Tolls Act, Amending (Second)
1888. Act, 2017 (Act No. 4
of 2018)
: : The Railways
43 | 1890 9 g‘;olndlan Railways Act, | A 1endment) Act,
2025 (9 0f 2025)
. . The Repealing and
44 | 1890 13 E;f ]f’g‘glge (Malt Liquors) | \ oo ding Act, 2016
’ (No. 23 0of 2016)
The Admiralty
(Jurisdiction and
45 53 and 54 | The Colonial Courts of Settlement of
vict.,, c. 27 | Admiralty Act, 1890 Maritime Claims)
Act, 2017(22 of
2017)
The Admiralty
The Colonial Courts of (SJ;EZ?;ZE?E fand
46 | 1891 16 Admiralty (India) Act, .. :
1891 Maritime Claims)
Act, 2017(22 of
2017)
: DX qe g The Repealing and
47 | 1892 2 E‘:f ¥Sagglages Validation |\ o ding Act, 2017
’ (Act No. 2 0of 2018)
The Government The Repealing and
48 | 1892 10 Management of Private Amending Act, 2019

Estates Act, 1892.

(Act No. 31 of 2019)




The Repealing and

19 | 1393 ) The Porahat Estate Act, Amending (Second)
1893. Act, 2017 (Act No. 4
of 2018)
The Repealing and
50 | 1895 15 The Government Grants Amending (Second)
Act, 1895. Act, 2017 (Act No. 4
of 2018)
The Public Servants The Repealing and
51 1897 1 (Inquiries) Amendment Amending Act, 2017
Act, 1897 (Act No. 2 of 2018)
: : : The Repealing and
52 | 1897 4 o Indian Fisheries Al | Amending Act, 2015
(No. 17 of 2015)
: The Repealing and
53 | 1897 5 /Txﬁeigli’r‘falfﬁ a?§197 Amending Act, 2017
&AL (Act No. 2 of 2018)
The Repealing and
54 | 1897 2 The Reformatory Schools | Amending (Second)
Act, 1897. Act, 2017 (Act No. 4
of 2018)
: : The Repealing and
55 | 1897 14 R’j If;;*;n ShortTitles | 1 ending Act, 2017
’ (Act No. 2 0of 2018)
The Repealing and
56 | 1898 3 The Lepers Act, 1898 Amending Act, 2016
(No. 23 0f 2016)
57 1898 6 The Indian Post Office The Post Office Act,
Act, 1898 2023 (43 of 2023)
The Repealing and
58 | 1899 23 E?fk%};‘;:é’nzf fst"t}agr;% Amending Act, 2017
’ (Act No. 2 0of 2018)
The Repealing and
59 | 1901 11 The Amending Act, 1901 | Amending Act, 2017

(Act No. 2 of 2018)




The Indian Tramways Act,

The Repealing and

60 | 1902 4 1902 Amending Act, 2016
(No. 23 0f 2016)
The Repealing and
61 1903 1 The Amending Act, 1903 | Amending Act, 2017
(Act No. 2 0of 2018)
: : The Railways
62 | 1905 4 };ﬁf Iln 9d 6?1 Railway Board (Amendment) Act,
’ 2025 (9 0f 2025)
The Prevention of iﬁ;ﬁgﬁfg?gg&iﬂ)
63 1911 10 ?gclhltlous Meetings Act, Act, 2017 (Act No. 4
' of 2018)
The Bengal, Bihar and The Repeahng and
. Amending (Second)
64 | 1912 7 Orissa and Assam Laws
Act. 1912 Act, 2017 (Act No. 4
’ ' of 2018)
The Wild Birds and The Repealing and
65 1912 8 Animals Protection Act, Amending Act, 2016
1912 (No. 23 of 2016)
: The Repealing and
66 | 1912 13 g‘szelhl Laws Act, Amending Act, 2023
' (Act No. 37 of 2023)
The Repealing and
67 | 1913 6 ggfixgisaﬁin lvgvfé‘f Amending Act, 2016
£ A (No. 23 of 2016)
: The Repealing and
68 | 1915 7 g‘f SDelhl Laws Act, Amending Act, 2023
' (Act No. 37 of 2023)
: : The Repealing and
69 | 1916 7| fne Indian Medical Amending Act, 2016
& ’ (No. 23 of 2016)
The Inland Vessels Act The Inland Vessels
70 | 1917 1 1917 ’ Act, 2021 (24 of

2021)




The Sir Currimbhoy

The Repealing and
Amending (Second)

’ " | of2018)
The Local Authorities The Repealing and
72 | 1919 1 Pensions and Gratuities Amending Act, 2016
Act, 1919 (No. 23 of 2016)
The Criminal
The Identification of Procedure
73| 1920 33 Prisoners Act, 1920 (Identification) Act,
2022 (11 0of 2022)
: The Immigration and
74 11920 34 Eﬁ;egazsgo?;z%mry Into Foreigners Act, 2025
’ (13 0f 2025)
The Repealing and
75 | 1921 17 The Cattle-trespass Amending (Second)
(Amendment) Act, 1921. | Act, 2017 (Act No. 4
of 2018)
: : The Repealing and
76 | 1922 22 E?:algleéf;gngfr’;‘;gt;o Amending Act, 2023
’ ' (Act No. 37 of 2023)
: The Boilers Act,
77 1923 5 The Boilers Act, 1923 2025 (12 of 2025)
The Cantonments (House | The Repealing and
78 | 1923 6 Accommodation) Act, Amending Act, 2023
1923. (Act No. 37 of 2023)
The Emplovee's The Code on Social
79 | 1923 8 Com np at? 0 Act. 1923 Security, 2020 (36 of
ompensation Act, 2020)
The Mussalman
80 | 1923 2 g;Mussalman Wakf Act, | (ke (Repeal) Act,
2025( 15 of 2025)
: : The Carriage of
81 | 1925 26 The Indian Carriage of 1 50 4 0 Sea Act,

Goods by Sea Act, 1925

2025 (19 of 2025)




The Industrial

82 | 1926 16 glze 6Trade Union Act, Relation Code 2020
(35 0f 2020)
The Marine Aids to
83 | 1927 17 The Lighthouse Act, 1927 | Navigation Act, 2021
(20 0f 2021)
The Hindu Inheritance The Repealing and
84 | 1928 12 (Removal of Disabilities) | Amending Act, 2017
Act, 1928 (Act No. 2 of 2018)
The Transfer of Property | The Repealing and
85 | 1929 21 (Amendment) Amending Act, 2017
Supplementary Act, 1929 | (Act No. 2 of 2018)
The Repealing and
86 | 1930 32 f,g‘fig:gisaﬁin l\gfféd Amending Act, 2016
& A (No. 23 of 2016)
The Provisional
27 | 1931 16 The Provisional Collection | Collection of Taxes
of Taxes Act, 1931 Act, 2023 (50 of
2023)
The Sheriff of Calcutta
88 | 1931 20 (Power of Custody) Act, Rep., Act 04 of 2018
1931
The Repealing and
29 | 1932 1 The Public Suits Amending (Second)
Validation Act, 1932. Act, 2017 (Act No. 4
of 2018)
The Bengal Suppression of | The Repealing and
90 | 1932 24 Terrorist Outrages Amending (Second)
(Supplementary) Act, Act, 2017 (Act No. 4
1932. of 2018)
: : The Repealing and
o1 | 1933 2 Eggoi?;liﬁn l(gg‘zdgmg of | Amending Act, 2016
’ (No. 23 of 2016)
The
90 | 1933 17 The Indian Wireless Telecommunications

Telegraphy Act, 1933

Act, 2023 (44 of
2023)




The Repealing and

93 1934 15 The Sugar-cane Act, 1934. | Amending Act, 2023
(Act No. 37 0f 2023)
The Bharatiya
94 | 1934 22 The Aircraft Act, 1934 Vayuyan Adhiniyam,
2024 (16 of 2024)
zﬁeﬁf&?ﬁ tC riminal Law The Repealing and
95 | 1934 27 (Supplementary) Act Amending Act, 2017
PP 1Y) At (Act No. 2 of 2018)
1934
Chttsgatn Divisons | 11 Repeling and
96 | 1935 13 JAtISg . Amending Act, 2017
(Divorce Proceedings (Act No. 2 of 2018)
Validation) Act, 1935 '
97 | 1936 4 The Payment of Wages The Code on wages,
Act, 1936 2019 (29 of 2019)
The Repealing and
98 | 1936 5 E,ﬁ z ifrfeelijfdl ;)?,rgers Amending Act, 2017
& AL (Act No. 2 of 2018)
: The Repealing and
99 | 1936 16 f,g‘fi?;?falzft hfga;rgages Amending Act, 2017
&AL (Act No. 2 of 2018)
The Red Cross Society The Repealing and
100 | 1936 18 (Allocation of Property) Amending Act, 2016
Act, 1936 (No. 23 0f 2016)
: : The Repealing and
101 | 1936 22 &;ﬁ‘ggﬁiﬁgﬁ; s | Amending Act, 2016
’ (No. 23 0of 2016)
The Hindu Women's Right | The Repealing and
102 | 1938 11 to Property (Amendment) | Amending Act, 2017
Act, 1938 (Act No. 2 of 2018)
The Repealing and
103 | 1938 20 The Criminal Law Amending (Second)

Amendment Act, 1938.

Act, 2017 (Act No. 4
of 2018)




The Employers’ Liability

The Repealing and

104 | 1938 24 Amending Act, 2016
Act, 1938 (No. 23 0f 2016)
: . The Immigration and
105 | 1939 16 glgfe?flgefﬁztéfnlgg o Foreigners Act, 2025
& ’ (13 of 2025)
: : The Repealing and
106 | 1939 29 Xﬁiﬁ‘:ﬂgﬁg (f;’;;th Amending Act, 2017
’ (Act No. 2 of 2018)
The Repealing and
107 | 1940 12 /{ﬁggggﬁt‘i’é tLszto Amending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
Amending (Second)
108 | 1941 4 The Berar Laws Act, 1941. Act, 2017 (Act No. 4
of 2018)
The Repealing and
109 | 1941 7 The War Injuries Amending (Second)
Ordinance, 1941. Act, 2017 (Act No. 4
of 2018)
: - The Repealing and
110 | 1941 12 5223‘??£§f§§“{’34‘if Amending Act, 2023
’ ' (Act No. 37 0f 2023)
The Indian Merchant The Repealing and
111 | 1941 22 Shipping (Amendment) Amending Act, 2016
Act, 1941 (No. 23 of 2016)
: The Repealing and
112 | 1941 23 &;ﬁ‘ggﬁgﬁﬁegﬁl Amending Act, 2016
’ (No. 23 0of 2016)
The Excess Profits Tax The Repealing and
113 | 1941 24 (Second Amendment) Act, | Amending Act, 2016
1941 (No. 23 of 2016)
The Railways (Local The Repealing and
114 | 1941 25 Authorities' Taxation) Act, | Amending Act, 2016

1941

(No. 23 0f 2016)




The Repealing and

The Weekly Holidays Act, | Amending (Second)
5 1 1942 18 1942, Act, 2017 (Act No. 4
of 2018)
The Repealing and
The Collective Fines Amending (Second)
116 | 1942 20| Ordinance, 1942. Act, 2017 (Act No. 4
of 2018)
The Armed Forces iﬁei(eili)rfgl(lggcﬁil)
17 11942 41 E)S%fflﬁ Po‘fgfz) Act, 2017 (Act No. 4
TAAAnce, 1752, 0f 2018)
The War Injuries The Repeahng and
118 | 1943 23 (Compensation Insurance) Amending (Second)
Act. 1943 Act, 2017 (Act No. 4
¢ 175, 0f2018)
The Central Excise Act,
1944 (1 of 1944) (.except The Central Goods
as respects goods included and Services Tax
119 | 1944 1 in entry 84 of the Union
: Act, 2017 (12 of
List of the Seventh 2017)
Schedule to the
Constitution)
The Public Health Xﬁ;ﬁﬁfal(lgg;ﬂ)
120 | 1944 21 (Emergency Provisions) Act. 201 £ Act No. 4
Ordinance, 1944 ¢t, 2017 (Act No.
’ ' of 2018)
The War Gratuities iﬁ;g?ﬁg?gg;?}%
121 | 1945 24 g?é:i(;r:s;axllgizsemptlon) Act, 2017 (Act No. 4
’ ' of 2018)
The Secunderabad X}rﬁe};g?fal(nsf;ﬂ)
122 | 1945 30 Marriage Validating &

Ordinance, 1945.

Act, 2017 (Act No. 4
of 2018)




The Repealing and

The Bank Notes Amending (Second)
123 | 1946 2 (Declaration of Holdings) £
Ordinance. 1946 Act, 2017 (Act No. 4
’ ' of 2018)
The Criminal Law Xﬁ;ggg‘?giﬁiﬂ)
124 | 1946 6 Ifxgrzgndment Ordinance, Act, 2017 (Act No. 4
' of 2018)
The Termination of War iﬁei(eili)rfgl(lggcﬁil)
125 | 1946 10 (llgzgmmon) Ordinance, Act, 2017 (Act No. 4
' of 2018)
The Industrial The Industrial
126 | 1946 20 Employment (Standing Relation Code 2020
Orders) Act, 1946 (35 0 2020)
: . The Repealing and
127 | 1946 22 \T;eel gff;ﬁ?ﬁ;?ﬁg Amending Act, 2017
’ (Act No. 2 of 2018)
The Immigration and
128 | 1946 31 The Foreigners Act, 1946 | Foreigners Act, 2025
(13 0f 2025)
: : The Industrial
129 | 1947 14 R’j Ilngdﬁ“al Disputes | o cJation Code 2020
’ (35 0 2020)
The Trading with the The Repealing and
130 | 1947 16 Enemy (Continuance of Amending (Second)
Emergency Provisions) Act, 2017 (Act No. 4
Act, 1947. of 2018)
The Income-tax and The Repealing and
131 | 1947 44 Business Profits Tax Amending Act, 2016
(Amendment) Act, 1947 (No. 23 of 2016
: : The Repealing and
132 | 1947 45 The Indian Trade Unions 1 o0 4ino Act, 2016

(Amendment) Act, 1947

(No. 23 of 2016




The Foreign Jurisdiction

The Repealing and

133 | 1947 47 Amending Act, 2015
Act, 1947 (No. 17 of 2015)
The Minimum Wages Act, | The Code on wages,
134 | 1948 1 1948 2019 (29 of 2019)
e Ko
135 | 1948 26 ﬁzl:nirgjgratlon (Property) Act, 2017 (Act No. 4
’ ' of 2018)
\ The Code on Social
136 | 1948 34 The Employees' State Security, 2020 (36 of
Insurance Act, 1948
2020)
: The Repealing and
137 | 1948 38 g‘:cg::;gngff ‘fg};gal Amending Act, 2016
88 A (No. 23 of 2016)
The Indian Matrimonial The Repealing and
138 | 1948 40 Causes (War Marriages) Amending Act, 2017
Act, 1948 (Act No. 2 of 2018)
The Income-tax and The Repealing and
139 | 1948 48 Business Profits Tax Amending Act, 2016
(Amendment) Act, 1948 (No. 23 0of 2016)
The Imperial Library The Repealing and
140 | 1948 51 (Change of Name) Act, Amending Act, 2017
1948 (Act No. 2 of 2018)
: The Repealing and
141 | 1948 58 E‘:f ?gféange of Prisoners | \ 1 nding Act, 2016
’ (No. 23 0of 2016)
The Resettlement of The Repealing and
142 | 1948 60 Displaced Persons (Land | Amending Act, 2016
Acquisition) Act, 1948 (No. 23 0f 2016)
The Occupational
Safety, Health and
143 | 1948 63 The Factories Act, 1948 Working Conditions

Code, 2020 (37 of
2020)




The Delhi Hotels (Control

The Repealing and

144 | 1949 24 of Accommodation) Act, | Amending Act, 2016
1949 (No. 23 0f 2016)
The Requisitioned Land iﬁei(eili)rfal(lggcﬁil)
145 | 1949 51 (Apportionment of g
Compensation) Act, 1949 Act, 2017 (Act No. 4
OmpEns » 7 0f 2018)
The Indian Merchant The Repealing and
146 | 1949 53 Shipping (Amendment) Amending Act, 2016
Act, 1949 (No. 23 0f 2016)
The Repealing and
147 | 1949 59 ng %eiged States (Laws) | A 11ending Act, 2016
’ (No. 23 0of 2016)
The Professions Tax Xﬁe};gli)rfal(lgg;r;%)
148 | 1949 61 Limitation (Amendment &
and Validation) Act, 1949 Act, 2017 (Act No. 4
’ " 1 0f2018)
The Repealing and
The Preventive Detention | Amending (Second)
14911950 4 Act, 1950. Act, 2017 (Act No. 4
of 2018)
: The Repealing and
150 | 1950 9 (T[i’;i?l‘ggﬂﬁffnfg’;o Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
151 | 1950 23 (Té‘aeiﬁipr‘;p:;“‘ig 5 Acts (Repeal) Act,
ways) Act, 2016 (22 0f 2016)
_ The Appropriation
152 | 1950 24 g‘goAppmp“auon Act, | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
153 | 1950 | 26 | |pe Proes (ControD At s pending Act, 2016
(No. 23 0f 2016)
The Opium and Revenue | The Repealing and
154 | 1950 33 Laws (Extension of Amending Act, 2017

Application) Act, 1950

(Act No. 2 0f 2018)




The Appropriation (No. 2)

The Appropriation

155 | 1950 39 Acts (Repeal) Act,
Act, 1950 2016 (22 of 2016)
The Repealing and
156 | 1950 50 The Preventive Detention | Amending (Second)
(Amendment) Act, 1950. | Act, 2017 (Act No. 4
of 2018)
The Essential Supplies The Repealing and
157 | 1950 52 (Temporary Powers) Amending Act, 2016
Amendment Act, 1950 (No. 23 0f 2016)
. The Appropriation
158 | 1950 60 th ’l*gggof’“a“on (NO-3) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
The Cooch-Behar Xﬁeigli)rfal(lrslgcfﬁl)
159 | 1950 67 (Assimilation of Laws) £
Act. 1950 Act, 2017 (Act No. 4
’ ' of 2018)
: The Repealing and
160 | 1950 71 (T[Efnlerr‘l‘ggirll‘;)"zﬁeg’; o | Amending Act, 2016
’ (No. 23 0f 2016)
;F;l:rfsslf;tlall)s;?r)ses The Repealing and
161 | 1950 72 porary Amending Act, 2016
Second Amendment Act,
(No. 23 0f 2016)
1950
The Telegraph Wires The Repealing and
162 | 1950 74 (Unlawful Possession) Amending Act, 2023
Act, 1950. (Act No. 37 0f 2023)
The Appropriation The Appropriation
163 | 1950 77 (Railways) No. 2 Act, Acts (Repeal) Act,
1950 2016 (22 of 2016)
. The Appropriation
164 | 1950 79 zhf ‘?gg(r)"p“a“on (No-4) | A cts (Repeal) Act,
C’ 2016 (22 of 2016)
The Code of Criminal The Repealing and
165 | 1951 1 Procedure (Amendment) | Amending Act, 2017

Act, 1951

(Act No. 2 0f 2018)




The Code of Civil

The Repealing and

166 | 1951 2 Procedure (Amendment) | Amending Act, 2017
Act, 1951 (Act No. 2 of 2018)
The Repealing and
167 | 1951 3 The Part B States (Laws) | Amending (Second)
Act, 1951. Act, 2017 (Act No. 4
of 2018)
The Repealing and
168 | 1951 4 The Preventive Detention | Amending (Second)
(Amendment) Act, 1951. | Act, 2017 (Act No. 4
of 2018)
_ The Appropriation
169 | 1951 6 (Té‘aeiﬁipr‘;p:at“‘ig . Acts (Repeal) Act,
ways) Ach 2016 (22 0of 2016)
. The Appropriation
170 | 1951 7 "lfglselApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation The Appropriation
171 | 1951 8 (Railways) No. 2 Act, Acts (Repeal) Act,
1951 2016 (22 0of 2016)
_ The Appropriation
172 | 1951 12 Iﬁ‘i\ﬁffrﬁgrﬁﬂfﬁ é\sffte Acts (Repeal) Act,
4 ’ 2016 (22 of 2016)
The Appropriation The Appropriation
173 | 1951 14 (Railways) No. 3 Act, Acts (Repeal) Act,
1951 2016 (22 of 2016)
_ The Appropriation
174 | 1951 15 th /?gg"p“auon (No-2) | Acts (Repeal) Act,
s 2016 (22 of 2016)
The Indian Merchant The Repealing and
175 | 1951 42 Shipping (Amendment) Amending Act, 2016
Act, 1951 (No. 23 0f 2016)
The Railway Companies Xﬁeﬁg?rfal(lggci?&)
176 | 1951 51 (Emergency Provisions) &

Act, 1951.

Act, 2017 (Act No. 4
of 2018)




The Punjab Appropriation

The Appropriation

177 | 1951 57 Acts (Repeal) Act,
Act, 1951 2016 (22 0£ 2016)
The Appropriation The Appropriation
178 | 1951 58 (Railways) No. 4 Act, Acts (Repeal) Act,
1951 2016 (22 of 2016)
The Delhi Premises The Repealing and
179 | 1951 59 (Requisition and Eviction) | Amending Act, 2016
Amendment Act, 1951 (No. 23 0of 2016)
. The Appropriation
180 | 1951 60 E;f ’?ggiomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
T
181 | 1951 66 (Miscellaneous Laws) &
Repealing Act, 1951 Act, 2017 (Act No. 4
pealiig AL, 1751 of 2018)
The Occupational
. Safety, Health and
182 | 1951 69 E’f ﬁg‘;‘{aﬁom Labour 1\ ing Conditions
‘b Code, 2020 (37 of
2020)
The Displaced Persons Xﬁ;ﬁi‘fg?giﬁiﬁi)
183 | 1951 70 (Bglits Adjustment) Act, Act, 2017 (Act No. 4
' of 2018)
v psaes | TheRepalngnd
184 | 1952 1 ll\/é%rzlrlages Validating Act, Act, 2017 (Act No. 4
' of 2018)
The Indian Independence | The Repealing and
185 | 1952 9 Pakistan Courts (Pending | Amending Act, 2016
Proceedings) Act, 1952 (No. 23 0f 2016)
_ The Appropriation
186 | 1952 13 gngppmp“auon ACt | Acts (Repeal) Act,

2016 (22 of 2016)




The Punjab Appropriation

The Appropriation

187 | 1952 14 Acts (Repeal) Act,
Act, 1952 2016 (22 of 2016)
- The Appropriation
188 | 1952 15 (TlilaeﬂAI;pl;‘;pth“‘ig 5 Acts (Repeal) Act,
Ways) Ach 2016 (22 0of 2016)
The Appropriation The Appropriation
189 | 1952 21 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1952 2016 (22 of 2016)
. The Appropriation
190 | 1952 28 gﬁ;ﬁggﬁgigﬁ ggte Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Repealing and
191 | 1952 34 The Preventive Detention | Amending (Second)
(Amendment) Act, 1952. | Act, 2017 (Act No. 4
of 2018)
The Occupational
Safety, Health and
192 | 1952 35 The Mines Act, 1952 Working Conditions
Code, 2020 (37 of
2020)
The Appropriation The Appropriation
193 | 1952 43 (Railways) No. 2 Act, Acts (Repeal) Act,
1952 2016 (22 of 2016)
. The Appropriation
194 | 1952 44 th /?gggomauon (NO-2) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
: The Repealing and
195 | 1952 | 49 (T:;ir;‘giirﬂsaiﬁnfgglz Amending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
196 |1952| 54 | IheCentral TeaBoard 1,0 4ing Act, 2016

(Amendment) Act, 1952

(No. 23 0f 2016)




The Preventive Detention

The Repealing and
Amending (Second)

197 | 1952 61 (lsgesczond Amendment) Act, Act, 2017 (Act No. 4
’ of 2018)
The Forward Contracts The Finance Act,
198 | 1952 74 (Regulation) Act, 1952 2015 (20 of 2015)
_ The Appropriation
199 | 1952 80 E‘:f ‘?gg’;"p“a“on (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
.. The Appropriation
200 | 1953 1 g;Appmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
.o The Appropriation
201 | 1953 4 TEZApprggriZ“fri g;’te Acts (Repeal) Act,
on Account) Act, 2016 (22 of 2016)
. The Appropriation
202 | 1953 5 (Té’aeiﬁvipgpgjt“‘ig 5 Acts (Repeal) Act,
y5) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
203 | 1953 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1953 2016 (22 0of 2016)
The Patiala and East The Appropriation
204 | 1953 7 Punjab States Union Acts (Repeal) Act,
Appropriation Act, 1953 2016 (22 of 2016)
ghﬁ.zstlsii an{djrl::iacl)sr;[ The Appropriation
205 | 1953 8 Hjab States Acts (Repeal) Act,
Appropriation (Vote on 2016 (22 of 2016)
Account) Act, 1953
. The Appropriation
206 | 1953 9 [;f(lfte f\gpsp;‘)p“a“"“ (NO-2) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Administration of The Repealing and
207 | 1953 11 Evacuee Property Amending Act, 2017

(Amendment) Act, 1953

(Act No. 2 of 2018)




The Appropriation (No. 3)

The Appropriation

208 | 1953 13 Acts (Repeal) Act,
Act, 1953 2016 (22 of 2016)
e Paa SESC e ppropriain
209 | 1953 17 A Jm riation (No. 2) Act, | Acts (RepeaD) Act,
PPTOP ' * 12016 (22 of 2016)
1953
The Indian Merchant The Repealing and
210 | 1953 23 Shipping (Amendment) Amending Act, 2016
Act, 1953 (No. 23 0f 2016)
: The Repealing and
211 | 1953 25 The Indian Income-tax 1 » 1o gino Act, 2016
(Amendment) Act, 1953 (No. 23 of 2016)
_ The Appropriation
212 | 1953 33 th /?gspgolmauon (No-4) | A cts (Repeal) Act,
s 2016 (22 of 2016)
The Finance Act,
213 | 1953 49 The Salt Cess Act, 1953 2016 (28 0f 2016)
. The Appropriation
214 | 1953 50 th /?gspgolmauon (NO-5) | A cts (Repeal) Act,
s 2016 (22 of 2016)
ghﬁ.zstlsiii;ngiii The Appropriation
215 | 1953 51 A“ Jm riation (No. 3) Act, | Acts (RepeaD) Act,
PPTOp ' * 12016 (22 0f 2016)
1953
;F;renl:rfgrerzz t]z?ll;k of India The Repealing and
216 | 1953 54 ) .. Amending Act, 2016
Miscellaneous Provisions) (No. 23 0f 2016)
Act, 1953 '
The Ancient and Historical
1IZ;/Ilr(c):rlllliclz)elr(itSi(’C:l:ldsites and The Repealing and
217 | 1954 3 & Amending Act, 2017

Remains (Declaration of
National Importance)
Amendment Act, 1953

(Act No. 2 0of 2018)




The Abducted Persons The Repealing and
218 | 1954 4 (Recovery and Amending (Second)
Restoration) Amendment | Act, 2017 (Act No. 4
Act, 1954. of 2018)
. The Appropriation
219 | 1954 5 glse 4Appropr1at1on Act, Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
220 | 1954 6 (Té‘aeiﬁviprs‘;pgjt“‘g o Acts (Repeal) Act,
YS) AL 2016 (22 of 2016)
The Government of Part C X}rlr?efricelli)rfgl(lggci?il)
221 | 1954 7 f;a;tzs (Amendment) Act, Act, 2017 (Act No. 4
' of 2018)
_ The Appropriation
222 | 1954 8 zlll’xff;gg“zgfnl g\sffe Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Repealing and
223 | 1954 9 (T[i’fngrféﬁ;ll Sf :glplf’;slégl Amending Act, 2016
’ (No. 23 0of 2016)
.y The Appropriation
224 | 1954 1 (Tl?;ﬁiprs‘;pﬁgg"gc 1054 | Acts (Repeal) Act,
Ways) NO.2 AL 2016 (22 0f 2016)
The Press (Objectionable | The Repealing and
225 | 1954 13 Matter) Amendment Act, | Amending Act, 2016
1954 (No. 23 of 2016)
The Repealing and
The Transfer of Evacuee | Amending (Second)
226 | 1954 15 Deposits Act, 1954. Act, 2017 (Act No. 4
of 2018)
. The Appropriation
227 | 1954 16 | LheAppropriation (No.2) |\ Reneal) Act,

Act, 1954

2016 (22 of 2016)




The Repealing and

The Absorbed Areas Amending (Second)
228 | 1954 20| (Laws) Act, 1954, Act, 2017 (Act No. 4
of 2018)
The State Acquisition of | The Repealing and
229 | 1954 23 Lands for Union Purposes | Amending Act, 2016
(Validation) Act, 1954 (No. 23 0of 2016)
: The Repealing and
230 | 1954 33 fﬁ;ﬁﬁ;ﬁﬁ;"fﬁfﬁ%’; , | Amending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
The Chandernagore Amending (Second)
2311 1954 36 (Merger) Act, 1954. Act, 2017 (Act No. 4
of 2018)
_ The Appropriation
232 | 1954 40 E;f ’l*ggffp“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Taxation Laws The Repealing and
233 | 1954 41 (Extension to Jammu and | Amending Act, 2016
Kashmir) Act, 1954 (No. 23 of 2016)
The Administration of The Repealing and
234 | 1954 42 Evacuee Property Amending Act, 2017
(Amendment) Act, 1954 (Act No. 2 0of 2018)
. The Appropriation
235 | 1954 47 R’j ’l*ggf;’p“a“on (No-4) | Acts (Repeal) Act,
’ 2016 (22 0of 2016)
The Repealing and
236 | 1954 51 The Preventive Detention | Amending (Second)
(Amendment) Act, 1954. | Act, 2017 (Act No. 4
of 2018)
The Prevention of
Disqualification :
) The Repealing and
237 | 1954 53 (Parliament and Part C |\ 0 4100 At 2016

States Legislatures)
Second Amendment Act,
1954

(No. 23 0f 2016)




The Andhra Appropriation

The Appropriation

238 | 1954 56 Acts (Repeal) Act,
Act, 1954 2016 (22 of 2016)
. The Appropriation
239 | 1955 3 Ezf ?Sg?ra Appropriation | » . Repeal) Act,
’ 2016 (22 of 2016)
The Andhra Appropriation | The Appropriation
240 | 1955 4 (Vote on Account) Act, Acts (Repeal) Act,
1955 2016 (22 of 2016)
. The Appropriation
241 | 1955 5 Efilaeﬂl:v I;pl;(;pil?:l(ig 55 Acts (Repeal) Act,
yS) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
242 | 1955 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1955 2016 (22 of 2016)
. The Appropriation
243 | 1955 7 "lfglsesApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
244 | 1955 8 TEZApprggrigfnl g\slg te Acts (Repeal) Act,
on Accod ’ 2016 (22 0f 2016)
. The Appropriation
245 | 1955 14 R’:f ’?gg;"p“a“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Medicinal and Toilet ;Fr}llg geir\l]tir:elsc,}r(;ids
246 | 1955 16 Preparations (Excise
Duties) Act, 1955 Act, 2017 (12 of
b : 2017)
The Commanders-in-Chief Xlrlrfe};gli)rfgl(uslgcf;%)
247 | 1955 19 f&lzarllgg 51n Designation) Act, 2017 (Act No. 4
’ ' of 2018)
The Code of Criminal The Repealing and
248 | 1955 26 Procedure (Amendment) | Amending Act, 2017

Act, 1955

(Act No. 2 of 2018)




The Industrial Disputes

The Repealing and

249 | 1955 29 (Appellate Tribunal) Amending Act, 2016
Amendment Act, 1955 (No. 23 0of 2016)
The Abducted Persons The Repealing and
(Recovery and Amending (Second)
250 | 1955 30 Restoration) Continuance | Act, 2017 (Act No. 4
Act, 1955. of 2018)
_ The Appropriation
251 | 1955 38 };Ef ‘?gg’;"p“a“"“ (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Working Journalists The Occupational
and other Newspaper
Employees (Conditions of Safety, Health ?I.ld
252 | 1955 45 . Working Conditions
Service) and
: .. Code, 2020 (37 of
Miscellaneous Provisions 2020)
Act, 1955
_ The Appropriation
253 | 1955 46 /Tgéf ?gggolmauon (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
254 | 1955 47 };hf ?gggoprlatlon (No.5) Acts (Repeal) Act,
s 2016 (22 of 2016)
The Prevention of
Disqualification The Repealing and
255 | 1955 52 (Parliament and Part C Amending Act, 2016
States Legislatures) (No. 23 0f 2016)
Amendment Act, 1955
The Bar Councils Xtrﬁe};?i)rfal(uslgciiil)
256 | 1956 4 (Validation of State Laws) &
Act. 1956 Act, 2017 (Act No. 4
’ ' of 2018)
. The Appropriation
257 | 1956 5 g’g Appropriation At x¢ts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
258 | 1956 7 The Sales-Tax Laws Amending Act, 2017

Validation Act, 1956

(Act No. 2 0of 2018)




The Repealing and

259 | 1956 10 (Téfnfi‘l’lngl‘l’ie")f:&lpf;g% Amending Act, 2016
4 : (No. 23 0f 2016)
- The Appropriation
260 | 1956 1 ﬁlﬁ?ﬁiﬁgﬁﬁfl} ggte Acts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
261 | 1956 12 (T}?;ﬂév [;prS(;p:?ttl(iI; 56 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
262 | 1956 13 (Railways) No. 2 Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
The Appropriation The Appropriation
263 | 1956 14 (Railways) No. 3 Act, Acts (Repeal) Act,
1956 2016 (22 0of 2016)
The Appropriation The Appropriation
264 | 1956 15 (Railways) No. 4 Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
The Appropriation The Appropriation
265 | 1956 16 (Railways) No. 5 Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
. The Appropriation
266 | 1956 19 R’j ?ggg"p“a“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Travancore-Cochin The Appropriation
267 | 1956 20 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1956 2016 (22 of 2016)
) The Appropriation
268 | 1956 23 ihe ;{)ragzggiricctoigls% Acts (Repeal) Act,
PProp ’ 2016 (22 of 2016)
. The Repealing and
269 | 1956 26 &;ﬁﬂ;ﬁg‘zzﬁeg’; ¢ | Amending Act, 2016
’ (No. 23 0of 2016)
The Representation of the | The Repealing and
270 | 1956 27 People (Second Amending Act, 2017

Amendment) Act, 1956

(Act No. 2 0f 2018)




The Industrial Disputes
(Amendment and

The Repealing and

271 | 1956 36 ) .. Amending Act, 2016
Miscellaneous Provisions) (No. 23 0f 2016)
Act, 1956 '
. The Appropriation
272 | 1956 43 E‘:f ‘?gg’gop“a“"“ (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
273 | 1956 44 };Ef ‘?gg’g"p“a“"“ (No-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Newspaper (Price and The Repealing and
274 | 1956 45 Page) Ac tpl 55 . Amending Act, 2016
& ’ (No. 23 of 2016)
The Travancore-Cochin The Appropriation
275 | 1956 46 Appropriation (No.2) Act, | Acts (Repeal) Act,
1956 2016 (22 of 2016)
The Repealing and
276 | 1956 50 The Indian Cotton Cess Amending (Second)
(Amendment) Act, 1956. | Act, 2017 (Act No. 4
of 2018)
The Government Premises | The Repealing and
277 | 1956 52 (Eviction) Amendment Amending Act, 2016
Act, 1956 (No. 23 0f 2016)
The Scheduled Castes and | The Repealing and
278 | 1956 63 Scheduled Tribes Orders Amending Act, 2016
(Amendment) Act, 1956 (No. 23 of 2016)
The Abducted Persons The Repealing and
(Recovery and Amending (Second)
279 | 1956 65 Restoration) Continuance | Act, 2017 (Act No. 4
Act, 1956. of 2018)
The Code of Civil The Repealing and
280 | 1956 66 Procedure (Amendment) | Amending Act, 2017
Act, 1956 (Act No. 2 of 2018)
The Terminal Tax on The Repealing and
281 | 1956 69 Railway Passengers Act, | Amending Act, 2019

1956.

(Act No. 31 of 2019)




The Ancient and Historical
Monuments and
Archaeological Sites and

The Repealing and

282 | 1956 70 : ) Amending Act, 2017
Remains (Declaration of (Act No. 2 of 2018)
National Importance) '
Amendment Act, 1956
The State Banks
The State Bank of (Repeal and
283 | 1956 ” Hyderabad Act, 1956 Amendment) Act,
2018 (19 of 2018)
The Appropriation The Appropriation
284 | 1956 83 (Railways) No. 6 Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
The Appropriation The Appropriation
285 | 1956 84 (Railways) No. 7 Act, Acts (Repeal) Act,
1956 2016 (22 of 2016)
. The Appropriation
286 | 1956 85 E;f ’l*gggof’“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Representation of the Xﬁ;ﬁfal(lgf;ﬂ)
287 | 1956 88 People (Miscellaneous &
Provisions) Act, 1956 Act, 2017 (Act No. 4
’ ' of 2018)
The Administration of The Repealing and
288 | 1956 91 Evacuee Property Amending Act, 2017
(Amendment) Act, 1956 (Act No. 2 0of 2018)
The Young Persons The Repealing and
289 | 1956 93 (Harmful Publications) Amending Act, 2017
Act, 1956 (Act No. 2 of 2018)
: : The Repealing and
290 | 1956 95 (T:fngf;‘ﬁ;i)cggpi‘g?; Amending Act, 2016
’ (No. 23 0f 2016)
The Delhi Tenants Xﬁeﬁg?rfgl(lggci?&)
291 | 1956 97 gfccetmllag()srgry Protection) Act, 2017 (Act No. 4

0f 2018)




The Repealing and

292 | 1956 | 100 (T[i‘zlle\flgﬁrelflzﬂesl o5 | Amending Act, 2017
’ (Act No. 2 of 2018)
The National
The Indian Medical Medical Commission
293 11956 102 Council Act, 1956 Act, 2019 (30 of
2019)
_— The Appropriation
294 | 1957 1 1356)7Approprlatlon Act, Acts (Repeal) Act,
2016 (22 0of 2016)
. The Appropriation
295 | 1957 2 ;)h Zcﬁpﬁ)g%p?rlatlon (No. Acts (Repeal) Act,
’ 2016 (22 of 2016)
.o The Appropriation
296 | 1957 3 TEZApprggritclfri g;’te Acts (Repeal) Act,
on Accou ’ 2016 (22 of 2016)
. The Appropriation
297 | 1957 4 Eéf I?;?;la Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
208 | 1957 6 (Té‘aeiﬁiprs‘;pg‘t“‘ig 5 Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Kerala Appropriation | The Appropriation
299 | 1957 8 (Vote on Account) Act, Acts (Repeal) Act,
1957 2016 (22 of 2016)
The Appropriation The Appropriation
300 | 1957 9 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1957 2016 (22 of 2016)
. The Appropriation
301 | 1957 15 R’j ?SE;OPW‘“O“ (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Life Insurance The Repealing and
302 | 1957 17 Corporation (Amendment) | Amending Act, 2016
Act, 1957 (No. 23 of 2016)
The Appropriation The Appropriation
303 | 1957 22 (Railways) No. 2 Act, Acts (Repeal) Act,

1957

2016 (22 0of 2016)




The Appropriation (No. 4)

The Appropriation

304 | 1957 24 Acts (Repeal) Act,
Act, 1957 2016 (22 of 2016)
The Forward Contracts iﬁei(eili)rfgl(lggcﬁil)
305 | 1957 32 ﬁiglf;as‘t;on) Amendment Act, 2017 (Act No. 4
’ ' of 2018)
The Repealing and
The Legislative Councils | Amending (Second)
306 | 1957 37 Act, 1957. Act, 2017 (Act No. 4
of 2018)
: The Repealing and
307 | 1957 47 (T/ffnler;‘g;i;;lzgcrtaplg 57 | Amending Act, 2016
’ (No. 23 0of 2016)
: : The Repealing and
308 | 1957 53 (Ti’;iﬁ;ne i;lﬂAVZ?yl% 57 | Amending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
309 | 1957 54 The Preventive Detention | Amending (Second)
(Continuance) Act, 1957. | Act, 2017 (Act No. 4
of 2018)
. The Appropriation
310 | 1957 56 R’j ?SE;OPW‘“O“ (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Additional Duties of | |1 Centrel Goods
311 | 1957 58 Excise (Goods of Special
Importance) Act, 1957 Act, 2017 (12 of
’ 2017)
The Prevention of The Repealing and
312 | 1957 64 Disqualification Amending Act, 2016
(Amendment) Act, 1957 (No. 23 0f 2016)
. The Appropriation
313 | 1958 4 fggSAppmp“a“"“ Act, | Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
314 | 1958 6 The Appropriation Acts (Repeal) Act,

(Railways) Act, 1958

2016 (22 of 2016)




The Appropriation (Vote

The Appropriation

315 | 1958 8 Acts (Repeal) Act,
on Account) Act, 1958 2016 (22 of 2016)
. The Repealing and
316 | 1958 9 Eggﬂiﬁgﬁie‘filggp{’;@% Amending Act, 2016
’ (No. 23 of 2016)
The Appropriation The Appropriation
317 | 1958 10 (Railways) No. 2 Act, Acts (Repeal) Act,
1958 2016 (22 of 2016)
. The Appropriation
318 | 1958 12 E;f ’?gggomauon (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
319 | 1958 14 th /?gspgomauon (No-3) | A cts (Repeal) Act,
s 2016 (22 of 2016)
The Appropriation The Appropriation
320 | 1958 23 (Railways) No. 3 Act, Acts (Repeal) Act,
1958 2016 (22 of 2016)
The Occupational
The Working Journalists Safety, Health and
321 | 1958 29 (Fixation of Rates of Working Conditions
Wages) Act, 1958 Code, 2020 (37 of
2020)
The Repealing and
322 | 1958 33 (Ti’;fsgarfegt‘;zc 1osg | Amending Act, 2016
’ (No. 23 0f 2016)
The Manipur and Tripura | The Repealing and
323 | 1958 35 (Repeal of Laws) Act, Amending Act, 2016
1958 (No. 23 0f 2016)
. The Appropriation
324 | 1958 40 g‘: f\ppropriation (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
325 | 1958 49 (Railways) No. 4 Act, Acts (Repeal) Act,

1958

2016 (22 of 2016)




The Appropriation The Appropriation
326 | 1958 50 (Railways) No. 5 Act, Acts (Repeal) Act,
1958 2016 (22 of 2016)
- The Appropriation
327 | 1958 51 Ezf ’?gggoma“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Prevention of The Repealing and
328 | 1958 54 Disqualification Amending Act, 2016
(Amendment) Act, 1958 (No. 23 of 2016)
The Himachal Pradesh
Legislative Assembly The Repealing and
329 | 1958 56 (Constitution and Amending Act, 2019
Proceedings) Validation (Act No. 31 0of 2019)
Act, 1958.
: The Repealing and
330 | 1959 1 &;ﬁﬁ;ﬁ"jﬁeﬁz’;g Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
331 | 1959 2 g;Appmp“a“"n Act, | Acts (Repeal) Act,
2016 (22 of 2016)
.y The Appropriation
332 | 1959 5 (Télaeﬂéviprs‘;p:ff“ig s Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
333 | 1959 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1959 2016 (22 0of 2016)
.y The Appropriation
334 | 1959 7 gl‘xffrggrigﬁ ggte Acts (Repeal) Act,
4 ’ 2016 (22 of 2016)
. The Appropriation
335 | 1959 3 g‘: fippropriation (N0-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
: The Repealing and
336 | 1959 17 The Coal Grading Board | '\ i Act, 2016

(Repeal) Act, 1959

(No. 23 0f 2016)




The Appropriation (No. 3)

The Appropriation

337 | 1959 18 Acts (Repeal) Act,
Act, 1959 2016 (22 of 2016)
The Appropriation The Appropriation
338 | 1959 19 (Railways) No. 3 Act, Acts (Repeal) Act,
1959 2016 (22 of 2016)
The Repealing and
The Pharmacy Amending (Second)
339 1 1959 24 (Amendment) Act, 1959. | Act, 2017 (Act No. 4
of 2018)
The Public Wakfs The Repealing and
340 | 1959 29 (Extension of Limitation) | Amending Act, 2016
Act, 1959 (No. 23 0f 2016)
o ry | T Codean S
341 | 1959 31 nanse PWSOLY | Security, 2020 (36 of
Notification of Vacancies) 2020)
Act, 1959
. The Appropriation
342 | 1959 34 E;f ’l*gggof’“a“on (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
343 | 1959 35 E‘j fl*ggg"p“auon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
344 | 1959 36 R’:f ?gg;"p“a“on (N0 6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Central Excises and The Repealing and
345 | 1959 37 Salt (Amendment) Act, Amending Act, 2017
1959 (Act No. 2 of 2018)
The State Bank of India ;F}?: i;aitzn]zanks
346 | 1959 38 (Subsidiary Banks) Act, P
1959 Amendment) Act,
2018 (19 0of 2018)
_ The Appropriation
347 | 1959 39 The Kerala Appropriation | \ . Reneal) Act,

Act, 1959

2016 (22 of 2016)




The Appropriation (No. 7)

The Appropriation

348 | 1959 40 Acts (Repeal) Act,
Act, 1959 2016 (22 of 2016)
.. The Repealing and
349 | 1959 41 &;S;ﬁ:ﬂ;ﬂ lo5o | Amending Act, 2017
’ (Act No. 2 0of 2018)
The Government Savings .
350 | 1959 46 | Certificates Act, 1959 (46 gglef(“fgn;fz‘g‘l’g)
of 1959)
The Miscellaneous The Repealing and
351 | 1959 48 Personal Laws (Extension) | Amending Act, 2017
Act, 1959 (Act No. 2 of 2018)
- The Appropriation
352 | 1959 53 gl‘g ;efii‘ ?gg;"p“atlon Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
. The Appropriation
353 | 1959 55 Eéf ?gggoprlatlon (No. 8) Acts (Repeal) Act,
’ 2016 (22 of 2016)
(Additonal Duesof | The Repealing and
354 | 1959 59 . Amending Act, 2017
Excise and Customs) (Act No. 2 of 2018)
Amendment Act, 1959 '
The Married Women's The Repealing and
355 | 1959 61 Property (Extension) Act, | Amending Act, 2017
1959 (Act No. 2 0of 2018)
The Displaced Persons The Repealing and
356 | 1960 2 (Compensation and Amending Act, 2017
Rehabilitation) (Act No. 2 of 2018)
Amendment Act, 1960 '
. The Appropriation
357 | 1960 3 fggOApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
358 | 1960 5 The Motor Vehicles Amending Act, 2017

(Amendment) Act, 1960

(Act No. 2 of 2018)




The Appropriation

The Appropriation

359 | 1960 7 : Acts (Repeal) Act,
(Railways) Act, 1960 2016 (22 of 2016)
The Appropriation The Appropriation
360 | 1960 8 (Railways) No. 2 Act, Acts (Repeal) Act,
1960 2016 (22 of 2016)
. The Appropriation
361 | 1960 9 EEZ?ffiggrigﬁ g\ggte Acts (Repeal) Act,
’ 2016 (22 of 2016)
.. The Appropriation
362 | 1960 12 E;f ’?gggomauon (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
363 | 1960 15 (Railways) No. 3 Act, Acts (Repeal) Act,
1960 2016 (22 of 2016)
The Repealing and
364 | 1960 16 &;’:ﬁﬁl@eﬁﬁc 1oy | Amending Act, 2016
’ (No. 23 0f 2016)
. ) The Repealing and
365 | 1960 18 &f;;‘g;‘;ﬁ;’fgf logo | Amending Act, 2016
’ (No. 23 of 2016)
The Hindu Marriages The Repealing and
366 | 1960 19 (Validation of Amending Act, 2017
Proceedings) Act, 1960 (Act No. 2 0of 2018)
The Repealing and
367 | 1960 2 &‘;Sﬁﬁgng fsfolr; co. | Amending Act, 2019
’ ' (Act No. 31 0of 2019)
. The Repealing and
368 | 1960 28 (T[i’fnzﬁgxﬁ)fgs logg | Amending Act, 2016
’ (No. 23 0f 2016)
The Appropriation The Appropriation
369 | 1960 29 (Railways) No. 4 Act, Acts (Repeal) Act,
1960 2016 (22 of 2016)
.. The Appropriation
370 | 1960 30 The Appropriation (No. 3) | , i Repeal) Act,

Act, 1960

2016 (22 0of 2016)




The Repealing and

371 | 1960 31 The Tripura Municipal Amending (Second)
Law (Repeal) Act, 1960. | Act, 2017 (Act No. 4
of 2018)
. The Appropriation
372 | 1960 36 E‘:f ‘?gggop“a“"“ (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Central Excises The Repealing and
373 | 1960 38 (Conversion to Metric Amending Act, 2017
Units) Act, 1960 (Act No. 2 of 2018)
The Customs Duties and The Repealing and
374 | 1960 40 Cesses (Conversion to Amending Act, 2017
Metric Units) Act, 1960 (Act No. 2 of 2018)
: The Repealing and
375 | 1960 45 &f;;;‘g;‘;%“ji‘iﬁll oo | Amending Act, 2016
’ (No. 23 0f 2016)
The Bilaspur Commercial iﬁeﬁ?i)rfgl(lggciiii)
376 | 1960 47 (ljgoé‘goratlon (Repeal) Act, Act, 2017 (Act No. 4
' of 2018)
The Mahendra Pratab Xlrlrfeiceili)rfgl(uslgcfii)
377 | 1960 48 il(r;[glifg(t)ates (Repeal) Act, 2017 (Act No. 4
’ ' of 2018)
The Appropriation The Appropriation
378 | 1960 49 (Railways) No. 5 Act, Acts (Repeal) Act,
1960 2016 (22 0of 2016)
.y The Appropriation
379 | 1960 50 E‘:‘f fl*gg(r)‘)p“a“"n (NO-5) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Repealing and
330 | 1960 53 The Tripura Excise Law Amending (Second)

(Repeal) Act, 1960.

Act, 2017 (Act No. 4
of 2018)




The Railway Passenger

The Repealing and

381 | 1960 54 Fares (Amendment) Act, | Amending Act, 2016
1960 (No. 23 0f 2016)
The British Statutes The Repealing and
382 | 1960 57 (Application to India) Amending Act, 2017
Repeal Act, 1960 (Act No. 2 0of 2018)
: The Repealing and
383 | 1960 65 &;S;ﬁj;ﬁc 1ogo | Amending Act, 2016
’ (No. 23 0f2016)
. The Appropriation
384 | 1961 2 g’glAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
: - The Appropriation
385 | 1961 3 I};f (1);165;3 Appropriation. |\ . Reneal) Act,
’ 2016 (22 0f 2016)
. The Appropriation
386 | 1961 5 (Té’aeiﬁvipgpgjt“‘ig o Acts (Repeal) Act,
y5) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
387 | 1961 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1961 2016 (22 0f 2016)
: : The Repealing and
388 | 1961 7 (Ti’ﬁlffgrlﬁ:i)czgpi‘g?f Amending Act, 2016
’ (No. 23 0f 2016)
_ The Appropriation
389 | 1961 9 gl‘xffrggrigﬁ g\gfte Acts (Repeal) Act,
4 ’ 2016 (22 of 2016)
The Orissa Appropriation | The Appropriation
390 | 1961 10 (Vote on Account) Act, Acts (Repeal) Act,
1961 2016 (22 of 2016)
. The Appropriation
391 | 1961 12 E:f /1*91361”{013““0“ (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 0f 2016)
: - The Appropriation
392 | 1961 18 The Orissa Appropriation | o/ Reneal) Act,

(No. 2) Act, 1961

2016 (22 0of 2016)




The Appropriation (No. 3)

The Appropriation

393 | 1961 20 Acts (Repeal) Act,
Act, 1961 2016 (22 0f 2016)
The Appropriation The Appropriation
394 | 1961 22 (Railways) No. 3 Act, Acts (Repeal) Act,
1961 2016 (22 of 2016)
The Occupational
Safety, Health and
395 | 1961 27 gl(fﬂl:g ;);[(X(};rz;ngsg) 10 it Working Conditions
’ Code, 2020 (37 of
2020)
The Newspaper (Price and | The Repealing and
396 | 1961 36 Page) Continuance Act, Amending Act, 2016
1961 (No. 23 0f 2016)
. The Appropriation
397 | 1961 37 E;f ’l*ggi"p“a“on (No-%) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Income-Tax Act,
398 | 1961 43 The Income-tax Act, 1961 2025 (30 of 2025)
. The Code on Social
399 | 1961 53 g‘glMatemlty Benefit Act, | g rity, 2020 (36 of
2020)
The Appropriation The Appropriation
400 | 1961 54 (Railways) No. 4 Act, Acts (Repeal) Act,
1961 2016 (22 of 2016)
. The Repealing and
401 | 1961 55 g‘: di‘c‘ﬁigglifiulf‘;?f of | Amending Act, 2016
’ (No. 23 0f 2016)
_ The Appropriation
402 | 1961 57 | pheAppropriation (N0-3) | 5 i (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
403 | 1962 2 gngppmp“amn ACL | Acts (Repeal) Act,

2016 (22 of 2016)




The Appropriation

The Appropriation

404 | 1962 4 : Acts (Repeal) Act,
(Railways) Act, 1962 2016 (22 of 2016)

- The Appropriation

405 | 1962 5 ﬁlﬁ?ﬁiﬁgﬁﬁfl} g\gte Acts (Repeal) Act,
’ 2016 (22 0of 2016)

The Appropriation The Appropriation

406 | 1962 12 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1962 2016 (22 of 2016)

) ) The Repealing and

407 | 1962 17 (T:;?rigflg;%"fgorg «y | Amending Act, 2016
’ (No. 23 0f 2016)

The Appropriation The Appropriation

408 | 1962 18 (Railways) No. 2 Act, Acts (Repeal) Act,
1962 2016 (22 0of 2016)

. The Appropriation

409 | 1962 19 E;f ’?gg;"p“a“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)

.o The Appropriation

410 | 1962 22 th /1*913613;013“&‘“0“ (No-3) | A cts (Repeal) Act,
s 2016 (22 of 2016)

The Appropriation The Appropriation

411 | 1962 23 (Railways) No. 3 Act, Acts (Repeal) Act,
1962 2016 (22 of 2016)

.o The Appropriation

412 | 1962 28 th /?gg;"p“auon (No-4) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)

The Appropriation The Appropriation

413 | 1962 29 (Railways) No. 4 Act, Acts (Repeal) Act,
1962 2016 (22 of 2016)

The Appropriation The Appropriation

414 | 1962 40 (Railways) No. 5 Act, Acts (Repeal) Act,
1962 2016 (22 of 2016)

.. The Appropriation

415 | 1962 41 The Appropriation (No. 3) | , i Repeal) Act,

Act, 1962

2016 (22 of 2016)




The Companies

The Repealing and

416 | 1962 43 Amending Act, 2016
(Amendment) Act, 1962 (No. 23 of 2016)
The State-Associated The Repealing and
417 | 1962 56 Banks (Miscellaneous Amending Act, 2016
Provisions) Act, 1962 (No. 23 of 2016)
The Personal Injuries The Repealing and
418 | 1962 59 (Emergency Provisions) Amending Act, 2016
Act, 1962 (No. 23 of 2016)
The Emergency Risks iﬁ;ﬁgﬁfg?gg&iﬂ)
419 | 1962 62 (Sggds) Insurance Act, Act, 2017 (Act No. 4
' of 2018)
The Emergency Risks Xlrlr?e};flli)rfgl(nslgcfﬁl)
420 | 1962 63 (ngaécztorles) Insurance Act, Act, 2017 (Act No. 4
' of 2018)
The Hindi Sahitya The Repealing and
421 | 1963 1 Sammelan (Amendment) | Amending Act, 2019
Act, 1963. (Act No. 31 0of 2019)
_ The Appropriation
422 | 1963 5 ;Fl?aeﬂA Izlprsc;p:?:lcir; 63 Acts (Repeal) Act,
Ways) Ach 2016 (22 0f 2016)
The Appropriation The Appropriation
423 | 1963 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1963 2016 (22 of 2016)
.y The Appropriation
424 | 1963 7 "IF;16e3Appropr1at10n Act, Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
425 | 1963 9 Iﬁéffiggrfgﬁ (Vo€ | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
426 | 1963 12 The Appropriation (No.2) | \ ¢ Reneal) Act,

Act, 1963

2016 (22 of 2016)




The Appropriation The Appropriation
427 | 1963 16 (Railways) No. 3 Act, Acts (Repeal) Act,
1963 2016 (22 of 2016)
The Appropriation The Appropriation
428 | 1963 17 (Railways) No. 4 Act, Acts (Repeal) Act,
1963 2016 (22 of 2016)
_ The Appropriation
429 | 1963 18 };Ef ‘?ggg"p“a“o“ (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
. The Repealing and
430 | 1963 21 g?ﬁeﬁmji’;ls;’%? POSIL | Amending Act, 2016
’ (No. 23 0f 2016)
L The Appropriation
431 | 1963 25 th /1*913613;013“”10“ (No-4) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
The Institutes of iﬁeﬁ?i)rfgl(lggciiii)
432 | 1963 29 };e(t:h?gé(;gy (Amendment) Act, 2017 (Act No. 4
o 17 0f 2018)
The Appropriation The Appropriation
433 | 1963 31 (Railways) No. 5 Act, Acts (Repeal) Act,
1963 2016 (22 of 2016)
The Dramatic The Repealing and
434 | 1963 35 Performances (Delhi Amending Act, 2019
Repeal) Act, 1963. (Act No. 31 of 2019)
The Personal Injuries The Repealing and
435 | 1963 37 (Compensation Insurance) | Amending Act, 2016
Act, 1963 (No. 23 0f 2016)
: The Major Port
436 1963 | 38 | oe MAOrPOTISSACL |y yihorities Act,
2021 (1 of 2021)
_ The Appropriation
437 | 1963 44 The Appropriation (No. 3) | o Reneal) Act,

Act, 1963

2016 (22 of 2016)




The Appropriation The Appropriation
438 | 1963 46 (Railways) No. 6 Act, Acts (Repeal) Act,
1963 2016 (22 of 2016)
. The Repealing and
439 | 1963 53 (Tizlggﬁ’:;ﬁc o3 | Amending Act, 2016
’ (No. 23 of 2016)
The Repealing and
440 | 1963 56 The Delhi Development Amending (Second)
(Amendment) Act, 1963. | Act, 2017 (Act No. 4
of 2018)
. The Appropriation
441 | 1964 1 (Tli’aeﬂAI;pr‘;p:at“‘ig o Acts (Repeal) Act,
ways) Act 2016 (22 0of 2016)
L The Appropriation
442 | 1964 2 fﬁﬁffﬁﬁ%rﬁgfﬁ g\gfe Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
443 | 1964 3 g’g 4Appr°p“a“°n Act, | Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation The Appropriation
444 | 1964 4 (Railways) No. 2 Act, Acts (Repeal) Act,
1964 2016 (22 0of 2016)
. The Appropriation
445 | 1964 6 R’:f ’?gg;"p“a“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
446 | 1964 8 };hf ?ggérloprlatlon (No. 3) Acts (Repeal) Act,
s 2016 (22 of 2016)
;Flil: 1:1?121;:1:6]31?;2 lf[)g/ment The Repealing and
447 | 1964 10 9 Amending Act, 2019
Residence) Amendment (Act No. 31 of 2019)
Act, 1964. '
_ The Appropriation
448 | 1964 2 The Appropriation (No. 4) | \ ¢ Reneal) Act,

Act, 1964

2016 (22 of 2016)




The Delhi (Delegation of

The Repealing and
Amending (Second)

449 | 1964 23 Powers) Act, 1964. Act, 2017 (Act No. 4
of 2018)

. The Appropriation

450 | 1964 29 };Ef ‘?ggZOPrlatlon (NO-5) | A cts (Repeal) Act,
’ 2016 (22 of 2016)

) The Repealing and

451 | 1964 32 &;Sﬁﬁ;%ﬁc o4 | Amending Act, 2016
’ (No. 23 0f 2016)

. The Appropriation

452 | 1964 39 th ’l*ggf“’p“a“on (NO-6) | A cts (Repeal) Act,
s 2016 (22 of 2016)

.o The Appropriation

453 | 1964 42 }3:: Il(ggzzla Appropriation Acts (Repeal) Act,
’ 2016 (22 of 2016)

The Appropriation The Appropriation

454 | 1964 50 (Railways) No. 3 Act, Acts (Repeal) Act,
1964 2016 (22 of 2016)

.o The Appropriation

455 | 1965 2 ggﬁppmpﬂaﬂon ACL | Acts (Repeal) Act,
2016 (22 0of 2016)

. The Appropriation

456 | 1965 3 (Tl;’;ﬂ’;ip‘;‘;p:;“‘;‘; s Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)

The Appropriation The Appropriation

457 | 1965 4 (Railways) No. 2 Act, Acts (Repeal) Act,
1965 2016 (22 0of 2016)

. The Appropriation

458 | 1965 5 Iﬁl’i\‘ggfﬁgigﬁ g\ggte Acts (Repeal) Act,
’ 2016 (22 of 2016)

.. The Appropriation

459 | 1965 7 The Kerala Appropriation Acts (Repeal) Act,

Act, 1965

2016 (22 of 2016)




The Kerala Appropriation | The Appropriation
460 | 1965 8 (Vote on Account) Act, Acts (Repeal) Act,
1965 2016 (22 of 2016)
- The Appropriation
461 | 1965 11 Ezf ’?gggomauon (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
462 | 1965 13 g;z I;;izlcat Al%%rsoprlatwn Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
The Payment of Bonus The Code on wages,
463 | 1963 21 Act, 1965 2019 (29 of 2019)
;F;e ?;I;It(ilgf ,[I; a(\;vos_ The Repealing and
464 | 1965 23 N epg tive Socicties) Act, | Amending Act, 2016
P > | (No. 23 0f 2016)
1965
. The Appropriation
465 | 1965 24 (T;I’g Ig;izlcat ﬁ%%gofmanon Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
.. The Appropriation
466 | 1965 25 gl‘g Ij;ii‘ft ﬁ%%rsop“atlon Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
.y The Appropriation
467 [1965 | 26 | \heAPPrOPraton (N0-3) o (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
468 | 1965 | 27 | heappropriaton (oD ¢ Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
469 | 1965 28 (Railways) No. 3 Act, Acts (Repeal) Act,
1965 2016 (22 0of 2016)
The Appropriation The Appropriation
470 | 1965 29 (Railways) No. 4 Act, Acts (Repeal) Act,
1965 2016 (22 of 2016)
: The Repealing and
471 | 1965 31 The Companies Amending Act, 2016

(Amendment) Act, 1965

(No. 23 0f 2016)




The Appropriation (No. 5)

The Appropriation

472 | 1965 37 Acts (Repeal) Act,
Act, 1965 2016 (22 of 2016)
. The Appropriation
473 | 1965 43 (T£§ Ig;izlcat ﬁ%%gomauon Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
The Metal Corporation of | The Repealing and
474 | 1965 44 India (Acquisition of Amending Act, 2023
Undertaking) Act, 1965. (Act No. 37 of 2023)
The Goa, Daman and Diu iﬁ;ﬁgﬁfg?gg&iﬂ)
475 | 1965 50 fi?s?glzzd Employees) Act, 2017 (Act No. 4
’ ' of 2018)
L The Appropriation
476 | 1966 5 gl‘xffiggrigﬁ g\ggte Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
477 | 1966 6 g’g 6Appr°p“a“°n Act, | Acts (Repeal) Act,
2016 (22 of 2016)
L The Appropriation
478 | 1966 7 (Té‘aeiﬁipr‘;p:afl‘ig ” Acts (Repeal) Act,
Ways) Act, 2016 (22 0of 2016)
The Appropriation The Appropriation
479 | 1966 8 (Railways) No. 2 Act, Acts (Repeal) Act,
1966 2016 (22 of 2016)
_ The Appropriation
480 | 1966 10 th If;’g“ga Appropriation | . Reneal) Act,
s 2016 (22 of 2016)
The Kerala Appropriation | The Appropriation
481 | 1966 11 (Vote on Account) Act, Acts (Repeal) Act,
1966 2016 (22 of 2016)
_ The Appropriation
482 | 1966 12 The Appropriation (No.2) | \ . Reneal) Act,

Act, 1966

2016 (22 of 2016)




The Kerala Appropriation

The Appropriation

483 | 1966 14 Acts (Repeal) Act,
(No. 2) Act, 1966 2016 (22 of 2016)
. The Repealing and
484 | 1966 21 (TXEIXZE‘;};?; iléltpliglé% Amending Act, 2016
’ (No. 23 0f2016)
_ The Appropriation
485 | 1966 27 };ﬁf ?gggoprla‘uon (No. 3) Acts (Repeal) Act,
’ 2016 (22 of 2016)
.. The Repealing and
486 | 1966 30 iﬁeﬁfgéﬁgc(ts‘fggg) Amending Act, 2016
’ (No. 23 0f 2016)
The Occupational
The Beedi and Cigar Safety, Health and
487 | 1966 32 Workers (Conditions of Working Conditions
Employment) Act, 1966 Code, 2020 (37 of
2020)
: The Repealing and
488 | 1966 37 Kﬁﬁﬁ?ﬁ?{fﬁ?@%@d Amending Act, 2016
’ (No. 23 0f2016)
_ The Appropriation
489 | 1966 39 (TI?E Ig;iﬁ ﬁ%%rg’p“a“on Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
. The Appropriation
490 | 1966 40 (T;I’S Ijsrii A1%p6r6°p“a“°n Acts (Repeal) Act,
' ’ 2016 (22 0of 2016)
_ The Appropriation
491 | 1966 41 (Tlf;e Iésrzlat /ﬁ%%rgp“auon Acts (Repeal) Act,
0-2) At 2016 (22 0f 2016)
The Appropriation The Appropriation
492 | 1966 42 (Railways) No. 3 Act, Acts (Repeal) Act,
1966 2016 (22 of 2016)
The Appropriation The Appropriation
493 | 1966 43 (Railways) No. 4 Act, Acts (Repeal) Act,

1966

2016 (22 of 2016)




The Appropriation (No. 4)

The Appropriation

494 | 1966 45 Acts (Repeal) Act,
Act, 1966 2016 (22 of 2016)
- The Appropriation
495 | 1966 46 Ezf ’?ggg"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Representation of the | The Repealing and
496 | 1966 47 People (Amendment) Act, | Amending Act, 2017
1966 (Act No. 2 of 2018)
.. The Appropriation
497 | 1967 1 ggﬁppmpmuon Act, | Acts (Repeal) Act,
2016 (22 of 2016)
.o The Appropriation
498 | 1967 2 gl‘xffiggrigﬁ 967;“6 Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
499 | 1967 3 (Tli“aeiﬁvipgpg‘t“‘ig o Acts (Repeal) Act,
y5) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
500 | 1967 4 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1967 2016 (22 of 2016)
) The Appropriation
501 | 1967 5 ihe goi‘i’algiﬁli’cfmfg?;u Acts (Repeal) Act,
PProp ’ 2016 (22 of 2016)
The Goa, Daman and Diu | The Appropriation
502 | 1967 6 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1967 2016 (22 of 2016)
) The Appropriation
503 | 1967 7 ihe ialﬁztt}lfg et 1067 | Acts (Repeal) Act
PProp ’ 2016 (22 of 2016)
The Rajasthan The Appropriation
504 | 1967 8 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1967 2016 (22 of 2016)
The Essential The Repealing and
505 | 1967 14 Commodities Amending Act, 2016

(Amendment) Act, 1967

(No. 23 of 2016)




The Anti-Corruption Laws

The Repealing and
Amending (Second)

>06 | 1967 16| (Amendment) Act, 1967. | Act, 2017 (Act No. 4
of 2018)
The Appropriation The Appropriation
507 | 1967 18 (Railways) No. 2 Act, Acts (Repeal) Act,
1967 2016 (22 of 2016)
_ The Appropriation
508 | 1967 19 };Ef ‘?52;09“3“0“ (NO-2) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
509 | 1967 23 (Railways) No. 3 Act, Acts (Repeal) Act,
1967 2016 (22 of 2016)
The Standards of Weights
and Measures (Extension | The Repealing and
510 | 1967 25 to Kohima and Amending Act, 2016
Mokokchung Districts) (No. 23 of 2016)
Act, 1967
. The Appropriation
511 | 1967 32 E;f ’?gg;"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
512 | 1967 33 th /1*52;"1’““"“ (No- ) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
: The Appropriation
513 | 1967 34 ihe i\faﬁﬁﬁn Act 1067 | Acts (Repeal) Act,
PProp ’ 2016 (22 of 2016)
The Appropriation
514 | 1967 35 Xhe fla?i,;[rilan Act 1067 | Acts (Repeal) Act,
PPTOPHAHON ACL, 2016 (22 0f 2016)
. The Appropriation
515 | 1968 4 glggApproprlatlon Act, Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
516 | 1968 5 The Appropriation (Vote |\ peeal) Act,

on Account) Act, 1968

2016 (22 of 2016)




The Appropriation

The Appropriation

517 | 1968 8 : Acts (Repeal) Act,
(Railways) Act, 1968 2016 (22 of 2016)
The Appropriation The Appropriation
518 | 1968 9 (Railways) No. 2 Act, Acts (Repeal) Act,
1968 2016 (22 0of 2016)
The Appropriation
519 | 1968 11 };he r}cl)ag;?gn Act. 1968 Acts (Repeal) Act,
bpPTop ’ 2016 (22 0of 2016)
The Haryana The Appropriation
520 | 1968 12 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)
The Appropriation
521 | 1968 13 Xhe Xersl;ggﬁ%z}: logg | Acts (Repeal) Act,
PpPTop ’ 2016 (22 0of 2016)
The West Bengal The Appropriation
522 | 1968 14 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)
The Appropriation
523 | 1968 15 Xhe gttzzggidfg logg | Acts (Repeal) Act,
PProp ’ 2016 (22 0f 2016)
The Uttar Pradesh The Appropriation
524 | 1968 16 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1968 2016 (22 of 2016)
.o The Appropriation
525 | 1968 18 E‘j fl*ggg"p“auon (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Uttar Pradesh The Appropriation
526 | 1968 20 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1968 2016 (22 of 2016)
The West Bengal The Appropriation
527 | 1968 21 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1968 2016 (22 of 2016)

578 | 1968 23 The Public Provident Fund | The Finance Act,

Act, 1968 (23 of 1968)

2017 (13 of 2018)




The Appropriation The Appropriation
529 | 1968 37 (Railways) No. 3 Act, Acts (Repeal) Act,
1968 2016 (22 of 2016)
The Appropriation The Appropriation
530 | 1968 38 (Railways) No. 4 Act, Acts (Repeal) Act,
1968 2016 (22 of 2016)
: _y The Appropriation
531 | 1968 40 };Ef 1?1911625 Appropriation. | \ i Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
532 | 1968 41 E;f ’?gggomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
533 | 1968 42 I};f /1*913613;013“&““ (NO-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Uttar Pradesh The Appropriation
534 | 1968 43 Appropriation (No. 3) Act, | Acts (Repeal) Act,
1968 2016 (22 of 2016)
gl)fl t]r) Oelll&irsliﬁjger Rent The Repealing and
535 | 1968 49 Cantonment Repeal) Act Amending Act, 2019
P > | (Act No. 31 of 2019)
1968.
The Appropriation The Appropriation
536 | 1968 54 (Railways) No. 5 Act, Acts (Repeal) Act,
1968 2016 (22 of 2016)
The Appropriation The Appropriation
537 | 1968 55 (Railways) No. 6 Act, Acts (Repeal) Act,
1968 2016 (22 of 2016)
The State Agricultural The Repealing and
538 | 1968 60 Credit Corporations Act, | Amending Act, 2016
1968 (No. 23 of 2016)
: . The Appropriation
539 | 1968 64 The Punjab Appropriation | \ . peeal) Act,

Act, 1968

2016 (22 of 2016)




The Pondicherry

The Appropriation

540 | 1968 65 . Acts (Repeal) Act,
Appropriation Act, 1968 2016 (22 of 2016)

- The Appropriation

541 | 1968 66 Ezf ’?ggg"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)

: _y The Appropriation

542 | 1968 67 g;z P;I)hzfcflig?g’ riation Acts (Repeal) Act,
' ’ 2016 (22 of 2016)

.. The Appropriation

543 | 1969 2 gﬁ;ﬁggﬁgigﬁ g\g;te Acts (Repeal) Act,
’ 2016 (22 of 2016)

.o The Appropriation

544 | 1969 4 ggﬁppmpﬂamn ACL | Acts (Repeal) Act,
2016 (22 of 2016)

. The Appropriation

545 | 1969 5 Eéf ?gg;oprlatlon (No. 2) Acts (Repeal) Act,
’ 2016 (22 of 2016)

.o The Appropriation

546 | 1969 6 (Té‘aeifyiprs‘;p:;“‘g 6 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)

The Appropriation The Appropriation

547 | 1969 7 (Railways) No. 2 Act, Acts (Repeal) Act,
1969 2016 (22 of 2016)

.o The Appropriation

548 | 1969 13 th fl*ggg"p“auon (NO-3) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)

) The Repealing and

549 | 1969 17 (Tfﬁﬁri?ﬁféiﬁeic logo | Amending Act, 2016
’ (No. 23 0f 2016)
e Brkine Compris | th et
550 | 1969 22 of Undertakings) Act, Amending Act, 2016

1969

(No. 23 0f 2016)




The Coal Bearing Areas
(Acquisition and

The Repealing and

551 | 1969 23 Development) Amending Act, 2016
Amendment Act, 1969 (No.23 0f2016)
The Repealing and
552 | 1969 28 (Ti‘fngrfggins)aﬁff‘;@ Amending Act, 2016
’ (No. 23 of 2016)
The Appropriation The Appropriation
553 | 1969 29 (Railways) No. 3 Act, Acts (Repeal) Act,
1969 2016 (22 of 2016)
The Appropriation The Appropriation
554 | 1969 30 (Railways) No. 4 Act, Acts (Repeal) Act,
1969 2016 (22 of 2016)
L The Appropriation
555 | 1969 31 I};f /1*913613;013“”10“ (NO-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
R The Repealing and
556 | 1969 37 g’;?fﬁ;i)giff‘ig co | Amending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
557 | 1969 38 E‘; \;V936k9f (Amendment) | '\ o ding Act, 2016
’ (No. 23 of 2016)
The International iﬁeﬁgli)rfal(lggcii%)
558 | 1969 41 Monetary Fund and Bank &
(Amendment) Act, 1969, | St 2017 (ActNo. 4
’ " 1 0of2018)
The Punjab Legislative The Repealing and
559 | 1969 46 Council (Abolition) Act, Amending Act, 2017
1969 (Act No. 2 of 2018)
The Appropriation The Appropriation
560 | 1969 48 (Railways) No. 5 Act, Acts (Repeal) Act,
1969 2016 (22 of 2016)
_ The Appropriation
561 | 1969 49 The Appropriation No. 51 \  Reneal) Act,

Act, 1969

2016 (22 of 2016)




The Appropriation (No. 6)

The Appropriation

562 | 1969 50 Acts (Repeal) Act,
Act, 1969 2016 (22 of 2016)

: The Appropriation

563 | 1969 51 Xhe ﬁfaﬁfiﬁfn Act 10go | Acts (Repeal) Act,
PPTop ’ 2016 (22 of 2016)

: _y The Appropriation

564 | 1969 52 };Ef 1?1911625 Appropriation. | \ i Repeal) Act,
’ 2016 (22 of 2016)

. The Appropriation

565 | 1970 4 Iﬁ;ﬁfgﬁggrigfr; 5\7/8 te Acts (Repeal) Act,
’ 2016 (22 of 2016)

_ The Appropriation

566 | 1970 7 g;oAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)

: The Appropriation

567 | 1970 8 ihe i\;[aggiﬁn Act. 1970 Acts (Repeal) Act,
PPTop ’ 2016 (22 of 2016)

The Manipur The Appropriation

568 | 1970 9 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1970 2016 (22 0of 2016)

The West Bengal The Appropriation

569 | 1970 10 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1970 2016 (22 of 2016)

The Appropriation

570 | 1970 1 Xhe r\o’vers;ggg%i 1070 | Acts (Repeal) Act,
PPTop ’ 2016 (22 0f 2016)

. The Appropriation

571 | 1970 12 (Tgif:viprs(;p:;tl(igm Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)

The Appropriation The Appropriation

572 | 1970 13 (Railways) No. 2 Act, Acts (Repeal) Act,
1970 2016 (22 of 2016)

_ The Appropriation

573 | 1970 18 The Appropriation (No. 2) Acts (Repeal) Act,

Act, 1970

2016 (22 0of 2016)




The Petroleum

The Repealing and

574 | 1970 24 Amending Act, 2016
(Amendment) Act, 1970 (No. 23 of 2016)
. The Repealing and
575 | 1970 25 (TXEIXZE‘;};?; iléltpliglfo Amending Act, 2016
’ (No. 23 0of 2016)
The West Bengal The Appropriation
576 | 1970 32 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1970 2016 (22 0of 2016)
.. The Appropriation
577 | 1970 36 Eclf q&g%oprlatlon (No. 3) Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Occupational
The Contract Labour Safety, Health and
578 | 1970 37 (Regulation and Abolition) | Working Conditions
Act, 1970 Code, 2020 (37 of
2020)
The Appropriation The Appropriation
579 | 1970 38 (Railways) No. 3 Act, Acts (Repeal) Act,
1970 2016 (22 0of 2016)
.o The Appropriation
580 | 1970 44 E‘:‘f fl*g%omauon (No-4) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
581 | 1970 45 R’j ’1*5%01’“3‘“0“ (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
582 | 1970 46 (Railways) No. 4 Act, Acts (Repeal) Act,
1970 2016 (22 of 2016)
The Appropriation The Appropriation
583 | 1970 47 (Railways) No. 5 Act, Acts (Repeal) Act,
1970 2016 (22 of 2016)
The National
. .. Commission for
ss4 | 1970 |  4g | LheIndian Medicine Indian System of

Central Council Act, 1970

Medicine Act, 2020
(14 of 2020)




The Central Labour Laws

The Repealing and

585 | 1970 51 (Extension to Jammu and | Amending Act, 2016
Kashmir) Act, 1970 (No. 23 0f 2016)

The Appropriation The Appropriation
586 | 1971 1 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1971 2016 (22 of 2016)
_ The Appropriation
587 | 1971 2 (Tél;ﬂ‘:iprs‘;pi‘;‘t“‘&l Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Manipur The Appropriation
588 | 1971 3 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1971 2016 (22 of 2016)
: The Appropriation
589 | 1971 4 Xhe xagﬁ?gn Act 1971 | Acts (Repeal) Act,
PpPTop ’ 2016 (22 of 2016)
. The Appropriation
590 | 1971 5 1%176 1Appropr1at10n Act, Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
591 | 1971 6 gl‘xffiggrigﬁ g;’te Acts (Repeal) Act,
’ 2016 (22 0of 2016)
The Orissa Appropriation | The Appropriation
592 | 1971 8 (Vote on Account) Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
: . The Appropriation
593 | 1971 9 E‘j ?;‘;fa Appropriation | » o' (Repeal) Act,
’ 2016 (22 0of 2016)
The Mysore Appropriation | The Appropriation
594 | 1971 10 (Vote on Account) Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
. The Appropriation
595 | 1971 11 E:f %y;fre Appropriation | » . Repeal) Act,
’ 2016 (22 of 2016)
The West Bengal The Appropriation
596 | 1971 12 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1971 2016 (22 0of 2016)




The West Bengal

The Appropriation

597 | 1971 13 . Acts (Repeal) Act,
Appropriation Act, 1971 2016 (22 of 2016)
The Manipur The Appropriation
598 | 1971 18 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1971 2016 (22 of 2016)
The Appropriation The Appropriation
599 | 1971 19 (Railways) No. 2 Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
The B s (S | 1 epenting n
600 | 1971 20 Appointments and Amending Act, 2017
Proceedings) Act, 1971 (Act No. 2 0f 2018)
: . The Appropriation
601 | 1971 25 I};f liggjf‘b Appropriation. | \ . Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
602 | 1971 27 (T;I’g 1\24)"/20;6 ’{“91’71’1"01’“3‘“0“ Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
The West Bengal The Appropriation
603 | 1971 28 Appropriation (No. 2) Act, | Acts (Repeal) Act,
1971 2016 (22 0of 2016)
: L The Appropriation
604 | 1971 29 R’j ?;;alrat Appropriation | . Reneal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
605 | 1971 30 E‘j fl*ggi"p“auon (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
606 | 1971 38 R’j ?ggiol’nauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Coal Bearing Areas
(Acquisition and The Repealing and
607 | 1971 54 Development) Amending Act, 2017

Amendment and
Validation Act, 1971

(Act No. 2 0of 2018)




The Appropriation The Appropriation
608 | 1971 58 (Railways) No. 3 Act, Acts (Repeal) Act,
1971 2016 (22 of 2016)
- The Appropriation
609 | 1971 60 Ezf ’?ggiomauon (NO-4) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
: .y The Appropriation
610 | 1971 61 g;z l;;nif; Alxg[;rlop riation Acts (Repeal) Act,
' ’ 2016 (22 of 2016)
The Jayanti Shipping The Repealing and
611 | 1971 63 Company (Acquisition of | Amending Act, 2016
Shares) Act, 1971 (No. 23 0f 2016)
The Coking Coal Mines The Repealing and
612 | 1971 64 (Emergency Provisions) Amending Act, 2016
Act, 1971 (No. 23 0f 2016)
The Asian Refractories iﬁeﬁ?i)rfal(lggciiii)
613 | 1971 65 Limited (Acquisition of &
Undertaking) Act, 1971 Act, 2017 (Act No. 4
’ ’ of 2018)
The Uttar Pradesh The Repealing and
614 | 1971 63 Cantonments (Control of | Amending (Second)
Rent and Eviction) Act, 2017 (Act No. 4
(Repeal) Act, 1971. of 2018)
. The Appropriation
615 | 1972 ! | Appropriation Act, | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
616 | 1972 2 th fl*g%omauon (NO-2) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
617 | 1972 3 gél:if: I;prsgpilsfl(if;n Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
618 | 1972 4 (Railways) No. 2 Act, Acts (Repeal) Act,

1972

2016 (22 of 2016)




The Appropriation The Appropriation
619 | 1972 5 (Railways) (Vote on Acts (Repeal) Act,
Account) Act, 1972 2016 (22 of 2016)
- The Appropriation
620 | 1972 6 ﬁlﬁ?ﬁiﬁgﬁﬁfl} g\gte Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
621 | 1972 14 };Iéf ,?g%oprlatmn (No. 3) Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
622 | 1972 17 (Railways) No. 3 Act, Acts (Repeal) Act,
1972 2016 (22 of 2016)
The Coking Coal Mines Xlrlr?e};flli)rfgl(nslgcfﬁl)
623 | 1972 36 (11;1271‘[210nahsat10n) Act, Act, 2017 (Act No. 4
' of 2018)
. The Code on Social
624 | 1972 39 The Payment of Gratuity | g0\ ivv 92020 (36 of
Act, 1972
2020)
L The Appropriation
625 | 1972 51 th /1*913713;013“&““ (No-4) | A cts (Repeal) Act,
s 2016 (22 of 2016)
The Indian Copper The Repealing and
626 | 1972 58 Corporation (Acquisition | Amending Act, 2016
of Undertaking) Act, 1972 | (No. 23 0f 2016)
The Limestone and
627 | 1972 62 Dolomite Mines Labour Rep., Act 02 of 2018
Welfare Fund Act, 1972
The Appropriation The Appropriation
628 | 1972 63 (Railways) No. 4 Act, Acts (Repeal) Act,
1972 2016 (22 of 2016)
The Appropriation The Appropriation
629 | 1972 64 (Railways) No. 5 Act, Acts (Repeal) Act,

1972

2016 (22 of 2016)




The Appropriation (No. 5)

The Appropriation

630 | 1972 65 Acts (Repeal) Act,
Act, 1972 2016 (22 of 2016)
- The Appropriation
631 | 1972 66 Ezf ’?g%omauon (N0 6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Sick Textile
632 | 1972 72 Undertakings (Taking over | Rep., Act 23 of 2016
of Management) Act, 1972
.. The Appropriation
633 | 1973 4 gﬁ;ﬁggﬁgigﬁ g\7f§te Acts (Repeal) Act,
’ 2016 (22 of 2016)
.o The Appropriation
634 | 1973 5 ?S%Appmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
635 | 1973 6 (Té’;ifivip‘;‘;p:jsl‘ig73 Acts (Repeal) Act,
y5) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
636 | 1973 7 (Railways) No. 2 Act, Acts (Repeal) Act,
1973 2016 (22 0of 2016)
The Andhra Pradesh The Appropriation
637 | 1973 9 Appropriation (Vote on Acts (Repeal) Act,
Account) Act 1973 2016 (22 of 2016)
The Appropriation
638 | 1973 10 Xhe ﬁ“ﬁﬂi?oﬂrii‘?}i o73 | Acts (Repeal) Act,
PPTop ’ 2016 (22 0f 2016)
The Orissa Appropriation | The Appropriation
639 | 1973 11 (Vote on Account) Act, Acts (Repeal) Act,
1973 2016 (22 of 2016)
) .. The Appropriation
640 | 1973 12 E:f ?;;S;a Appropriation. | . Reneal) Act,
’ 2016 (22 of 2016)
The Coal Mines (Taking The Repealing and
641 | 1973 15 Over of Management) Act, | Amending Act, 2016
1973 (No. 23 0of 2016)




The Manipur The Appropriation
642 | 1973 16 Appropriation (Vote on Acts (Repeal) Act,
Account) Act, 1973 2016 (22 of 2016)
- The Appropriation
643 | 1973 19 Ezf ’?g%omauon (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Coal Mines
644 | 1973 26 (Nationalisation) Act, Rep., Act 04 of 2018
1973
The Manipur
645 | 1973 28 Appropriation Act , 1973 Rep., Act 22 of 2016
The Andhra Pradesh
646 | 1973 29 Appropriation (No. 2) Act, | Rep., Act 22 of 2016
1973
The Orissa Appropriation
647 | 1973 30 (No. 2) Act, 1973 Rep., Act 22 of 2016
The Appropriation (No. 3)
648 | 1973 35 Act, 1973 Rep., Act 22 of 2016
The Appropriation
649 | 1973 38 (Railways) No. 3 Act, Rep., Act 22 of 2016
1973
The Orissa Appropriation
650 | 1973 42 (No. 3) Act, 1973 Rep., Act 22 of 2016
The Manipur
651 | 1973 43 Appropriation (No. 2) Act | Rep., Act 22 of 2016
, 1973
The Alcock Ashdown
652 | 1973 56 Company Limited Rep., Act 31 of 2019
(Acquisition of
Undertakings) Act, 1973.
The Homoeopathy Central
653 | 1973 59 Council Act, 1973 Rep., Act 15 of 2020
The Appropriation
654 | 1973 61 (Railways) No. 4 Act, Rep., Act 22 of 2016
1973
The Konkan Passenger
655 | 1973 62 Ships (Acquisition) Act, Rep., Act 23 0f 2016

1973




The Appropriation (No. 4)

656 | 1973 63 Act, 1973 Rep., Act 22 of 2016
The Appropriation (No. 5)
657 | 1973 64 Act, 1973 Rep., Act 22 of 2016
The Orissa Appropriation
658 | 1973 65 (No. 4) Act, 1973 Rep., Act 22 of 2016
The Bharatiya
The Code of Criminal Nagarik Suraksha
659 | 1974 2 Procedure, 1973 Sanhita, 2023 (46 of
2023)
The Esso (Acquisition of | The Repealing and
660 | 1974 4 Undertakings in India) Amending Act, 2016
Act, 1974 (No. 23 0f 2016)
. The Appropriation
661 | 1974 7 gl‘xffiggrigﬁ gjte Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation
662 | 1974 10 (Railways) Act, 1974 Rep., Act 22 of 2016
The Gujarat Appropriation
663 | 1974 13 Act. 1974 Rep., Act 22 of 2016
The Gujarat Appropriation
664 | 1974 14 (Vote on Account ) Act, | Rep., Act22 of 2016
1974
The Appropriation
665 | 1974 15 (Railways) No. 2 Act, Rep., Act 22 of 2016
1974
The Appropriation
666 | 1974 16 (Railways) No. 3 Act, Rep., Act 22 of 2016
1974
667 | 1974 17 g‘; 4Appr°p“a“°n ACh | Rep., Act 22 0f 2016
The Pondicherry
668 | 1974 18 Appropriation (Vote on Rep., Act 22 of 2016
Account) Act, 1974
The Appropriation (No. 2)
669 | 1974 19 Act, 1974 Rep., Act 22 of 2016
670 | 1974 24 | The Gujarat Appropriation | p ) 2 ¢ 25 6£2016

(No. 2) Act, 1974




671

1974

25

The Pondicherry
Appropriation Act , 1974

Rep., Act 22 of 2016

672

1974

28

The Coal Mines
(Conservation and
Development) Act

Rep., Act 23 of 2023

673

1974

37

The Additional
Emoluments (compulsory
deposit) Act, 1974

Rep., Act 23 of 2016

674

1974

43

The Appropriation (No. 3)
Act, 1974

Rep., Act 22 of 2016

675

1974

44

The Appropriation
(Railways) No. 4 Act,
1974

Rep., Act 22 of 2016

676

1974

61

The Appropriation (No. 4)
Act, 1974

Rep., Act 22 of 2016

677

1974

62

The Gujarat Appropriation

(No. 3) Act, 1974

Rep., Act 22 of 2016

678

1974

63

The Gujarat Appropriation

(No. 4) Act, 1974

Rep., Act 22 of 2016

679

1974

64

The Pondicherry
Appropriation (No. 2) Act
, 1974

Rep., Act 22 of 2016

680

1975

The Appropriation (Vote
on Account) Act, 1975

Rep., Act 22 of 2016

681

1975

The Appropriation
(Railways) Act, 1975

Rep., Act 22 of 2016

682

1975

The Appropriation
(Railways) No. 2 Act,
1975

Rep., Act 22 of 2016

683

1975

The Appropriation
(Railways) No. 3 Act,
1975

Rep., Act 22 of 2016

684

1975

The Pondicherry
Appropriation Act, 1975

Rep., Act 22 of 2016

685

1975

10

The Pondicherry
Appropriation (Vote on
Account ) Act, 1975

Rep., Act 22 of 2016




686

1975

11

The Appropriation Act,
1975

Rep., Act 22 of 2016

687

1975

14

The Gujarat Appropriation
(Vote on Account ) Act,
1975

Rep., Act 22 of 2016

688

1975

15

The Gujarat Appropriation
Act, 1975

Rep., Act 22 of 2016

689

1975

17

The Nagaland
Appropriation Act , 1975

Rep., Act 22 of 2016

690

1975

18

The Nagaland
Appropriation (Vote on
Account ) Act, 1975

Rep., Act 22 of 2016

691

1975

19

The All-India Services
Regulations (Indemnity)
Act, 1975

Rep., Act 4 of 2018

692

1975

21

The Appropriation (No. 2)
Act, 1975

Rep., Act 22 of 2016

693

1975

26

The Tobacco Cess
Act, 1975

Rep., Act 28 0of 2016

694

1975

27

The Nagaland
Appropriation (No. 2) Act
, 1975

Rep., Act 22 of 2016

695

1975

30

The Pondicherry
Appropriation (No. 2) Act
, 1975

Rep., Act 22 of 2016

696

1975

36

The Appropriation (No. 3)
Act, 1975

Rep., Act 22 of 2016

697

1975

37

The Appropriation (No. 4)
Act, 1975

Rep., Act 22 of 2016

698

1976

The Burmah Shell
(Acquisition of
Undertakings in India) Act

Rep., Act 23 of 2016

699

1976

The Appropriation Act,
1976

Rep., Act 22 of 2016

700

1976

The Appropriation
(Railways) Act, 1976

Rep., Act 22 of 2016




701

1976

The Appropriation
(Railways) No. 2 Act,
1976

Rep., Act 22 of 2016

702

1976

11

The Sales Promotion
Employees (Conditions of
Service) Act, 1976

(Rep., Act 37 of
2020)

703

1976

16

The Nagaland
Appropriation Act, 1976

Rep., Act 22 of 2016

704

1976

17

The Pondicherry
Appropriation Act , 1976

Rep., Act 22 of 2016

705

1976

22

The Assam Sillimanite
Limited (Acquisition and
Transfer of Refractory
Plant) Act, 1976

Rep., Act 04 of 2018

706

1976

25

The Equal Remuneration
Act, 1976,

Rep., Act 29 of 2019

707

1976

28

The Parliamentary
Proceedings (Protection of
Publication) Repeal Act,
1976.

Rep., Act 04 of 2018

708

1976

31

The Levy Sugar Price
Equalisation Fund Act,
1976

Rep., Act 37 of 2025

709

1976

38

The Appropriation (No. 3)
Act, 1976

Rep., Act 22 of 2016

710

1976

39

The Pondicherry
Appropriation (No. 2) Act
, 1976

Rep., Act 22 0of 2016

711

1976

40

The Nagaland
Appropriation (No. 2) Act
, 1976

Rep., Act 22 of 2016

712

1976

43

The Appropriation (Vote
on Account) Act, 1976

Rep., Act 22 of 2016

713

1976

47

The Appropriation
(Railways) No. 2 Act,
1976

Rep., Act 22 of 2016




The Appropriation

714 | 1976 48 (Railways) No. 3 Act, Rep., Act 22 of 2016
1976
The Tamil Nadu

715 | 1976 50 Appropriation Act , 1976 Rep., Act 22 of 2016
The Tamil Nadu

716 | 1976 51 Appropriation (No. 2) Act | Rep., Act 22 of 2016
, 1976
The Gujarat Appropriation

717 | 1976 52 Act, 1976 Rep., Act 22 of 2016
The Iron Ore Mines,
Manganese Ore Mines and

718 | 1976 55 Chrome Ore Mines Labour Rep., Act 31 0of 2019
Welfare Cess Act 1976
The Beedi Workers The Taxation Laws

719 | 1976 56 Labour Welfare Cess Act, | (Amendment) Act,
1976 (56 of 1976) 2017 (18 of 2017)
Eq:nh;rlllegerg;gllr\l/fisn’es and The Repealing and

720 | 1976 61 & : Amending Act, 2019
Chrome Ore Mines Labour (Act No. 31 of 2019)
Welfare Fund Act, 1976. '
The Beedi Workers

721 | 1976 62 Welfare Fund Act, 1976. Rep., Act 31 of 2019
The Appropriation (No. 4)

722 | 1976 64 Act, 1976 Rep., Act 22 of 2016
The National Library of

723 | 1976 76 India Act, 1976. Rep., Act 04 of 2018
The Appropriation (No. 5)

724 | 1976 83 Act, 1976 Rep., Act 22 of 2016
The Tamil Nadu

725 | 1976 84 Appropriation (No. 3) Act | Rep., Act 22 of 2016
, 1976
The Pondicherry

726 | 1976 85 Appropriation (No. 3) Act | Rep., Act 22 of 2016

, 1976




727

1976

89

The Indian Iron and Steel
Company (Acquisition of
Shares) Act, 1976.

Rep., Act 04 of 2018

728

1976

91

The Delhi Sales Tax
(Amendment and
Validation) Act, 1976

Rep., Act 02 of 2018

729

1976

95

The Appropriation (No. 6)
Act, 1976

Rep., Act 22 of 2016

730

1976

96

The Braithwaite and
Company (India) Limited
(Acquisition and Transfer
of Undertakings) Act,
1976.

Rep., Act 04 of 2018

731

1976

97

The Burn Company and
Indian Standard Wagon
Company(Nationalisation)
Act, 1976

Rep., Act 23 0f 2016

732

1976

98

The laxmirattan and
Atherton West Cotton
Mills (taking over of
Management) Act, 1976

Rep., Act 23 0f 2016

733

1976

100

The Metal Corporation
(Nationalisation and
Miscellaneous Provision)
Act

Rep., Act 23 0f 2023

734

1976

106

The Untouchability
(Offences) Amendment

and Miscellaneous
Provision Act, 1976

Rep., Act 23 0f 2016

735

1976

110

The Appropriation
(Railways) No. 4 Act,
1976

Rep., Act 22 of 2016

736

1976

111

The Appropriation
(Railways) No. 5 Act,
1976

Rep., Act 22 0f 2016

737

1976

112

The Appropriation (No. 7)
Act, 1976

Rep., Act 22 of 2016




738

1976

113

The Gujarat Appropriation
(No. 2) Act, 1976

Rep., Act 22 of 2016

739

1976

114

The Pondicherry
Appropriation (No. 4) Act
, 1976

Rep., Act 22 of 2016

740

1977

The Appropriation (Vote
on Account) Act, 1977

Rep., Act 22 of 2016

741

1977

The Appropriation Act,
1977

Rep., Act 22 of 2016

742

1977

The Appropriation
(Railways) Vote on
Account Act, 1977

Rep., Act 22 of 2016

743

1977

The Appropriation
(Railways) Act, 1977

Rep., Act 22 of 2016

744

1977

16

The Disputed Elections
(Prime Minister and
Speaker) Act, 1977.

Rep., Act 04 of 2018

745

1977

17

The Caltex Acquisition of
Shares of Caltex oil
Refining (India) Limited
and of the undertakings in
India of Caltex India
Limited Act, 1977

Rep., Act 23 0f 2016

746

1977

18

The Appropriation
(Railways) No. 2 Act,
1977

Rep., Act 22 of 2016

747

1977

22

The Appropriation (No. 2)
Act, 1977

Rep., Act 22 of 2016

748

1977

28

The Appropriation (No. 3)
Act, 1977

Rep., Act 22 of 2016

749

1977

36

The Water (Prevention and
Control of pollution) Cess
Act, 1977

Rep., Act 18 of 2017

750

1977

41

The Smith, Stainstreet and
Company Limited
(Acquisition and Transfer

Rep., Act 04 of 2018




of Undertakings) Act,
1977

751

1977

42

The Gresham and Craven
of India (Private) Limited
(Acquisition and Transfer
of Undertakings) Act,
1977

Rep., Act 04 of 2018

752

1977

45

The Appropriation (No. 4)
Act, 1977

Rep., Act 22 of 2016

753

1978

The Appropriation (Vote
on Account) Act, 1978

Rep., Act 22 of 2016

754

1978

The Appropriation
(Railways) Act, 1978

Rep., Act 22 0of 2016

755

1978

The Appropriation
(Railways) No. 2 Act,
1978

Rep., Act 22 of 2016

756

1978

The Appropriation
(Railways) No. 3 Act,
1978

Rep., Act 22 0of 2016

757

1978

The Appropriation Act ,
1978

Rep., Act 22 of 2016

758

1978

The Appropriation (No. 2)
Act, 1978

Rep., Act 22 0of 2016

759

1978

11

High Denomination
Banknotes
(Demonetisation) Act,
1978

Rep., Act 18 of 2023

760

1978

13

The Hindustan Tractors
Limited (Acquisition and
Transfer of Undertakings)
Act, 1978.

Rep., Act 04 of 2018

761

1978

18

The Appropriation (No. 3)
Act, 1978

Rep., Act 22 of 2016




The Deposit Insurance
Corporation (Amendment

762 | 1978 21 and Miscellaneous Rep., Act 23 of 2016
Provision) Act, 1978
The Appropriation (No. 4)
763 | 1978 35 Act. 1978 Rep., Act 22 of 2016
The Additional Duties of | The Central Goods
Excise (Textiles and and Services Tax
764 | 1978 40 Textile Articles) Act, Act, 2017 (12 of
1978 2017)
The Britannia Engineering
Company Limited
765 | 1978 41 Amending Act, 2025
Company (Muzaffarpore) (Act No. 37 of 2025)
Limited (Acquisition and '
Transfer of Undertakings)
Act, 1978
The Bolani Ores Limited | The Repealing and
(Acquisition of Shares) Amending (Second)
766 | 1978 42 and Miscellaneous Act, 2017 (Act No. 4
Provisions Act, 1978. of 2018)
;F;laekisr?gag\g?ief:rtakmgs The Repealing and
767 | 1978 49 & Amending Act, 2015
Management) The whole. (No. 17 0f 2015)
Act, 1978 '
The Appropriation
768 | 1979 1 (Railways) No. 4 Act, Rep., Act 22 of 2016
1978
The Appropriation
769 | 1979 2 (Railways) No. 5 Act, Rep., Act 22 of 2016
1978
The Appropriation (No. 5)
770 | 1979 3 Act. 1979 Rep., Act 22 of 2016
The Appropriation (Vote
771 | 1979 7 on Account) Act , 1979 Rep., Act 22 of 2016
772 | 1979 8 The Appropriation Act, | p ) Act22 0f2016

1979




773

1979

The Appropriation (No. 2)
Act, 1979

Rep., Act 22 of 2016

774

1979

10

The Appropriation
(Railways) Act, 1979

Rep., Act 22 of 2016

775

1979

11

The Appropriation
(Railways) No. 2 Act,
1979

Rep., Act 22 of 2016

776

1979

12

The Punjab Excise (Delhi
Amendment) Act, 1979

Rep., Act 04 of 2018

777

1979

19

The Appropriation (No. 3)
Act, 1979

Rep., Act 22 of 2016

778

1979

28

The Kosangas Company
(Acquisition of
Undertakings) Act, 1979

Rep., Act 23 0f 2016

779

1979

30

The Inter-State Migrant
Workmen (Regulation of
Employment and
Conditions of Service)
Act, 1979

Rep., Act 37 of 2020

780

1980

The Appropriation Act,
1980

Rep., Act 22 of 2016

781

1980

The Appropriation
(Railways) Act, 1980

Rep., Act 22 of 2016

782

1980

The Appropriation
(Railways) Vote on
Account Act, 1980

Rep., Act 22 of 2016

783

1980

10

The Appropriation
(Railways) No. 2 Act,
1980

Rep., Act 22 of 2016

784

1980

11

The Appropriation (Vote
on Account) Act, 1980

Rep., Act 22 of 2016

785

1980

12

The Appropriation (No. 2)
Act, 1980

Rep., Act 22 of 2016

786

1980

39

The Appropriation
(Railways) No. 3 Act,
1980

Rep., Act 22 of 2016

787

1980

43

The Appropriation (No. 3)
Act, 1980

Rep., Act 22 0of 2016




788

1980

58

The Bengal Chemical and
Pharmaceutical Works
Limited (Acquisition and
Transfer of Undertakings)
Act, 1980.

Rep., Act 04 of 2018

789

1980

63

The Code of Criminal
Procedure Amendment
Act, 1980

Rep., Act 02 of 2018

790

1980

64

The Maruti Limited
(Acquisition and Transfer
of Undertaking) Act, 1980

Rep., Act 23 of 2016

791

1980

68

The Tea (Amendment)
Act, 1980

Rep., Act 31 of 2019

792

1980

71

The Appropriation (No. 4)
Act, 1980

Rep., Act 22 0f 2016

793

1981

The Appropriation (Vote
on Account ) Act, 1981

Rep., Act 22 0f 2016

794

1981

The Appropriation Act,
1981

Rep., Act 22 of 2016

795

1981

The Appropriation (No. 2)
Act, 1981

Rep., Act 22 of 2016

796

1981

The Appropriation (No. 3)
Act, 1981

Rep., Act 22 of 2016

797

1981

The Appropriation
(Railways) Act, 1981

Rep., Act 22 of 2016

798

1981

The Appropriation
(Railways) No. 2 Act,
1981

Rep., Act 22 of 2016

799

1981

10

The Appropriation
(Railways) No. 3 Act,
1981

Rep., Act 22 of 2016

800

1981

11

The Appropriation
(Railways) No. 4 Act,
1981

Rep., Act 22 of 2016

801

1981

15

The Appropriation (No. 4)
Act, 1981

Rep., Act 22 0of 2016




802

1981

18

The Essential
Commodities (Special
Provisions) Act, 1981

Rep., Act 23 of 2016

803

1981

19

The Prevention of black-
marketing and
Maintenance of Supplies
of Essential commodities
(Amendment) Act, 1981

Rep., Act 23 of 2016

804

1981

30

The Cine-workers Welfare
Cess Act, 1981

Rep., Act 02 of 2018

805

1981

33

The Cine-Workers
Welfare Fund Act, 1981

Rep., Act 36 0f 2020

806

1981

34

The Appropriation
(Railways) No. 5 Act,
1981

Rep., Act 22 of 2016

807

1981

37

The Appropriation (No. 5)
Act, 1981

Rep., Act 22 of 2016

808

1981

41

The Burmah Oil Company
[Acquisition of Shares of
Oil Indian Limited and of
the Undertakingd in India
of Assam Oil company
Limited and the Burmah
Oil Company (India
Trading) Limited] Act,
1981

Rep., Act 23 0f 2016

809

1981

50

The Cine-Workers and
Cinema Theatre
Workers (Regulation of
Employment) Act, 1981

Rep., Act 37 of
2020

810

1981

54

The Appropriation
(Railways) No. 6 Act,
1981

Rep., Act 22 of 2016

811

1981

55

The Appropriation
(Railways) No. 7 Act,
1981

Rep., Act 22 of 2016

812

1981

56

The Appropriation (No. 6)
Act, 1981

Rep., Act 22 of 2016




813

1981

57

The Appropriation (No. 7)
Act, 1981

Rep., Act 22 of 2016

814

1981

62

The Aligard Muslim
University Amendment
Act, 1981

Rep., Act 31 of 2019

815

1982

The Sugar Cess Act, 1982

Rep., Act 18 of 2017

816

1982

The Appropriation (Vote
on Account ) Act, 1982

Rep., Act 22 of 2016

817

1982

The Appropriation Act,
1982

Rep., Act 22 of 2016

818

1982

The Appropriation
(Railways) Act, 1982

Rep., Act 22 of 2016

819

1982

The Appropriation
(Railways) No. 2 Act,
1982

Rep., Act 22 of 2016

820

1982

19

The Appropriation (No. 2)
Act, 1982

Rep., Act 22 of 2016

821

1982

26

The Prevention of cruelty
to Animals (Amendment)
Act, 1982

Rep., Act 23 0f 2016

822

1982

31

The Estate Duty
(Amendment) Act, 1982

Rep., Act 23 0f 2016

823

1982

32

The Appropriation
(Railways) No. 3 Act,
1982

Rep., Act 22 of 2016

824

1982

33

The Appropriation (No. 3)
Act, 1982

Rep., Act 22 of 2016

825

1982

36

The Chaparmukh-Silghat
Railway Line and the
Katakhal-Lalabazar
Railway Line
(Nationalisation) Act, 1982

Rep., Act 37 of 2025

826

1982

38

The Payment of Wages
(Amendment) Act, 1982

Rep., Act 23 0f 2016




The National Waterway
(Allahabad HaldiaStretch

827 | 1982 49 of Ganga Bhagirathi- Rep., Act 17 of 2016
Hooghly River) Act, 1982
The Amritsar Oil Works
(Acquisition and Transfer
828 | 1982 50 of Undertakings) Act, Rep., Act 23 of 2016
1982
The Central Excise Laws
829 | 1982 58 (Amendment and Transfer | Rep., Act 23 of 2016
of Undertaking) Act, 1982
The Appropriation (No. 4)
830 | 1982 60 Act, 1982 Rep., Act 22 of 2016
The Road transport
831 | 1982 63 Corporations 2Rgf§ Act by 31 of
(Amendment) Act, 1982
832 | 1982 65 gngn“'H”aCkmg ACL | Rep., Act 30 0f 2016
The Drugs and Cosmetics
833 | 1982 68 (Amendment) Act, 1982 Rep., Act 23 of 2016
The Andhra scientific
Company Limited
834 | 1982 71 (Acquisition and Transfer Rep., Act 23 0of 2023
of Undertaking) Act
. The Appropriation
835 | 1983 2 Iﬁl’i\‘ggfﬁgigﬁ g\gte Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
836 | 1983 3 g‘gﬁppmp“auon ACL | Acts (Repeal) Act,
2016 (22 0of 2016)
. The Appropriation
837 | 1983 4 | jheappropriation (No-2) 1 xcis (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
838 | 1983 5 The Appropriation Acts (Repeal) Act,

(Railways) Act, 1983

2016 (22 of 2016)




The Appropriation The Appropriation
839 | 1983 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1983 2016 (22 of 2016)
The Appropriation The Appropriation
840 | 1983 7 (Railways) No. 3 Act, Acts (Repeal) Act,
1983 2016 (22 of 2016)
_ The Appropriation
841 | 1983 10 };Ef ‘?ggg"p“a“o“ No-3 | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Delhi Motor Vehicles | The Repealing and
842 | 1983 17 Taxation (Amendment) Amending Act, 2023
Act, 1983. (Act No. 37 of 2023)
_ The Appropriation
843 | 1983 19 th /?ggpg"p“a“on No-4 | Acts (Repeal) Act,
s 2016 (22 of 2016)
The Delegated Legislation | The Repealing and
844 | 1983 20 Provisions (Amendment) | Amending Act, 2017
Act, 1983 (Act No. 2 of 2018)
The Appropriation The Appropriation
845 | 1983 21 (Railways) No. 4 Act, Acts (Repeal) Act,
1983 2016 (22 of 2016)
The Jute Manufactures The Taxation Laws
846 | 1983 28 Cess Act, 1983 (28 of (Amendment) Act,
1983) 2017 (18 of 2017)
"\F/I;e g:éll(;nglﬂ(s)llseeds and The Repealing and
847 | 1983 29 Do lonment Board Act. | Amending Act, 2016
velop > | (No. 23 of 2016)
1983
The Repealing and
243 | 1983 35 The Dangerous Machines | Amending (Second)
(Regulation) Act, 1983. Act, 2017 (Act No. 4
of 2018)
_ The Appropriation
849 | 1983 36 The Appropriation (No. 3) | . Reneal) Act,

Act, 1983

2016 (22 of 2016)




The Appropriation The Appropriation
850 | 1983 37 (Railways) No. 5 Act, Acts (Repeal) Act,
1983 2016 (22 of 2016)
The Textile Undertakings | The Repealing and
851 | 1983 40 (Taking Over of Amending Act, 2016
Management) Act, 1983 (No. 23 0of 2016)
The Transformers and
Switchgear Limited The Repealing and
852 | 1983 41 (Acquisition and Transfer | Amending Act, 2019
of Undertakings) Act, (Act No. 31 0of 2019)
1983.
: : The Repealing and
853 | 1983 44 (Ti’;iﬁ;ne lii‘%fyf%?) Amending Act, 2016
’ (No. 23 0f 2016)
: The Repealing and
854 | 1984 1 ?:;ngﬁ:ifiﬁs logy | Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
855 | 1984 6 zlll’xff;gg“zgfnl g\g:te Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
856 | 1984 7 Elge 4Appr°p“a“°n ACt | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
857 | 1984 8 R’j ?ggzol’na“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
858 | 1984 9 (Té‘aeiﬁiprs‘;p:;t“igg . Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Appropriation The Appropriation
859 | 1984 10 (Railways) No. 2 Act, Acts (Repeal) Act,
1984 2016 (22 of 2016)
The Appropriation The Appropriation
860 | 1984 11 (Railways) No. 3 Act, Acts (Repeal) Act,

1984

2016 (22 of 2016)




The Ganesh Flour Mills

Company Limited The Repealing and
861 | 1984 16 (Acquisition and Transfer | Amending Act, 2016
of Undertakings) Act, (No. 23 0f 2016)
1984
- The Appropriation
862 | 1984 18 Ezf ’?ggft"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Government of Union | The Repealing and
863 | 1984 19 Territories (Amendment) | Amending Act, 2017
Act, 1984 (Act No. 2 0of 2018)
The Payment of Gratuity | The Repealing and
864 | 1984 26 (Second Amendment) Act, | Amending Act, 2016
1984 (No. 23 0f 2016)
The Mogul Line Limited | The Repealing and
865 | 1984 33 (Acquisition of Shares) Amending Act, 2016
Act, 1984 (No. 23 0f 2016)
The Essential The Repealing and
866 | 1984 34 Commodities Amending Act, 2016
(Amendment) Act, 1984 (No. 23 0f 2016)
: The Repealing and
867 | 1984 38 (T/i‘;?fé};;f)vié’fr{lggz Amending Act, 2016
’ (No. 23 0f 2016)
The Punjab Municipal The Repealing and
868 | 1984 39 (New Delhi Amendment) | Amending Act, 2016
Act, 1984. (No. 23 0f 2016)
The Aluminium
Corporation of India The Repealing and
869 | 1984 43 Limited (Acquisition and | Amending Act, 2016
Transfer of Aluminium (No. 23 0of 2016)
Undertaking) Act, 1984.
The Employees’ State The Repealing and
870 | 1984 45 Insurance (Amendment) Amending Act, 2016
Act, 1984 (No. 23 0f 2016)
. The Appropriation
871 | 1984 50 The Appropriation (No. 4) | \ . Reneal) Act,

Act, 1984

2016 (22 of 2016)




The Repealing and

872 | 1984 53 (Tilzlfzgarfei‘;zc  1og4 | Amending Act, 2016
’ (No. 23 0f 2016)
The Levy Sugar Price The Repealing and
873 | 1984 54 Equalisation Fund Amending Act, 2016
(Amendment) Act, 1984 (No. 23 of 2016)
The Hooghly Docking and
Engineering Company The Repealing and
874 | 1984 55 Limited (Acquisition and | Amending Act, 2025
Transfer of Undertakings) | (Act No. 37 of 2025)
Act, 1984
The Bengal .Im.mumty The Repealing and
Company Limited Amending (Second)
875 | 1984 57 (Acquisition and Transfer £
) Act, 2017 (Act No. 4
of Undertakings) Act, 0f 2018)
1984.
The University Grants The Repealing and
876 | 1984 59 Commission Amending Act, 2016
(Amendment) Act, 1984 (No. 23 0f 2016)
o The Repealing and
877 | 1984 63 (T/i’fn?rfgfnreynfﬁ‘éfltfgg , | Amending Act, 2016
’ (No. 23 0f 2016)
: The Repealing and
878 | 1984 67 (T:;zsgﬁle‘l’ft‘)lfgs log4 | Amending Act, 2016
’ (No. 23 0f 2016)
The General Insurance The Repealing and
879 | 1985 3 Business (Nationalisation) | Amending Act, 2016
Amendment Act, 1985 (No. 23 0of 2016)
_ The Appropriation
880 | 1985 4 Elge SApp“’p“a“"n ACt | Acts (Repeal) Act,
2016 (22 0of 2016)
. The Appropriation
881 | 1985 5 iﬁf ?gggoprlatmn (No.2) Acts (Repeal) Act,
’ 2016 (22 0of 2016)
_ The Appropriation
882 | 1985 6 The Appropriation Acts (Repeal) Act,

(Railways) Act, 1985

2016 (22 of 2016)




The Appropriation The Appropriation
883 | 1985 7 (Railways) No. 2 Act, Acts (Repeal) Act,
1985 2016 (22 of 2016)
- The Appropriation
884 | 1985 14 Iﬁ;ﬁfggﬁgﬂa&?; (Vote | s cts (Repeal) Act,
2016 (22 0of 2016)
_ The Appropriation
885 | 1985 15 };Ef ‘?ggg"p“a“o“ (NO-3) | A cts (Repeal) Act,
’ 2016 (22 0of 2016)
The Appropriation The Appropriation
886 | 1985 16 (Railways) No. 3 Act, Acts (Repeal) Act,
1985 2016 (22 of 2016)
The Appropriation The Appropriation
887 | 1985 17 (Railways) No. 4 Act, Acts (Repeal) Act,
1985 2016 (22 0of 2016)
_ The Appropriation
888 | 1985 29 E;f ’l*gggof’“a“on (No-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
2115 Tl?sit(i;:ﬂ%egn;rsansfer The Repealing and
889 | 1985 37 o Scilck Tea Uniits) Act Amending Act, 2017
’ (Act No. 2 of 2018)
1985
. The Appropriation
890 | 1985 42 R’j ?ggg"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
891 | 1985 68 E‘j fl*ggg"p“auon (NO-6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
892 | 1985 71 (Railways) No. 5 Act, Acts (Repeal) Act,
1985 2016 (22 of 2016)
The Repealing and
293 | 1985 20 The Customs Amending (Second)

(Amendment) Act, 1985.

Act, 2017 (Act No. 4
of 2018)




The Repealing and

894 | 1985 81 (TXEESEE:%L,ZZS g | Amending Act, 2017
’ (Act No. 2 of 2018)
E?ehfng\}; :Slﬁﬁgur The Repealing and
895 | 1985 83 (Nga tionalisa ti};n) Act Amending Act, 2016
’ (No. 23 0f 2016)
1985
The Central Goods
the Central Excise Tariff | and Services Tax
896 | 1986 > Act, 1985 Act, 2017 (12 of
2017)
e
897 | 1986 6 ) . Amending Act, 2017
Textile Articles) (Act No. 2 of 2018)
Amendment Act, 1985 '
EzeiAd(dét lzréasl(glguzscgﬁ The Repealing and
898 | 1986 7 e15e (0o p Amending Act, 2017
Importance) Second (Act No. 2 of 2018)
Amendment Act, 1985 '
) The Repealing and
899 | 1986 8 &;Sﬁ;‘;:;ﬁ?tffl ogs | Amending Act, 2017
’ (Act No. 2 0of 2018)
. The Appropriation
900 | 1986 12 TEZApprggrigt‘”; ggte Acts (Repeal) Act,
on Accou ’ 2016 (22 0f 2016)
. The Appropriation
901 | 1986 13 gge 6Appr°p“a“°“ ACL | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
902 | 1986 15 (Té‘aeiﬁiprs‘;p:;t“igg § Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Appropriation The Appropriation
903 | 1986 16 (Railways) No. 2 Act, Acts (Repeal) Act,
1986 2016 (22 of 2016)
The Appropriation The Appropriation
904 | 1986 17 (Railways) No. 3 Act, Acts (Repeal) Act,

1986

2016 (22 of 2016)




The Appropriation (No. 2)

The Appropriation

905 | 1986 18 Acts (Repeal) Act,
Act, 1986 2016 (22 of 2016)
The Administrative The Repealing and
906 | 1986 19 Tribunals (Amendment) Amending Act, 2017
Act, 1986 (Act No. 2 0of 2018)
_ The Appropriation
907 | 1986 21 E‘:f ‘?gggop“a“"“ (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Research and .
The Finance Act,
908 | 1986 32 Development Cess Act, 2017 (7 of 2017)
1986
o The Repealing and
909 | 1986 33 (T[i‘fnle\flzr;l};?)t iléltpliglgi Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
910 | 1986 39 E;f ’l*gggof’“a“on (No-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
g;;gggﬁ;? ;fgvs The Repealing and
911 | 1986 46 . .. Amending Act, 2017
Miscellaneous Provisions) (Act No. 2 of 2018)
Act, 1986 '
The Appropriation The Appropriation
912 | 1986 52 (Railways) No. 4 Act, Acts (Repeal) Act,
1986 2016 (22 of 2016)
The Occupational
The Dock Workers Safety, Health and
913 | 1986 54 (Safety, Health and Working Conditions
Welfare) Act, 1986 Code, 2020 (37 of
2020)
. The Appropriation
914 | 1986 55 I};f ‘?ggg"p“a“on (NO-3) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Bureau of Indian The Bureau of Indian
915 | 1986 63 Standards Act, 1986 (63 of | Standards Act, 2016

1986

(11 0f2016)




The Shipping
Development Fund

The Repealing and

916 | 1986 66 Committee (Abolition) &n;eg(;lré% ﬁ()clt ’6)2 016
Act, 1986 '
: The Consumer
917 | 1986 68 Ezf (fggzumer Protection | p, tection Act, 2019
’ (35 0f2019)
_ The Appropriation
918 | 1987 1 EEZ?ESIEESESSI; ég;) te Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
919 | 1987 2 ggfppmp“a“‘m ACL | Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
920 | 1987 3 th /1*913813;013“&“0“ (NO-2) | Acts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
921 | 1987 5 (Té’aeﬂ‘:vipl;‘;pfjt“‘igm Acts (Repeal) Act,
y5) ALt 2016 (22 0f 2016)
The Appropriation The Appropriation
922 | 1987 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1987 2016 (22 0of 2016)
The Appropriation The Appropriation
923 | 1987 7 (Railways) No. 3 Act, Acts (Repeal) Act,
1987 2016 (22 of 2016)
_ The Appropriation
924 | 1987 9 th /?gg;"p“auon (NO-3) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
The Mental
025 | 1987 | 14 | e MemalHealh Ak heaneare Act, 2017
(10 0of 2017)
: : The Repealing and
926 | 1987 27 (Ti’fnfrf‘;ig‘;fﬁ)szz‘t“‘gg ;| Amending Act, 2016
’ (No. 23 0f2016)
. The Appropriation
927 | 1987 33 The Appropriation (No. 4) | \ . Reneal) Act,

Act, 1987

2016 (22 of 2016)




The Brentford Electric

(India) Limited Amendine (Second)
928 | 1987 36 (Acquisition and Transfer &
. Act, 2017 (Act No. 4
of Undertakings) Act, of 2018)
1987.
The Constitution The Repealing and
929 | 1987 43 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 1987 (No. 23 of 2016)
L The Appropriation
930 | 1987 45 E‘:f ‘?gg;"p“a“"“ (NO-5) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
931 | 1988 6 zlll’xff;gg“zgfnl g\gfé’te Acts (Repeal) Act,
’ 2016 (22 of 2016)
L The Appropriation
932 | 1988 7 ?ggegAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Dr. Rajendra
Bihar Act 8 | The Bihar Agricultural Prasgd Central
933 | 1988 1 = £1088 | University Act, 1987 | Agricultural
Y ’ University Act, 2016
(32 0f 2016)
_ The Appropriation
934 | 1988 15 (Télaeiﬁiprs‘;p:;“‘iggg Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Appropriation The Appropriation
935 | 1988 16 (Railways) No. 2 Act, Acts (Repeal) Act,
1988 2016 (22 of 2016)
The Appropriation The Appropriation
936 | 1988 17 (Railways) No. 3 Act, Acts (Repeal) Act,
1988 2016 (22 of 2016)
The Tamil Nadu
937 | 1988 22 P Amending Act, 2019

(Appointment of Special
Officers) Amendment Act,
1988.

(Act No. 31 of 2019)




The Appropriation (No. 2)

The Appropriation

938 | 1988 25 Acts (Repeal) Act,
Act, 1988 2016 (22 of 2016)
- The Appropriation
939 | 1988 28 Ezf ’?gggomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
e Nl ey | e Naion
940 | 1988 40 Brahmaputra River) Act Waterways Act,
p > 12016 (17 of 2016)
1988
The Bharat Petroleum
Corporation Limited The Repealing and
941 | 1988 44 (Determination of Amending Act, 2025
Conditions of Service of | (Act No. 37 of 2025)
Employees) Act, 1988
The Appropriation The Appropriation
942 | 1988 47 (Railways) No. 4 Act, Acts (Repeal) Act,
1988 2016 (22 of 2016)
L The Appropriation
943 | 1988 48 I};f /?ggpg"p“a“"n (No-4) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
044 1988 | 70 | ,ReAppropriation(No-3) e (Repeal) Act,
’ 2016 (22 of 2016)
: The Repealing and
945 | 1989 3 &;gigﬁ;?’ti‘wg co | Amending Act, 2016
’ (No. 23 0f 2016)
.y The Appropriation
946 | 1989 4 Ii‘i\/sziggrigﬁ ggte Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
947 | 1989 5 11:;1; 9Appropr1at10n Act, Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
948 | 1989 6 The Appropriation Acts (Repeal) Act,

(Railways) Act, 1989

2016 (22 0of 2016)




The Appropriation The Appropriation
949 | 1989 7 (Railways) No. 2 Act, Acts (Repeal) Act,
1989 2016 (22 of 2016)
. The Appropriation
950 | 1989 12 Ezf ’?gggomauon (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
951 | 1989 14 (Railways) No. 3 Act, Acts (Repeal) Act,
1989 2016 (22 of 2016)
. The Appropriation
952 | 1989 19 E;f ’?gggomauon (No-3) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
953 | 1989 27 th /1*913813;"13“&“0“ (No-4) | Acts (Repeal) Act,
s 2016 (22 of 2016)
The Employees' State The Repealing and
954 | 1989 29 Insurance (Amendment) Amending Act, 2016
Act, 1989 (No. 23 0f 2016)
_ The Appropriation
955 | 1989 34 th /1*913813;"13“&“0“ (No-3) | Acts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
956 | 1990 1 R’j ?gggol’na“on (NO-6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
957 | 1990 5 (Té‘aeiﬁiprs‘;pﬁf“ig% Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Appropriation The Appropriation
958 | 1990 6 (Railways) No. 2 Act, Acts (Repeal) Act,
1990 2016 (22 of 2016)
. The Appropriation
959 | 1990 7 Eﬁlﬁffrﬁgrfgfﬁ ggte Acts (Repeal) Act,
4 ’ 2016 (22 of 2016)
_ The Appropriation
960 | 1990 8 ngoAppmp“auon Act, | Acts (Repeal) Act,

2016 (22 0of 2016)




The Appropriation (No. 2)

The Appropriation

961 | 1990 11 Acts (Repeal) Act,
Act, 1990 2016 (22 of 2016)
- The Appropriation
962 | 1990 22 Ezf ’?gggomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
963 | 1990 24 (Railways) No. 3 Act, Acts (Repeal) Act,
1990 2016 (22 of 2016)
The Taxation Laws The Repealing and
964 | 1991 2 (Amendment) Act, 1991 Amending Act, 2016
’ (No. 23 0f 2016)
_ The Appropriation
965 | 1991 3 g;lAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Chief Election
Commissioner and
The Election Commission | other Election
(Conditions of Service of | Commissioners
966 | 1991 11 Election Commissioners (Appointment,
and Transaction of Conditions of
Business) Act, 1991 Service and Term of
Office) Act, 2023 (49
0f 2023)
The Appropriation The Appropriation
967 | 1991 12 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1991 2016 (22 of 2016)
_ The Appropriation
968 | 1991 13 (Télaeiﬁiprs‘;pﬁt“‘igm Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
The Appropriation The Appropriation
969 | 1991 14 (Railways) No. 2 Act, Acts (Repeal) Act,
1991 2016 (22 of 2016)
_ The Appropriation
970 | 1991 15 The Appropriation (Vote |\  peeal) Act,

on Account) Act, 1991

2016 (22 of 2016)




The Appropriation (No. 2)

The Appropriation

971 | 1991 16 Acts (Repeal) Act,
Act, 1991 2016 (22 of 2016)
- The Appropriation
972 | 1991 17 Ezf ’?ggiomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
973 | 1991 29 (Railways) No. 3 Act, Acts (Repeal) Act,
1991 2016 (22 of 2016)
The Appropriation (Vote | The Appropriation
974 | 1991 30 on Account) No. 2 Act, Acts (Repeal) Act,
1991 2016 (22 of 2016)
: The Repealing and
975 | 1991 34 (T:fngr‘l’g;f;? oo | Amending Act, 2016
’ (No. 23 0of 2016)
. The Appropriation
976 | 1991 37 ng ’l*ggiofma“"n (No-4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
S : The Repealing and
977 | 1991 44 Xﬁemrlggnffgi"tfggfn) Amending Act, 2016
’ (No. 23 0of 2016)
R The Repealing and
978 | 1991 60 (T:fnljfél;;i)ggfto‘ggl Amending Act, 2016
’ (No. 23 0f 2016)
.y The Appropriation
979 | 1991 61 E‘j fl*ggi"p“auon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
980 | 1992 3 (Téfi@ipﬁp:ff“iggz Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
981 | 1992 4 (Railways) No. 2 Act, Acts (Repeal) Act,
1992 2016 (22 of 2016)
_ The Appropriation
982 | 1992 5 g;’;ppmpmuon Act, | Acts (Repeal) Act,

2016 (22 0of 2016)




The Appropriation (Vote

The Appropriation

983 | 1992 6 Acts (Repeal) Act,
on Account) Act, 1992 2016 (22 of 2016)
- The Appropriation
984 | 1992 17 Ezf ’?ggéomauon (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The National Waterway
(Kollam-Kottapuram The National
Stretch of West Coast
985 | 1992 25 Waterways Act,
Canal and Champakara 2016 (17 of 2016)
and Udyogmandal Canals)
Act, 1992
The Appropriation The Appropriation
986 | 1992 29 (Railways) No. 3 Act, Acts (Repeal) Act,
1992 2016 (22 of 2016)
The Appropriation The Appropriation
987 | 1992 30 (Railways) No. 4 Act, Acts (Repeal) Act,
1992 2016 (22 of 2016)
L The Appropriation
988 | 1992 32 th /1*913913;013“3‘“0“ (No-3) | A cts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
989 | 1992 33 R’j ?gggol’nauon (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
990 | 1993 2 E‘j ?55;01’““"“ (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
.y The Appropriation
991 | 1993 6 Ii‘i\/sziggrigﬁ S92 | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
992 | 1993 7 fg;Appmp“a“"“ Act, | Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
993 | 1993 21 The Appropriation Acts (Repeal) Act,

(Railways) Act, 1993

2016 (22 0of 2016)




The Appropriation The Appropriation
994 | 1993 22 (Railways) No. 2 Act, Acts (Repeal) Act,
1993 2016 (22 of 2016)
The National Thermal
Power Corporation
Limited, the National
Hydroelqctrlc quer The Repealing and
Corporation Limited and Amending (Second)
995 | 1993 24 the North-Eastern Electric 5
) Act, 2017 (Act No. 4
Power Corporation 0f 2018)
Limited (Acquisition and
Transfer of Power
Transmission Systems)
Act, 1993.
The National
The National Commission | Commission for
996 | 1993 27 for Backward Classes Act, | Backward Classes
1993 (Repeal) Act, 2018
(24 of 2018)
. The Appropriation
997 | 1993 39 Ezf fl*gggof’“a“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
: The Repealing and
998 | 1993 49 &;ﬁfg‘gﬁe i;vzf‘gg Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
999 | 1993 60 R’j ?gggol’na“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1000 | 1993 61 E‘j fl*gggomauon (NO-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
1001 | 1993 62 (Railways) No. 3 Act, Acts (Repeal) Act,
1993 2016 (22 of 2016)
The Appropriation The Appropriation
1002 | 1993 63 (Railways) No. 4 Act, Acts (Repeal) Act,

1993

2016 (22 of 2016)




The Appropriation (No. 5)

The Appropriation

1003 | 1994 5 Acts (Repeal) Act,
Act, 1993 2016 (22 of 2016)
The Air Corporations The Repealing and
1004 | 1994 13 (Transfer of Undertakings | Amending Act, 2023
and Repeal) Act, 1994. (Act No. 37 of 2023)
The Appropriation The Appropriation
1005 | 1994 14 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1994 2016 (22 of 2016)
. The Appropriation
1006 | 1994 15 (Té“aeﬂ‘:vipl;‘;p:;“‘igg . Acts (Repeal) Act,
yS) ALt 2016 (22 0f 2016)
L The Appropriation
1007 | 1994 21 TEZApprggritclfri gjte Acts (Repeal) Act,
o Accot : 2016 (22 of 2016)
. The Appropriation
1008 | 1994 22 g’; 4Appr°p“a“°n ACl | Acts (Repeal) Act,
2016 (22 of 2016)
g:rfcll)lgnﬁb S(a};?lrifclis and The Repealing and
1009 | 1994 27 ahchaya, . Amending Act, 2016
Zilla Parishad (Chandigarh (No. 23 of 2016)
Repeal) Act, 1994 '
The Appropriation The Appropriation
1010 | 1994 29 (Railways) No. 2 Act, Acts (Repeal) Act,
1994 2016 (22 of 2016)
The Appropriation The Appropriation
1011 | 1994 30 (Railways) No. 3 Act, Acts (Repeal) Act,
1994 2016 (22 0of 2016)
. The Appropriation
1012 | 1994 31 R’:f ’?ggf‘oma“on (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1013 | 1994 48 The Appropriation (No. 3) Acts (Repeal) Act,

Act, 1994

2016 (22 of 2016)




The Appropriation (No. 4)

The Appropriation

1014 | 1994 49 Acts (Repeal) Act,
Act, 1994 2016 (22 of 2016)
.. The Appropriation
1015 | 1994 50 Ezf ’?ggftoma“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
The Appropriation The Appropriation
1016 | 1994 52 (Railways) No. 4 Act, Acts (Repeal) Act,
1994 2016 (22 0of 2016)
The Appropriation The Appropriation
1017 | 1994 53 (Railways) No. 5 Act, Acts (Repeal) Act,
1994 2016 (22 of 2016)
The Neyyeh L.1gr.11te The Repealing and
Corporation Limited Amending (Second)
1018 | 1994 56 (Acquisition and Tra}nsfer Act, 2017 (Act No. 4
of Power Transmission of 2018)
System) Act, 1994.
. The Appropriation
1019 | 1995 2 th ’?ggf‘of’“a“on (NO-6) | A cts (Repeal) Act,
s 2016 (22 of 2016)
The Appropriation The Appropriation
1020 | 1995 3 (Railways) No. 6 Act, Acts (Repeal) Act,
1994 2016 (22 of 2016)
The Appropriation The Appropriation
1021 | 1995 10 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1995 2016 (22 of 2016)
.o The Appropriation
1022 | 1995 11 (Té‘aeiﬁipr‘;p:at“‘& S Acts (Repeal) Act,
ways) Act, 2016 (22 0f 2016)
. The Appropriation
1023 | 1995 12 Eﬁﬁggi‘gﬁ g\gfg’te Acts (Repeal) Act,
’ 2016 (22 of 2016)
.. The Appropriation
1024 | 1995 13 gl;’ SAppmp“auon ACt | Acts (Repeal) Act,

2016 (22 of 2016)




The Appropriation The Appropriation
1025 | 1995 20 (Railways) No. 2 Act, Acts (Repeal) Act,
1995 2016 (22 of 2016)
The Appropriation The Appropriation
1026 | 1995 21 (Railways) No. 3 Act, Acts (Repeal) Act,
1995 2016 (22 of 2016)
_ The Appropriation
1027 | 1995 23 E‘:f ‘?55;09“3“0“ (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
1028 | 1995 36 E;f ’?gggomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1029 | 1995 37 th /1*9139132013“&“0“ (NO-4) | A cts (Repeal) Act,
b 2016 (22 of 2016)
The Persons with The Rights of
Disabilities (Equal Persons with
1030 | 1996 1 Opportunity Protection of .
. Disabilities Act,
Rights and Full 2016 (49 of 2016)
Participation) Act, 1995
_ The Appropriation
1031 | 1996 3 E‘:‘f fl*gggomauon (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
1032 | 1996 4 (Railways) No. 4 Act, Acts (Repeal) Act,
1995 2016 (22 of 2016)
The Appropriation The Appropriation
1033 | 1996 6 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1996 2016 (22 of 2016)
. The Appropriation
1034 | 1996 7 (Té’aeﬂ‘;iprs‘;p:ff‘gg ) Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
The Appropriation The Appropriation
1035 | 1996 8 (Railways) No. 2 Act, Acts (Repeal) Act,

1996

2016 (22 of 2016)




The Appropriation (Vote

The Appropriation

1036 | 1996 9 Acts (Repeal) Act,
on Account) Act, 1996 2016 (22 of 2016)
- The Appropriation
1037 | 1996 10 gg 6Appr°p“a“°n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
_ The Appropriation
1038 | 1996 17 E‘:f ‘?gggop“a“"“ (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation (Vote | The Appropriation
1039 | 1996 18 on Account) No. 2 Act, Acts (Repeal) Act,
1996 2016 (22 of 2016)
The Appropriation The Appropriation
1040 | 1996 19 (Railways) No. 3 Act, Acts (Repeal) Act,
1996 2016 (22 of 2016)
The Bullqlng and Other The Occupational
Construction Workers
(Regulation of Safety, Health and
1041 | 1996 27 Emplovment and Working Conditions
POy . Code, 2020 (37 of
Conditions of Service) 2020)
Act, 1996
The Building and Other The Code on Social
1042 | 1996 28 Construction Workers' Security, 2020 (36 of
Welfare Cess Act, 1996 2020)
. The Appropriation
1043 | 1996 31 R’:f ’?gggofma“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
.y The Appropriation
1044 | 1996 37 th fl*gggomauon (No-4) 1 Acts (Repeal) Act,
s 2016 (22 of 2016)
The Appropriation The Appropriation
1045 | 1996 39 (Railways) No. 4 Act, Acts (Repeal) Act,
1996 2016 (22 of 2016)
The Appropriation The Appropriation
1046 | 1997 9 (Railways) Vote on Acts (Repeal) Act,

Account Act, 1997

2016 (22 of 2016)




The Appropriation

The Appropriation

1047 | 1997 10 : Acts (Repeal) Act,
(Railways) Act, 1997 2016 (22 of 2016)

The Appropriation The Appropriation

1048 | 1997 11 (Railways) No. 2 Act, Acts (Repeal) Act,
1997 2016 (22 of 2016)

_ The Appropriation

1049 | 1997 19 g‘gﬁppmpﬂanon ACl | aActs (Repeal) Act,
2016 (22 of 2016)

. The Appropriation

1050 | 1997 20 E;f ’?gggomauon (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)

_ The Appropriation

1051 | 1997 21 gl‘xffiggrigﬁ g;’te Acts (Repeal) Act,
’ 2016 (22 of 2016)

The Appropriation The Appropriation

1052 | 1997 25 (Railways) No. 3 Act, Acts (Repeal) Act,
1997 2016 (22 of 2016)

L The Appropriation

1053 | 1997 27 I};f /1*913913;013“3‘“0“ (No-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)

The Appropriation The Appropriation

1054 | 1997 33 (Railways) No. 4 Act, Acts (Repeal) Act,
1997 2016 (22 of 2016)

.y The Appropriation

1055 | 1997 34 E‘j /1*55;"1’““"“ (No-4) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)

The Appropriation The Appropriation

1056 | 1998 2 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1998 2016 (22 of 2016)

. The Appropriation

1057 | 1998 3 (Télaeiﬁiprs‘;pgjf‘i‘;% Acts (Repeal) Act,
Ways) Ach 2016 (22 0f 2016)

_ The Appropriation

1058 | 1998 5 The Appropriation (Vote | o\ peseal) Act,

on Account) Act, 1998

2016 (22 0of 2016)




The Appropriation Act,

The Appropriation

1059 | 1998 6 1998 Acts (Repeal) Act,
2016 (22 of 2016)
The Appropriation The Appropriation
1060 | 1998 8 (Railways) No. 2 Act, Acts (Repeal) Act,
1998 2016 (22 of 2016)
_ The Appropriation
1061 | 1998 15 };Ef ‘?ggg"p“a“"“ (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
1062 | 1998 19 (Railways) No. 3 Act, Acts (Repeal) Act,
1998 2016 (22 of 2016)
. The Appropriation
1063 | 1998 20 I};f /1*5913;013“&“0“ (No-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Export-Import Bank iﬁeﬁ?i)rfal(lggciiii)
1064 | 1999 1 of India (Amendment) &
Act. 1998 Act, 2015 (19 of
’ 2015)
The Cotton Ginning and The Repealing and
1065 | 1999 2 Pressing Factories Amending Act, 2016
(Repeal) Act, 1998 (No. 23 0f 2016)
EzikHIi%}[gs)enommatlon The Repealing and
1066 | 1999 3 (Demonetisation) Amending Act, 2019
Amendment Act, 1998, | (ActNo- 310£2019)
The Railway Claims The Repealing and
1067 | 1999 4 Tribunal (Amendment) Amending Act, 2016
Act, 1998 (No. 23 0f 2016)
The Delhi Development The Repealing and
1068 | 1999 6 Authority (Validation of | Amending (Second)

Disciplinary Powers) Act,
1998.

Act, 2017 (Act No. 4
of 2018)




The High Court and

Supreme Court Judges iﬁ;ﬁfa?gg&ﬂ)
1069 | 1999 7 | (Salaries and Conditions £
: Act, 2015 (19 of
of Service) Amendment 2015)
Act, 1998
The Repealing and
The Customs Amending (Second)
1070 | 1999 8 (Amendment) Act, 1998. | Act, 2017 (Act No. 4
of 2018)
. The Appropriation
1071 | 1999 10 E;f ’?gggoma“on (No-4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Repealing and
1072 | 1999 11 Xﬁeﬁr‘r’gﬁt}ti‘é&f;‘;@d Amending Act, 2016
’ (No. 23 0f2016)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1073 1 1999 16 of Parliament Act, 2015 (19 of
(Amendment) Act, 1999 2015)
The Repealing and
1074 | 1999 17 E‘; I;Ztggts (Amendment) | \\ o ding Act, 2016
’ (No. 23 0f2016)
The Appropriation The Appropriation
1075 | 1999 18 (Railways) Vote on Acts (Repeal) Act,
Account Act, 1999 2016 (22 of 2016)
_ The Appropriation
1076 | 1999 19 (Té‘aeiﬁiprs‘;pﬁf“ig% Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
. The Appropriation
1077 | 1999 20 (Tli’jﬂ‘:viprsc;pﬁgg"gc 1900 | Acts (Repeal) Act,
y5) 0.2 ACh 2016 (22 0of 2016)
: The Repealing and
1078 | 1999 21 The Companies Amending Act, 2016

(Amendment) Act, 1999

(No. 23 0f 2016)




The Appropriation (Vote

The Appropriation

1079 | 1999 22 Acts (Repeal) Act,
on Account) Act, 1999 2016 (22 of 2016)
- The Appropriation
1080 | 1999 23 g’gegAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1081 | 1999 24 E‘:f ‘?55;09“3“0“ (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Appropriation The Appropriation
1082 | 1999 25 (Railways) No. 3 Act, Acts (Repeal) Act,
1999 2016 (22 of 2016)
.o The Appropriation
1083 | 1999 26 I};f /1*913913;"13“3‘“0“ (No-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Repealing and
1084 | 1999 28 (T[i’;g;%(ﬁ‘;f)azc 1999 | Amending Act, 2016
’ (No. 23 0f 2016)
The Contingency Fund of | The Repealing and
1085 | 1999 29 India (Amendment) Act, Amending Act, 2017
1999 (Act No. 2 0of 2018)
The Representation of the | The Repealing and
1086 | 1999 30 People (Amendment) Act, | Amending Act, 2015
1999 (No. 17 of 2015)
.. The Repealing and
1087 | 1999 31 &;SE;E?E)S /{:Z‘fvsl 000 | Amending Act, 2017
’ (Act No. 2 of 2018)
The Securities Laws The Repealing and
1088 | 1999 32 (Second Amendment) Act, | Amending Act, 2017
1999 (Act No. 2 0of 2018)
. . The Repealing and
1089 | 1999 33 &;ﬁlﬁﬁgfgtﬁ 909 | Amending Act, 2015
’ (No. 17 of 2015)
The Administrators- The Repealing and
1090 | 1999 34 General (Amendment) Amending Act, 2015

Act, 1999

(No. 17 of 2015)




The Repealing and

The Notaries ;
1091 | 1999 36 Amending Act, 2015
(Amendment) Act, 1999 (No. 17 of 2015)
- The Appropriation
1092 | 1999 37 Ezf ’?gggomauon (NO-4) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
e Mines and Minerals | e Repeating and
1093 | 1999 38 & Amending Act, 2016
Development) (No. 23 of 2016)
Amendment Act, 1999 '
: The Repealing and
1094 | 1999 39 (T[i’fnle\fl‘;‘gzﬁf) I;f‘;vsl 000 | Amending Act, 2015
’ (No. 17 of 2015)
The Appropriation The Appropriation
1095 | 1999 43 (Railways) No. 4 Act, Acts (Repeal) Act,
1999 2016 (22 of 2016)
The Vice-President's The Repealing and
1096 | 1999 45 Pension (Amendment) Amending Act, 2017
Act, 1999 (Act No. 2 of 2018)
The Repealing and
The Copyright Amending (Second)
10971 1999 4 (Amendment) Act, 1999. | Act, 2017 (Act No. 4
of 2018)
The Recovery of Debts The Repealing and
Due to Banks and Amending (Second)
1098 | 2000 I Financial Institutions Act, 2015 (19 of
(Amendment) Act, 2000 2015)
The Telecom Regulatory | The Repealing and
1099 | 2000 2 Authority of India Amending Act, 2016
(Amendment) Act, 2000 (No. 23 0f 2016)
The Appropriation The Appropriation
1100 | 2000 3 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2000 2016 (22 of 2016)
_ The Appropriation
1101 | 2000 4 The Appropriation Acts (Repeal) Act,

(Railways) Act, 2000

2016 (22 0of 2016)




The Appropriation (Vote

The Appropriation

1102 | 2000 5 Acts (Repeal) Act,
on Account) Act, 2000 2016 (22 of 2016)
- The Appropriation
1103 | 2000 6 ;ggoAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Small Industries The Repealing and
Development Bank of Amending (Second)
1104 1 2000 / India (Amendment) Act, Act, 2015 (19 of
2000 2015)
The Appropriation The Appropriation
1105 | 2000 9 (Railways) No. 2 Act, Acts (Repeal) Act,
2000 2016 (22 of 2016)
L The Appropriation
1106 | 2000 11 th /;gg(r)"p“a“"n (NO-2) | Acts (Repeal) Act,
s 2016 (22 of 2016)
The Repealing and
The Food Corporations Amending (Second)
1107 2000 12 (Amendment) Act, 2000 Act, 2015 (19 of
2015)
The President's The Repealing and
1108 | 2000 14 Emoluments and Pension | Amending Act, 2017
(Amendment) Act, 2000 (Act No. 2 of 2018)
The National Housing Xtrﬁe};?i)rfal(uslgciiil)
1109 | 2000 15 Bank (Amendment) Act, &
2000 Act, 2015 (19 of
2015)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1110 2000 17 of Parliament Act, 2015 (19 of
(Amendment) Act, 2000 2015)
The. Leaders and Chlef The Repealing and
Whips of Recognised Amending (Second)
1111 | 2000 18 Parties and Groups in &

Parliament (Facilities)
Amendment Act, 2000

Act, 2015 (19 of
2015)




The Cotton Textiles Cess

The Repealing and

1112 | 2000 19 Amending Act, 2016
(Repeal) Act, 2000 (No. 23 of 2016)
The Direct-tax Laws iﬁei(eili)rfgl(lggcﬁil)
1113 | 2000 20 fi\dzs;?)l(l)%neous) Repeal Act, 2017 (Act No. 4
¢, S0 of 2018)
The Repealing and
The Major Port Trusts Amending (Second)
1114 12000 22 (Amendment) Act, 2000 Act, 2015 (19 of
2015)
The Repealing and
The Insecticides Amending (Second)
T115) 2000 23 (Amendment) Act, 2000 Act, 2015 (19 of
2015)
The Indian Companies
(Foreign Interests) and the | The Repealing and
1116 | 2000 24 Companies (Temporary Amending Act, 2016
Restrictions on Dividends) | (No. 23 of 2016)
Repeal Act, 2000
The Repealing and
1117 | 2000 25 E‘j ggggn Cloth (Repeal) |\ 1 onding Act, 2016
’ (No. 23 0of 2016)
el Sl e Rpenting n
1118 | 2000 26 & Amending Act, 2016
Takeover Laws) Repeal (No. 23 of 2016)
Act, 2000 '
: The Repealing and
1119 | 2000 27 &;ﬁ‘(’iﬁﬁﬁ‘i"z 000 | Amending Act, 2016
’ (No. 23 0f 2016)
;F[})lfs Aol‘srglly Oe;nlgirﬁg{:orce The Repealing and
1120 | 2000 31 P Amending Act, 2016
Property) Amendment (No. 23 of 2016)
Act, 2000 '
: The Repealing and
1121 | 2000 32 The Indian Power Alcohol | \ 0 410 Act. 2016

(Repeal) Act, 2000

(No. 23 0f 2016)




The All-India Institute of

The Repealing and

1122 | 2000 33 Medical Sciences Amending Act, 2016
(Amendment) Act, 2000 (No. 23 0of 2016)
The Repealing and
The Border Security Force | Amending (Second)
1123 2000 35| (Amendment) Act, 2000 | Act, 2015 (19 of
2015)
The Cable Television The Repealing and
1124 | 2000 36 Networks (Regulation) Amending Act, 2016
Amendment Act, 2000 (No. 23 0f 2016)
The Rehabilitation The Repealing and
1125 | 2000 38 Council of India Amending Act, 2016
(Amendment) Act, 2000 (No. 23 0f 2016)
The State Financial Xﬁ;ﬁfal(lgf;ﬂ)
1126 | 2000 39 Corporations Aot 201 sg(19 of
(Amendment) Act, 2000 2015)
. The Appropriation
1127 | 2000 40 E;f ’;ggg"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1128 | 2000 41 th ggg(r)"p“a“"n (No-4) | A cts (Repeal) Act,
s 2016 (22 of 2016)
The Appropriation The Appropriation
1129 | 2000 42 (Railways) No. 3 Act, Acts (Repeal) Act,
2000 2016 (22 of 2016)
The Appropriation The Appropriation
1130 | 2000 43 (Railways) No. 4 Act, Acts (Repeal) Act,
2000 2016 (22 0of 2016)
The Multimodal The Repealing and
1131 | 2000 44 Transportation of Goods Act. 201 Sg (19 of
(Amendment) Act, 2000 2015)
The Workmen's The Repealing and
1132 | 2000 46 Compensation Amending Act, 2016

(Amendment) Act, 2000

(No. 23 0f 2016)




The Passport (Entry into

The Repealing and

1133 | 2000 47 India) Amendment Act, Amending Act, 2016
2000 (No. 23 0f 2016)
The Repealing and
The Forfeiture (Repeal) Amending (Second)
1134 12000 48 Act, 2000. Act, 2017 (Act No. 4
of 2018)
The Protection of Human | The Repealing and
1135 | 2000 49 Rights (Amendment) Act, | Amending Act, 2017
2000 (Act No. 2 of 2018)
: The Repealing and
1136 | 2000 51 ng ‘ggocgaft (Amendment) | o ding Act, 2016
’ (No. 23 0f2016)
The Immigration The Immigration and
1137 | 2000 52 (Carriers’ Liability) Act, Foreigners Act, 2025
2000 (13 0f 2025)
: The Repealing and
1138 | 2000 53 (nggrfg:;‘)ezc 2000 | Amending Act, 2016
’ (No. 23 0f 2016)
The National Bank for The Repealing and
Agriculture and Rural Amending (Second)
113912000 33 Development Act, 2015 (19 of
(Amendment) Act, 2000 2015)
The Juvenile Justice (Care ;Félaergugélgi(){zzﬁgi
1140 | 2000 56 and Protection of :
Children) Act, 2000 of Children) Act,
’ 2015 (2 of 2016)
: The Repealing and
1141 | 2001 1 (Tfﬁgﬁﬁ;’ﬁéﬁfﬁszo o0 | Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
1142 | 2001 2 th ‘ggg{"p“a“on (NO3) 1 A cts (Repeal) Act,
C’ 2016 (22 of 2016)
_ The Appropriation
1143 | 2001 3 The Appropriation Acts (Repeal) Act,

(Railways) No.5 Act, 2001

2016 (22 0of 2016)




The Taxation Laws

The Repealing and

1144 | 2001 4 Amending Act, 2016
(Amendment) Act, 2001 (No. 23 of 2016)
The Appropriation The Appropriation
1145 | 2001 5 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2001 2016 (22 of 2016)
_ The Appropriation
1146 | 2001 6 (T}?;ﬂév I;PTS(;PXSEIE%OI Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. The Appropriation
1147 | 2001 7 zﬁlffﬁiﬁgnﬁfi (()Xfte Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1148 | 2001 8 ggg lAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
The Chit Funds Amending (Second)
1149 2001 10 (Amendment) Act, 2001 Act, 2015 (19 of
2015)
e g | i Keesingand
1150 | 2001 11 Emergency Provisions) Amending Act, 2016
Repeal Act, 2001 (No. 23 of 2016)
The Colonial Prisoners The Repealing and
1151 | 2001 12 Removal (Repeal) Act, Amending Act, 2017
2001 (Act No. 2 0of 2018)
. The Appropriation
1152 | 2001 13 (Té‘aeiﬁiprs‘;pﬁjgogc 2001 | Acts (Repeal) Act,
Ways) NO.2 ALL 2016 (22 0f 2016)
. The Appropriation
1153 | 2001 15 :22: I;(I))(I))iop riation (No.2) Acts (Repeal) Act,
’ 2016 (22 of 2016)
The U.P. Sugarcane Cess | The Repealing and
1154 | 2001 17 (Validation) Repeal Act, Amending Act, 2016

2001

(No. 23 0f 2016)




The Post-Graduate
Institute of Medical

The Repealing and

1155 | 2001 18 Education and Research, Amending Act, 2016
Chandigarh (Amendment) | (No. 23 of2016)
Act, 2001
e ndusid Ds | e epeting n
1156 | 2001 19 Dosice ng Ro é’al) e Amending Act, 2017
P ’ (Act No. 2 of 2018)
2001
ihe Bk NPT | e Repaing
1157 | 2001 20 S Amending Act, 2016
Clients' Accounts) Repeal (No. 23 of 2016)
Act, 2001 '
The Electricity Regulatory | The Repealing and
1158 | 2001 21 Commissions Amending Act, 2016
(Amendment) Act, 2001 (No. 23 0f 2016)
The Judicial The Repealing and
1159 | 2001 22 Administration Laws Amending Act, 2017
(Repeal) Act, 2001 (Act No. 2 0of 2018)
The Warehousing The Rep caling and
) Amending (Second)
1160 | 2001 23 Corporations Act, 2015 (19 of
(Amendment) Act, 2001 2015)
The Indian Railway The Repealing and
1161 | 2001 24 Companies (Repeal) Act, | Amending Act, 2017
2001 (Act No. 2 of 2018)
1162 | 2001 25 W . Amending Act, 2017
Civil Proceedings) Repeal (Act No. 2 of 2018)
Act, 2001 '
The Hyderabad Export The Repealing and
1163 | 2001 26 Duties (Validation) Repeal | Amending Act, 2017
Act, 2001 (Act No. 2 of 2018)
The Repealing and
1164 | 2001 27 The Food Corporations Amending (Second)

(Amendment) Act, 2001

Act, 2015 (19 of
2015)




The Live-stock

The Repealing and

1165 | 2001 28 Importation (Amendment) | Amending Act, 2016
Act, 2001 (No. 23 0f 2016)
: The Repealing and
1166 | 2001 30 iﬁeﬁfﬁg%ﬁ a;(‘)lm Amending Act, 2015
’ (No. 17 of 2015)
: The Repealing and
1167 | 2001 31 The Trade Unions Amending Act, 2016
(Amendment) Act, 2001 (No. 23 of 2016)
The Pre-natal Diagnostic :
: : The Repealing and
1168 | 2001 3p | Techniques (Regulation |\ o Act, 2016
and Prevention of Misuse) (No. 23 of 2016)
Amendment Act, 2001 '
The Influx from Pakistan Xlrlr?e};flli)rfal(nslgcfﬁl)
1169 | 2001 33 (Control) Repealing ot 2017g (Aot No. 4
(Repeal) Act, 2001. of 2’01 ) '
The Indian Medical The Repealing and
1170 | 2001 34 Council (Amendment) Amending Act, 2016
Act, 2001 (No. 23 of 2016)
The Sugarcane Cess The Repealing and
1171 | 2001 35 (Validation) Repeal Act, Amending Act, 2016
2001 (No. 23 0of 2016)
The Repealing and
The Indian Universities Amending (Second)
1172 2001 36 (Repeal) Act, 2001. Act, 2017 (Act No. 4
of 2018)
The Auroville (Emergency Xlrlse};glifal(lrslgcf;%)
1173 | 2001 37 Provisions) Repeal Act, | )7 2017g (Act No. 4
2001. of 2018)
The Government of Union :
Territories and the Xﬁeﬁg?rfal(lggci?&)
1174 | 2001 38 Government of National &

Capital Territory of Delhi
(Amendment) Act, 2001

Act, 2015 (19 of
2015)




The Repealing and

1175 | 2001 39 (TXQXZEZIX?X?:Z 001 | Amending Act, 2019
’ " | (Act No. 31 0of 2019)
The Inland Waterways iﬁei(eili)rfal(lggcﬁil)
1176 | 2001 40 Authority of India Aot 201 5g(1 5o
(Amendment) Act, 2001 2015)
The Repealing and
The Central Sales Tax Amending (Second)
1177 1 2001 4 (Amendment) Act, 2001. | Act, 2017 (Act No. 4
of 2018)
. The Appropriation
1178 | 2001 42 E;f ’;ggi"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Salaries and The Repealing and
1179 | 2001 44 Allowances of Ministers Amending Act, 2016
(Amendment) Act, 2001 (No. 23 of 2016)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1180 | 2001 46 of Parliament Act, 2015 (19 of
(Amendment) Act, 2001 2015)
The Two-Member The Repealing and
1181 | 2001 47 Constituencies (Abolition) | Amending (Second)
and other Laws Repeal Act, 2017 (Act No. 4
Act, 2001. of 2018)
The Registration and The Repealing and
1182 | 2001 48 Other Related Laws Amending Act, 2019
(Amendment) Act, 2001. | (Act No. 31 of 2019)
: The Repealing and
1183 | 2001 49 &‘;ﬁiﬁ:ﬁg Ifgtvsz 00] | Amending Act, 2015
’ (No. 17 of 2015)
The Code of Criminal The Repealing and
1184 | 2001 50 Procedure (Amendment) | Amending Act, 2017
Act, 2001 (Act No. 2 0of 2018)
: : The Repealing and
1185 | 2001 51 The Indian Divorce Amending Act, 2015

(Amendment) Act, 2001

(No. 17 of 2015)




The Explosive Substance

The Repealing and
Amending (Second)

1136 | 2001 >4 (Amendment) Act, 2001 Act, 2015 (19 of
2015)
The National Commission | The Repealing and
1187 | 2001 55 for Safai Karamcharis Amending Act, 2016
(Amendment) Act, 2001 (No. 23 0f 2016)
The Cine-workers Welfare | The Repealing and
1188 | 2001 56 Fund (Amendment) Act, Amending Act, 2016
2001 (No. 23 of 2016)
: The Repealing and
1189 | 2001 57 (nggrfg:;‘)ezc 2001 | Amending Act, 2016
’ (No. 23 0f 2016)
L The Appropriation
1190 | 2002 2 (Télaei&iprs‘;pﬁsgogc 2001 | Acts (Repeal) Act,
y5) 0.2 AL 2016 (22 0of 2016)
. The Appropriation
1191 | 2002 3 (Té’;i&ipzc;pﬁjtiogc 2001 | Acts (Repeal) Act,
Y5) NO-S AL 2016 (22 0f 2016)
L The Appropriation
1192 | 2002 4 E‘:f /;gg{"p“a“"n (No-4) 1 Acts (Repeal) Act,
’ 2016 (22 0of 2016)
The Appropriation The Appropriation
1193 | 2002 6 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2002 2016 (22 of 2016)
.y The Appropriation
1194 | 2002 7 (Télaeiﬁiprs‘;p:;“%m Acts (Repeal) Act,
way ’ 2016 (22 0f 2016)
. The Appropriation
1195 | 2002 3 "zf(l)lngpproprlatlon Act, | Acts (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1196 | 2002 9 E:f ggg;"p“a“on (No2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1197 | 2002 10 The Appropriation (Vote Acts (Repeal) Act,

on Account) Act, 2002

2016 (22 0of 2016)




The Jute Manufactures

The Repealing and

1198 | 2002 13 Cess (Amendment) Act, Amending Act, 2016
2002 (No. 23 0f 2016)
The Inter-State Water iﬁei(eili)rfal(lggcﬁil)
1199 | 2002 14 Disputes (Amendment) &
Act. 2002 Act, 2015 (19 of
’ 2015)
The Institutes of The Repealing and
1200 | 2002 16 Technology (Amendment) | Amending Act, 2019
Act, 2002. (Act No. 31 of 2019)
The Repealing and
1201 | 2002 17 (Ti’ﬁlg Eflfgglii At 2002 | Amending Act, 2016
’ (No. 23 0f 2016)
_ The Appropriation
1202 | 2002 8 (Tél:iﬁiprs‘;pﬁsgogc 2007 | Acts (Repeal) Act,
Ways) No.2 ACh 2016 (22 0of 2016)
. The Appropriation
1203 | 2002 19 E;f ’;gg;"p“a“on (NO-3) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
R
1204 | 2002 21 Amending Act, 2017
Transfer of Funds (Repeal) (Act No. 2 of 2018)
Act, 2002 '
The Code of Civil The Repealing and
1205 | 2002 22 Procedure (Amendment) Amending Act, 2017
Act, 2002 (Act No. 2 of 2018)
The Vice-President's The Repealing and
1206 | 2002 23 Pension (Amendment) Amending Act, 2017
Act, 2002 (Act No. 2 of 2018)
The All-India Institute of | The Repealing and
1207 | 2002 24 Medical Sciences Amending Act, 2016
(Amendment) Act, 2002 (No. 23 0f 2016)
The Constitution The Repealing and
1208 | 2002 25 (Scheduled Castes) Order | Amending Act, 2016
(Amendment) Act, 2002 (No. 23 0of 2016)
: : The Repealing and
1209 | 2002 26 The Indian Succession Amending Act, 2015

(Amendment) Act, 2002

(No. 17 of 2015)




The National Institute of
Pharmaceutical Education

The Repealing and

1210 | 2002 28 Amending Act, 2017
and Rescarch (Act No. 2 of 2018)
(Amendment) Act, 2002 '
The Salaries and The Repealing and
Allowances of Officers of Amending (Second)
1211 | 2002 29 Parliament and Leaders of &
L ) Act, 2015 (19 of
Opposition in Parliament 2015)
(Amendment) Act, 2002
The Sugar Development iﬁei(eili)rfal(lggcﬁil)
1212 | 2002 30 Fund (Amendment) Act, &
2002 Act, 2015 (19 of
2015)
The Salaries and The Repealing and
Allowances of Officers of | Amending (Second)
1213} 2002 31 Parliament (Second Act, 2015 (19 of
Amendment) Act, 2002 2015)
The Constitution :
The Repealing and
1214 | 2002 30 |(Scheduled Castesand |\ o Act 2016
Scheduled Tribes) Orders (No. 23 of 2016)
(Amendment) Act, 2002 '
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
121512002 34 of Parliament Act, 2015 (19 of
(Amendment) Act, 2002 2015)
The Legal Services The Repealing and
1216 | 2002 37 Authorities (Amendment) | Amending Act, 2015
Act, 2002 (No. 17 of 2015)
The General Insurance Xtrﬁe};?i)rfal(uslgciiil)
1217 | 2002 40 Business (Nationalisation) &
Act, 2015 (19 of
Amendment Act, 2002
2015)
The Repealing and
1218 | 2002 42 The Insurance Amending (Second)

(Amendment) Act, 2002

Act, 2015 (19 of
2015)




The Repealing and

1219 | 2002 43 gk;?féﬁegglfgflg’o op | Amending Act, 2019
’ " | (Act No. 31 of 2019)
The Repealing and
1220 | 2002 44 (Tizlgggrs;eigaﬁ 200y | Amending Act, 2016
’ (No. 23 0f2016)
The National Co-operative | The Repealing and
1221 | 2002 45 Development Corporation | Amending Act, 2016
(Amendment) Act, 2002 (No. 23 of 2016)
. The Appropriation
1222 | 2002 46 E;f ’;gg;"p“a“on (No4) 1 A cts (Repeal) Act,
’ 2016 (22 0f 2016)
_ The Appropriation
1223 | 2002 47 th égg;’p“a“"n (NO3) | A cts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
1224 | 2002 48 (Té’;i&ipzc;pﬁjtgogc 2007 | Acts (Repeal) Act,
Y5) 0.2 ACL 2016 (22 0f 2016)
L The Appropriation
1225 | 2002 49 (Tél:iﬁipr‘;pﬁstfgc 2007 | Acts (Repeal) Act,
ways) No.s A 2016 (22 0of 2016)
The Petroleum (Berar The Repealing and
1226 | 2002 50 Extension) Repeal Act, Amending Act, 2016
2002 (No. 23 0f 2016)
The Homoeopathy Central Xtrﬁe};?i)rfal(uslgciiil)
1227 | 2002 51 Council (Amendment) &
Act. 2002 Act, 2015 (19 of
’ 2015)
The Indian Medicine Ege};gifal(uslg;ii)
1228 | 2002 52 Central Council Aot 201 5g(19 o
(Amendment) Act, 2002 2015)
The Negotiable The Repealing and
1229 | 2002 55 Instruments (Amendment | Amending (Second)

and Miscellaneous
Provisions) Act, 2002

Act, 2015 (19 of
2015)




The Salaries and

Allowances of Officers of | The Repealing and
Parliament and Leaders of | Amending (Second)
12301 2002 36 Opposition in Parliament | Act, 2015 (19 of
(Second Amendment) Act, | 2015)
2002
The Mysore State ;ﬁ;g?;al(lggcfrﬂ)
1231 | 2002 57 Legislature (Delegation of &
Powers) Repeal Act, 2002 Act, 2017 (Act No. 4
’ " | 0of 2018)
The Securities and The Repealing and
1232 | 2002 59 Exchange Board of India | Amending Act, 2017
(Amendment) Act, 2002 (Act No. 2 of 2018)
The Constitution :
The Repealing and
1233 | 2002 61 (Scheduled Castes) Orders | \ 0 100 Act, 2016
(Second Amendment) Act, (No. 23 of 2016)
2002 '
The Repealing and
The Consumer Protection | Amending (Second)
1234 12002 62 (Amendment) Act, 2002 Act, 2015 (19 of
2015)
. The Repealing and
1235 | 2002 63 ?;;ﬁfiﬁilg i}éltp%“gz Amending Act, 2016
’ (No. 23 0f 2016)
The Medical Termination | The Repealing and
1236 | 2002 64 of Pregnancy Amending Act, 2016
(Amendment) Act, 2002 (No. 23 0f 2016)
The Repealing and
The Countess of Dufferin's | Amending (Second)
1237 1 2002 63 Fund (Repeal) Act, 2002. | Act, 2017 (Act No. 4
of 2018)
The Prevgntlon of Fo'od The Repealing and
Adulteration (Extension to Amending (Second)
1238 | 2002 66 Kohima and Mokokchung &
. Act, 2017 (Act No. 4
Districts) Repeal Act, 0f 2018)
2002.
. The Appropriation
1239 | 2002 67 | Lhe Appropriation Acts (Repeal) Act,

(Railways) No.5 Act, 2002

2016 (22 0of 2016)




The North-Eastern

The Repealing and

1240 | 2002 68 Council (Amendment) Amending Act, 2017
Act, 2002 (Act No. 2 of 2018)
The Refugee Relief Taxes iﬁei(eili)rfgl(lggcﬁil)
1241 | 2002 70 gg(l:));)htlon) Repeal Act, Act, 2017 (Act No. 4
' of 2018)
_ The Appropriation
1242 | 2002 71 };Ef ‘;&f)’;"prla‘“"“ (NO-6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Representation of the | The Repealing and
1243 | 2002 72 People (Third Amending Act, 2015
Amendment) Act, 2002 (No. 17 of 2015)
) The Repealing and
1244 | 2003 1 (T[Efngr‘l’;;f:;l)eic 2000 | Amending Act, 2016
’ (No. 23 0of 2016)
The Cable Television iﬁeﬁ?i)rfal(lggciiii)
1245 | 2003 2 Networks (Regulation) &
Act, 2017 (Act No. 4
Amendment Act, 2002.
of 2018)
The Repealing and
1246 | 2003 3 E;;zgzﬁgii)oiifogggg Amending Act, 2015
’ (No. 17 of 2015)
. ) The Repealing and
1247 | 2003 4 (Ti’;gl‘(i;;‘égﬁ?c;o oy | Amending Act, 2015
’ (No. 17 of 2015)
The Representation of the | The Repealing and
1248 | 2003 6 People (Second Amending Act, 2015
Amendment) Act, 2002 (No. 17 of 2015)
The High Court Judges The Repealing and
1249 | 2003 7 (Salaries and Conditions Amending (Second)

of Service) Amendment
Act, 2002

Act, 2015 (19 of
2015)




The Supreme Court Judges | The Repealing and
(Salaries and Conditions Amending (Second)
1250 2003 8 of Service) Amendment Act, 2015 (19 of
Act, 2002 2015)
The Representation of the | The Repealing and
1251 | 2003 9 People (Amendment) Act, | Amending Act, 2015
2002 (No. 17 of 2015)
The Scheduled Castes and Xﬁeig?gal(lggciﬂ)
1252 | 2003 10 Scheduled Tribes Orders Act. 201 Sg (19 of
(Amendment) Act, 2002 2015)
The Repealing and
The Companies (Second Amending (Second)
12531 2003 H Amendment) Act, 2002 Act, 2015 (19 of
2015)
o e DR | e epeting an
1254 | 2003 14 ques tregra ] Amending Act, 2016
and Prevention of Misuse) (No. 23 of 2016)
Amendment Act, 2002 '
e : The Repealing and
1255 | 2003 16 ?ﬁ;ﬁﬁﬂ;ﬁﬁﬁfiﬁgg’ Amending Act, 2016
’ (No. 23 0f 2016)
The Water (Prevention and | The Repealing and
1256 | 2003 19 Control of Pollution) Cess | Amending Act, 2016
(Amendment) Act, 2003 (No. 23 0f 2016)
The Appropriation The Repealing and
1257 | 2003 21 (Railways) Vote on Amending Act, 2016
Account Act, 2003 (No. 23 0f 2016)
. The Repealing and
1258 | 2003 22 (T;‘aeiﬁiprs‘;p:;“%% Amending Act, 2016
way ’ (No. 23 0f 2016)
. The Repealing and
1259 | 2003 23 (Télaeﬂ‘iviprs‘;pggg"ic 2003 | Amending Act, 2016
y5) NO-2 AL (No. 23 of 2016)
: The Repealing and
1260 | 2003 24 The Election Laws Amending Act, 2015

(Amendment) Act, 2003

(No. 17 of 2015)




The Repealing and

1261 | 2003 25 The Customs Tariff Amending Act, 2017
(Amendment) Act, 2003
(Act No. 2 of 2018)
- The Repealing and
1262 | 2003 26 Iﬁ;ﬁfggﬁgigﬂ (()X;te Amending Act, 2016
’ (No. 23 0f2016)
_y The Repealing and
1263 | 2003 27 ;gg?ppr"p“a“o“ Act, | Amending Act, 2016
(No. 23 0f2016)
. The Repealing and
1264 | 2003 28 /{hf ’;gg;"p“a“on (N0-2) | A mending Act, 2016
“ (No. 23 of 2016)
The Banking Service The Repealing and
1265 | 2003 29 Commission (Repeal) Act, | Amending Act, 2016
2003 (No. 23 0f2016)
. The Repealing and
1266 | 2003 30 (Té’eﬂAppr‘;pﬁat;"R 2003 | Amending Act, 2016
aliways) No.3 At (No. 23 of 2016)
The Prevention of Insults | The Repealing and
1267 | 2003 31 to National Honour Amending Act, 2017
(Amendment) Act, 2003 (Act No. 2 of 2018)
. The Repealing and
1268 | 2003 33 R’j ggg;"p“a“on (N0-3) | A mending Act, 2016
’ (No. 23 0f 2016)
The Repealing and
The Delhi High Court Amending (Second)
1269 1 2003 33 (Amendment) Act, 2003 Act, 2015 (19 of
2015)
The Essential The Repealing and
1270 | 2003 37 Commodities igt‘eggllnsg (gSgeg?nd)
(Amendment) Act, 2003 2015)
The Infant Milk
Substitutes, Feeding :
Bottles and Infant Food The Rep caling and
1271 | 2003 38 Amending Act, 2016

(Regulation of Production,
Supply and Distribution)
Amendment Act, 2003

(No. 23 0f 2016)




The Representation of the

The Repealing and

1272 | 2003 40 People (Amendment) Act, | Amending Act, 2015
2003 (No. 17 of 2015)
- The Repealing and
1273 | 2003 41 Ezf ’;ggg"p“a“on (No4) | A mending Act, 2016
’ (No. 23 0f2016)
_y The Repealing and
1274 | 2003 42 (Tél;iﬁviprs‘;pﬁ?fic 2003 | Amending Act, 2016
ys) 0S4 AL (No. 23 of 2016)
The Airports Authority of | The Repealing and
1275 | 2003 43 India (Amendment) Act, Amending Act, 2016
2003 (No. 23 0f 2016)
The Sixth Schedule to the Xﬁe};gli)rfal(lgg;r;%)
1276 | 2003 44 Constitution (Amendment) &
Act. 2003 Act, 2015 (19 of
’ 2015)
The Election and Other The Repealing and
1277 | 2003 46 Related Laws Amending Act, 2015
(Amendment) Act, 2003 (No. 17 of 2015)
The Constitution The Repealing and
1278 | 2003 47 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 2003 (No. 23 0f 2016)
The National Bank for The Repealing and
Agriculture and Rural Amending (Second)
1279 1 2003 48 Development Act, 2015 (19 of
(Amendment) Act, 2003 2015)
: The Repealing and
1280 | 2003 50 &‘;ﬁﬁ‘ﬁzﬁg Ifgtvsz 003 | Amending Act, 2015
’ (No. 17 0f 2015)
The Repealing and
The Railways (Second Amending (Second)
1281 1 2003 31 Amendment) Act, 2003 | Act, 2015 (19 of
2015)
: : The Repealing and
1282 | 2003 52 The Railway Protection | \ 0 410 Act, 2016

Force (Amendment)

(No. 23 0f 2016)




The Taxation Laws

The Repealing and

1283 | 2003 54 Amending Act, 2016
(Amendment) Act, 2003 (No. 23 of 2016)
- The Repealing and
1284 | 2003 55 Ezf ’;ggg"p“a“on (NO-3) | A mending Act, 2016
’ (No. 23 of 2016)
: The Repealing and
1285 | 2003 56 (Ti‘;};;éxé‘gs At 2003 | Amending Act, 2016
’ (No. 23 of 2016)
.. The Repealing and
1286 | 2003 57 (T:;g;;”;gy ot 2003 | Amending Act, 2016
’ (No. 23 0f 2016)
The Indian Medicine Xlrlr?e};flli)rfal(nslgcfﬁl)
1287 | 2003 58 Central Council Aot 201 sg(19 o
(Amendment) Act, 2003 2015)
The Repealing and
The Merchant Shipping Amending (Second)
1288 1 2003 59 (Amendment) Act, 2003 Act, 2015 (19 of
2015)
The Representation of the | The Repealing and
1289 | 2004 2 People (Second Amending Act, 2015
Amendment) Act, 2003 (No. 17 of 2015)
T The Repealing and
1290 | 2004 3 (T[i’fn?rfinnfcft‘;ﬁnc o003 | Amending Act, 2015
’ (No. 17 of 2015)
The Prevention of Xﬁ;ﬁgﬁfa?giﬁiﬁi)
1291 | 2004 4 Terrorism (Amendment) &
Act. 2003 Act, 2015 (19 of
“ 2015)
The Indian Council of The Repealing and
1292 | 2004 5 World Affairs Amending Act, 2016
(Amendment) Act, 2003 (No. 23 0of 2016)
The Repealing and
1293 | 2004 6 The Citizenship Amending (Second)

(Amendment) Act, 2003

Act, 2015 (19 of
2015)




The Uttar Pradesh

The Repealing and

1294 | 2004 7 Reorganisation Amending Act, 2017
(Amendment) Act, 2003 (Act No. 2 of 2018)
: The Repealing and
1295 | 2004 8 (Tgllel;‘g;neli‘;lszta%% 03 | Amending Act, 2016
’ (No. 23 0f 2016)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1296 | 2004 ? of Parliament Act, 2015 (19 of
(Amendment) Act, 2003 2015)
. The Appropriation
1297 | 2004 10 (Té’aeﬂAI;pr‘;p:at“‘;%O . Acts (Repeal) Act,
ways) Act 2016 (22 0of 2016)
_ The Appropriation
1298 | 2004 11 (Télaei&iprs‘;pﬁsgogc 2004 | Acts (Repeal) Act,
y ' ’ 2016 (22 of 2016)
The Appropriation The Appropriation
1299 | 2004 12 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2004 2016 (22 of 2016)
_ The Appropriation
1300 | 2004 14 EEZ?ffrggrigfg (()the Acts (Repeal) Act,
4 ’ 2016 (22 of 2016)
. The Appropriation
1301 | 2004 15 ggg 4Appr°p“a“°n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
The Foreigners Amending (Second)
1302 12004 16 (Amendment) Act, 2004 Act, 2015 (19 of
2015)
The Appropriation The Appropriation
1303 | 2004 18 (Railways) Vote on Acts (Repeal) Act,
Account No.2 Act, 2004 2016 (22 of 2016)
. The Appropriation
1304 | 2004 19 The Appropriation (No.2) Acts (Repeal) Act,

Act, 2004

2016 (22 of 2016)




The Appropriation (No.2)

The Appropriation

1305 | 2004 20 Acts (Repeal) Act,
Act, 2004 2016 (22 of 2016)
- The Appropriation
1306 | 2004 21 (Tli’aeﬂ‘:vf;prs‘;pﬁgt;oic 2004 | Acts (Repeal) Act,
Y5) 0.2 AL 2016 (22 0of 2016)
_ The Appropriation
1307 | 2004 22 E‘:f ‘gggZOPrlatlon (NO-3) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Banking Regulation | The Repealing and
(Amendment) and Amending (Second)
1308 | 2004 24 Miscellaneous Provisions | Act, 2015 (19 of
Act, 2004 2015)
The Customs and Central | The Repealing and
1309 | 2004 25 Excise Laws (Repeal) Act, | Amending Act, 2016
2004 (No. 23 0f 2016)
. The Appropriation
1310 | 2004 27 E;f ’;gg;ofmuon (NO-3) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
;Fsh © Sfeeg:rll t’grlbunals The Repealing and
1311 | 2004 28 Prggfsions) Rgeal Act | Amending Act, 2017
2004 (Act No. 2 of 2018)
The Unlawful Activities The Repealing and
1312 | 2004 29 (Prevention) Amendment | Amending Act, 2017
Act, 2004 (Act No. 2 of 2018)
The Enforcement of The Repealing and
Security Interest and Amending (Second)
1313 ) 2004 30 Recovery of Debts Laws | Act, 2015 (19 of
(Amendment) Act, 2004 2015)
.. The Repealing and
1314 | 2005 1 (T:fnsﬁg‘ig‘:)s z‘fvzo 04 | Amending Act, 2017
’ (Act No. 2 0of 2018)
_ The Appropriation
1315 | 2005 3 The Appropriation (No4) | . Reneal) Act,

Act, 2004

2016 (22 of 2016)




The Delegated Legislation

The Repealing and

1316 | 2005 4 Provisions (Amendment) | Amending Act, 2015
Act, 2004 (No. 17 of 2015)
. : The Repealing and
1317 | 2005 5 &;nggig’fcsf gg&ff Amending Act, 2017
’ (Act No. 2 0f 2018)
The Appropriation The Appropriation
1318 | 2005 6 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2005 2016 (22 of 2016)
. The Appropriation
1319 | 2005 7 (Té“aeﬂ‘:vipl;‘;p:;“%o S Acts (Repeal) Act,
yS) ALt 2016 (22 0f 2016)
. The Appropriation
1320 | 2005 8 TEZApprggrigfg (()X;.’te Acts (Repeal) Act,
o Accot : 2016 (22 of 2016)
. The Appropriation
1321 | 2005 9 ggg SApp“’p“a“"n ACl | Acts (Repeal) Act,
2016 (22 of 2016)
The Repealing and
1322 | 2005 15 E‘j g%tg;‘ts (Amendment) | o ding Act, 2016
’ (No. 23 0f2016)
. The Appropriation
1323 | 2005 16 (Tliljﬂ‘:viprsc;pﬁgg"gc 2005 | Acts (Repeal) Act,
y5) 0.2 ACh 2016 (22 0f 2016)
_ The Appropriation
1324 | 2005 17 th /;gg?’p“auon (NO-2) | Acts (Repeal) Act,
b 2016 (22 of 2016)
The GoYemment of Union The Repealing and
Territories and the Amending (Second)
1325 | 2005 19 Government of National £
) : .| Act, 2015 (19 of
Capital Territory of Delhi 2015)
(Amendment) Act, 2005
The Repealing and
The Navy (Amendment) ;
1326 | 2005 23 Act, 2005 Amending Act, 2016

(No. 23 0f 2016)




The Hire-purchase

The Repealing and

1327 | 2005 31 Amending Act, 2017
(Repeal) Act, 2005 (Act No. 2 of 2018)
The Repealing and
The Citizenship Amending (Second)
1328 | 2005 32 | (Amendment) Act, 2005 | Act, 2015 (19 of
2015)
_ The Appropriation
1329 | 2005 34 E‘:f ‘ggg;"p“a“"“ (NO-3) 1 A cts (Repeal) Act,
’ 2016 (22 0of 2016)
The Appropriation (No.4) The Appropriation
1330 | 2005 35 Aot 2885 P )| Acts (Repeal) Act,
’ 2016 (22 0f 2016)
_ The Appropriation
1331 | 2005 36 (Tlilaeﬂéwiprs(;plfllsgogc 2005 | Acts (Repeal) Act,
y5) 0.2 AL 2016 (22 0of 2016)
. The Appropriation
1332 | 2005 37 (Té’;i&ipzc;pﬁjtiogc 2005 | Acts (Repeal) Act,
Y5) NO-S AL 2016 (22 0f 2016)
The Displaced Persons Xﬁe};gli)rfal(lgg;r;%)
1333 | 2005 38 Claims and other Laws 5
Repeal Act. 2005 Act, 2017 (Act No. 4
P » TV of 2018)
: : The Repealing and
1334 | 2005 39 (Ti’;gigﬁi‘;"zif%‘o s | Amending Act, 2015
’ (No. 17 of 2015)
The. Sree Chitra Tlmnal The Repealing and
Institute for Medical Amending (Second)
1335 | 2005 40 Sciences and Technology, &
: Act, 2015 (19 of
Trivandrum (Amendment) 2015)
Act, 2005
The Repealing and
1336 | 2005 41 The Payment of Wages | \ | fine Act, 2016

(Amendment) Act, 2005

(No. 23 of 2016)




The Immigration (Carriers'

The Repealing and
Amending (Second)

1337 | 2005 44 kljtblzlggé Amendment Act, 2017 (Act No. 4
’ ' of 2018)
The Warehousing The Rep caling and
) Amending (Second)
1338 | 2005 45 Corporations Act, 2015 (19 of
(Amendment) Act, 2005 2015)
The High Court and The Repealing and
Supreme Court Judges Amending (Second)
1339 | 2005 46 (Salaries and Conditions £
: Act, 2015 (19 of
of Service) Amendment 2015)
Act, 2005
: The Repealing and
1340 | 2005 47 (T:fnii‘élr;”gf) Act 2005 | Amending Act, 2016
’ (No. 23 0f 2016)
The Prevention of Insults | The Repealing and
1341 | 2005 51 to National Honour Amending Act, 2017
(Amendment) Act, 2005 (Act No. 2 of 2018)
L The Appropriation
1342 | 2005 52 (Té‘aeif*ipr‘;pﬁat;"zc 2005 | Acts (Repeal) Act,
ways) o> At 2016 (22 0f 2016)
: The Repealing and
1343 | 2005 55 ?;;Eﬁgﬁ;?;fgszo o5 | Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
1344 | 2005 56 th ’;gg;"pm“on (NO-3) 1 A cts (Repeal) Act,
s 2016 (22 of 2016)
The Repealing and
The Criminal Law Amending (Second)
13451 2006 2 (Amendment) Act, 2005 Act, 2015 (19 of
2015)
The Repealing and
1346 | 2006 3 The Central Sales Tax Amending (Second)

(Amendment) Act, 2005.

Act, 2017 (Act No. 4
of 2018)




The Government of Union

Territories and the iﬁ;ﬁfa?gg&ﬂ)
1347 | 2006 5 Government of National &
) : .| Act, 2015 (19 of
Capital Territory of Delhi 2015)
(Amendment) Act, 2006
The Repealing and
The Contempt of Courts Amending (Second)
1348 | 2006 6 (Amendment) Act, 2006 Act, 2015 (19 of
2015)
The Cost and Works The Repealing and
1349 | 2006 7 Accountants (Amendment) | Amending Act, 2016
Act, 2006 (No. 23 0f 2016)
: The Repealing and
1350 | 2006 8 (T/ffngrfﬁjg ii?;tgggs Amending Act, 2016
’ (No. 23 0f 2016)
The Chartered The Repealing and
1351 | 2006 9 Accountants (Amendment) | Amending Act, 2016
Act, 2006 (No. 23 0f 2016)
The Khadi and Village The Repealing and
1352 | 2006 10 Industries Commission Amending Act, 2017
(Amendment) Act, 2006 (Act No. 2 of 2018)
The Appropriation The Appropriation
1353 | 2006 11 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2006 2016 (22 of 2016)
. The Appropriation
1354 | 2006 12 (Tlilafif:viprsc;p:;tl%o ) Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. The Appropriation
1355 | 2006 13 (Télaeiﬁiprs‘;pﬁjg"gc < 2006 | Acts (Repeal) Act,
Ways) NO.2 ALL 2016 (22 0f 2016)
. The Appropriation
1356 | 2006 14 ggg Appropriation At A ¢t (Repeal) Act,
2016 (22 of 2016)
. The Appropriation
1357 | 2006 15 The Appropriation (N0.2) | . Reneal) Act,

Act, 2006

2016 (22 of 2016)




The Appropriation

The Appropriation

1358 | 2006 16 : Acts (Repeal) Act,
(Railways) No.3 Act, 2006 2016 (22 of 2016)
- The Appropriation
1359 | 2006 17 Ezf ’;ggg"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The National Commission | The Repealing and
for Minority Educational | Amending (Second)
1360 | 2006 18 Institutions (Amendment) | Act, 2017 (Act No. 4
Act, 2006. of 2018)
The Delhi Special Police | The Repealing and
1361 | 2006 20 Establishment Amending Act, 2017
(Amendment) Act, 2006 (Act No. 2 0of 2018)
: The Repealing and
1362 | 2006 23 (T[i‘fncriﬁf:;l)ezc o006 | Amending Act, 2016
© : (No. 23 of 2016)
The Repealing and
The Cess Laws (Repealing | Amending (Second)
1363 | 2006 24 and Amending) Act, 2006. | Act, 2017 (Act No. 4
of 2018)
The Repealing and
The Reserve Bank of India | Amending (Second)
1364 | 2006 26 (Amendment) Act, 2006 Act, 2015 (19 of
2015)
The Repealing and
The Taxation Laws Amending (Second)
1365 | 2006 29 (Amendment) Act, 2006. | Act, 2017 (Act No. 4
of 2018)
o i ot | e Rpentingand
1366 | 2006 30 Distribution Repg;l Act Amending Act, 2017
2006 (Act No. 2 0of 2018)
éhr 2\1::;22?3? The Repealing and
1367 | 2006 31 Amending Act, 2015

Disqualification)
Amendment Act, 2006

(No. 17 of 2015)




The Spirituous

Preparations (Inter-State iﬁei(eili)rfal(lggcﬁil)
1368 | 2006 32 Trade and Commerce) &
Act, 2017 (Act No. 4
Control (Repeal) Act, of 2018)
2006.
and Protection of | The Repealing and
1369 | 2006 33 : Amending Act, 2016
Children) Amendment (No. 23 of 2016)
Act, 2006 '
_ The Appropriation
1370 | 2006 36 E‘:f ‘gggg"p“a“"“ (No4) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
1371 | 2006 37 (Té’;i&ipzc;pﬁjtiogc 2006 | Acts (Repeal) Act,
Y5) NO-S AL 2016 (22 0f 2016)
S : The Repealing and
1372 | 2006 39 Xﬁemrlggnffg‘:’t;gég’n) Amending Act, 2016
’ (No. 23 0f 2016)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1373 1 2006 40 of Parliament Act, 2015 (19 of
(Amendment) Act, 2006 2015)
. The Repealing and
1374 | 2006 42 fﬁﬁﬁfﬁiﬁﬁfﬁf"f&g s | Amending Act, 2016
’ (No. 23 0f 2016)
The Protection of Human | The Repealing and
1375 | 2006 43 Rights (Amendment) Act, | Amending Act, 2017
2006 (Act No. 2 of 2018)
The Banking Companies
(Acquisition and Transfer | The Repealing and
of Undertakings and Amending (Second)
1376 | 2006 45 Financial Institutions Act, 2015 (19 of
Laws (Amendment) Act, | 2015)
2006
The Repealing and
1377 | 2006 46 The Produce Cess Laws Amending (Second)

(Abolition) Act, 2006.

Act, 2017 (Act No. 4
of 2018)




The Constitution

The Repealing and

1378 | 2006 48 (Scheduled Tribes) Order | Amending Act, 2016
Amendment Act, 2006 (No. 23 0of 2016)
The Repealing and
The Indian Rifles (Repeal) | Amending (Second)
1379 1 2006 49 Act, 2006. Act, 2017 (Act No. 4
of 2018)
_ The Appropriation
1380 | 2006 50 (Té‘aeﬂ‘:vf;prs‘;pﬁgt;"gc 2006 | Acts (Repeal) Act,
Y5) O AL 2016 (22 of 2016)
The Jallianwala Bagh The Repealing and
1381 | 2006 51 National Memorial Amending Act, 2017
(Amendment) Act, 2006 (Act No. 2 0of 2018)
L The Appropriation
1382 | 2006 53 (Tl{‘jifjviprs‘;pﬁs%"gc 2006 | Acts (Repeal) Act,
Y ' ’ 2016 (22 of 2016)
T Eepeing
1383 | 2006 54 Commodities et 201 5g(19 o
(Amendment) Act, 2006 2015)
_ The Appropriation
1384 | 2006 55 E‘j /;ggg"p“auon (NO3) | A cts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
1385 | 2006 56 R’j Sppropriation (No-6) | A cts (Repeal) Act,
’ 2016 (22 of 2016)
: The Repealing and
1386 | 2006 57 &;&;‘ggﬁgglﬁ?ﬁ 0 | Amending Act, 2016
’ (No. 23 0f 2016)
The Administrative The Repealing and
1387 | 2007 1 Tribunals (Amendment) Amending Act, 2017
Act, 2007 (Act No. 2 of 2018)
The Dalmia Dadri Cement
Limited (Acquisition and | The Repealing and
1388 | 2007 3 Transfer of Amending Act, 2019

Undertakings)
Amendment Act, 2006.

(Act No. 31 of 2019)




The Commissions for

The Repealing and

1389 | 2007 4 Protection of Child Rights | Amending Act, 2016
(Amendment) Act, 2006 (No. 23 0of 2016)
The Appropriation The Appropriation
1390 | 2007 12 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2007 2016 (22 of 2016)
_ The Appropriation
1391 | 2007 13 (Té‘;ﬂégprs‘;p:;“%o7 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. The Appropriation
1392 | 2007 14 zﬁlffﬁiﬁgnﬁfi (()X;’te Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1393 | 2007 15 gggﬁppmpﬂamn ACL | Acts (Repeal) Act,
2016 (22 of 2016)
: The Repealing and
1394 | 2007 16 (Tglgggiiﬁ)lfgszo o7 | Amending Act, 2017
’ (Act No. 2 of 2018)
The Repealing and
The Banking Regulation Amending (Second)
13951 2007 17 (Amendment) Act, 2007 Act, 2015 (19 of
2015)
The Repealing and
The National Tax Tribunal | Amending (Second)
1396 | 2007 18 (Amendment) Act, 2007 Act, 2015 (19 of
2015)
e Natoal I o | T Repetng n
1397 | 2007 19 Y Amending Act, 2017
and Rescarch (Act No. 2 0f 2018)
(Amendment) Act, 2007 '
. The Appropriation
1398 | 2007 20 (Tl;’aeﬂ‘ivipg‘;pﬁjg"ic 2007 | Acts (Repeal) Act,
y5) 0.2 ACh 2016 (22 0of 2016)
. The Appropriation
1399 | 2007 21 The Appropriation (N0.2) | ' Reneal) Act,

Act, 2007

2016 (22 of 2016)




The Mizoram University

The Repealing and
Amending (Second)

1400 | 2007 24| (Amendment) Act, 2007. | Act, 2017 (Act No. 4
of 2018)
The Cable Television The Repealing and
1401 | 2007 25 Networks (Regulation) Amending Act, 2016
Amendment Act, 2007 (No. 23 0of 2016)
. The Repealing and
1402 | 2007 26 (T[i‘zlfrllzcmtr;f::)y ot 2007 | Amending Act, 2016
’ (No. 23 0f 2016)
The Securities Contracts The Repealing and
1403 | 2007 27 (Regulation) Amendment | Amending Act, 2017
Act, 2007 (Act No. 2 0f 2018)
The Repealing and
1404 | 2007 28 ?X;SEES@LS‘E&F;S& Amending Act, 2019
’ " | (Act No. 31 of 2019)
The State Bank of India iﬁeﬁ?i)rfal(lggciiii)
1405 | 2007 30 (Subsidiary Banks Laws) £
Act, 2015 (19 of
Amendment Act, 2007
2015)
The Constitution The Repealing and
1406 | 2007 31 (Scheduled Castes) Order | Amending Act, 2016
(Amendment) Act, 2007 (No. 23 0f 2016)
The Repealing and
The State Bank of India Amending (Second)
1407 1 2007 32 | (Amendment) Act, 2007 | Act, 2015 (19 of
2015)
_ The Appropriation
1408 | 2007 33 th /;gg;"p“a“on (No3) | Acts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
1409 | 2007 34 (Tl;’aeﬂ‘ivipg‘;pﬁjg"ic 2007 | Acts (Repeal) Act,
y5) 0.2 ACh 2016 (22 0of 2016)
The Repealing and
1410 | 2007 35 The Inland Vessels Amending (Second)

(Amendment) Act, 2007

Act, 2015 (19 of
2015)




The Repealing and

The Apprentices ;
1411 | 2007 36 Amending Act, 2016
(Amendment) Act, 2007 (No. 23 of 2016)
The Cigarettes and Other
Tobacco Products
1412 | 2007 38 : Amending Act, 2016
Regulation of Trade and
: (No. 23 of 2016)
Commerce, Production,
Supply and Distribution)
Amendment Act, 2007
The Repealing and
The Competition Amending (Second)
1413 1 2007 39 (Amendment) Act, 2007. | Act, 2017 (Act No. 4
of 2018)
The Repealing and
The Merchant Shipping Amending (Second)
1414 2007 40 (Amendment) Act, 2007 Act, 2015 (19 of
2015)
The All-India Institute of
s Seenesnd | 1 eningand
1415 | 2007 42 ost-itaduate mstiu Amending Act, 2016
Medical Education and (No. 23 of 2016)
Research (Amendment) '
Act, 2007
: The Repealing and
1416 | 2007 44 R’:f ‘g(l)%’;aft (Amendment) | \ o ding Act, 2016
’ (No. 23 0f 2016)
The Repealing and
1417 | 2007 45 (T/i‘;ﬁzﬁ:ﬁ:)oii"%& Amending Act, 2016
’ (No. 23 0f 2016)
. The Appropriation
1418 | 2007 46 2: ‘ggg;"p“a“on (No4) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1419 | 2007 47 The Appropriation (N0.3) | . Reneal) Act,

Act, 2007

2016 (22 of 2016)




The Appropriation

The Appropriation

1420 | 2007 48 : Acts (Repeal) Act,
(Railways) No.4 Act, 2007 2016 (22 of 2016)
: . The Repealing and
1421 | 2007 49 (Tgllerﬁ;neﬁ;fgf Sog7 | Amending Act, 2016
’ (No. 23 0f2016)
The Appropriation The Appropriation
1422 | 2008 1 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2008 2016 (22 of 2016)
. The Appropriation
1423 | 2008 2 (Té’aeﬂ‘:viprs‘;pfjt“%og Acts (Repeal) Act,
yS) ALt 2016 (22 0f 2016)
_ The Appropriation
1424 | 2008 3 (Tél:iﬁipr‘;pﬁsgogc 2008 | Acts (Repeal) Act,
Ways) No.2 ACh 2016 (22 0of 2016)
The Sugar Development iﬁeﬁ?i)rfal(lggciiii)
1425 | 2008 4 Fund (Amendment) Act, &
2008 Act, 2015 (19 of
2015)
_ The Appropriation
1426 | 2008 5 TEZApprggrigfg (()the Acts (Repeal) Act,
on Accou ’ 2016 (22 0f 2016)
. The Appropriation
1427 | 2008 6 ;ggSAppmp“auon Act, | Acts (Repeal) Act,
2016 (22 0f 2016)
N The Repealing and
1428 | 2008 9 (T/i‘;i)fé;l“ggﬁ 00s | Amending Act, 2015
’ (No. 17 of 2015)
The Representation of the | The Repealing and
1429 | 2008 10 People (Amendment) Act, | Amending Act, 2015
2008 (No. 17 of 2015)
: The Repealing and
1430 | 2008 11 The Railways Amending Act, 2016

(Amendment) Act, 2008

(No. 23 0f 2016)




The Prasar Bharati
(Broadcasting Corporation

The Repealing and

1431 2008 12 of India) Amendment Act, &Iﬁegglg% g)clt ’6)2 016
2008 '
The Food Safety and The Repealing and
1432 | 2008 13 Standards (Amendment) Amending Act, 2016
Act, 2008 (No. 23 0f2016)
The Constitution The Repealing and
1433 | 2008 14 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 2008 (No. 23 0f 2016)
: The Repealing and
1434 | 2008 15 Eilrenle\fleclltr(:lr:rigfglzfét08 Amending Act, 2016
’ (No. 23 0f2016)
_ The Appropriation
1435 | 2008 16 (Tlilaeﬂéwiprs(;plfllsgogc 2005 | Acts (Repeal) Act,
y ' ’ 2016 (22 of 2016)
. The Appropriation
1436 | 2008 17 E;f ’;gg;"p“a“on (NO-2) | Acts (Repeal) Act,
’ 2016 (22 of 2016)
_ The Appropriation
1437 | 2008 20 E‘; /;ggg"p“a“"n (No-3) | Acts (Repeal) Act,
’ 2016 (22 0of 2016)
. The Appropriation
1438 | 2008 21 (Tliljﬂ‘:viprsc;pﬁ?fgc 2008 | Acts (Repeal) Act,
y5) NO-& ACh 2016 (22 0f 2016)
TheNational Waterway
(Talcher-Dhamra Stretch
1439 | 2008 23 Coast Canal. Charbatia- Waterways Act,
’ 2016 (17 of 2016)

Dhamra Stretch of Matai
River and Mahanadi Delta
Rivers) Act, 2008




the National Waterway
(Kakinada-Puducherry
Stretch of Canals and the

Katwelly ok e Nacons
1440 | 2008 24 . Waterways Act,
Rajahmundry Stretch of 2016 (17 of 2016)
River Godavari and
Wazirabad-Vijayawada
Stretch of River Krishna)
Act, 2008
The Central Universities iﬁeﬁ?i)rfgl(lggciiii)
1441 | 2008 25 5(2)1(\)7\%5 (Amendment) Act, Act, 2017 (Act No. 4
' of 2018)
: The Repealing and
1442 | 2008 26 (T[ilanrfgrgns ft‘)d Ai‘;“;&t)g’s Amending Act, 2016
ename : (No. 23 0f 2016)
The President's The Repealing and
1443 | 2008 28 Emoluments and Pension | Amending Act, 2017
(Amendment) Act, 2008 (Act No. 2 of 2018)
The Vice-President's The Repealing and
1444 | 2008 29 Pension (Amendment) Amending Act, 2017
Act, 2008 (Act No. 2 of 2018)
The Salaries and The Repealing and
Allowances of Officers of | Amending (Second)
1445 | 2008 30 Parliament (Amendment) | Act, 2015 (19 of
Act, 2008 2015)
. The Appropriation
1446 | 2008 31 th /;ggg"p“auon (No4) | A cts (Repeal) Act,
s 2016 (22 of 2016)
.y The Appropriation
1447 | 2008 32 ;Fl?:ﬂéviprs(;plfllst;ogc 2008 | Acts (Repeal) Act,
y5) 0.5 AL 2016 (22 0of 2016)
: . | The Code on Social
1448 | 2008 33 | The Unorganised Workers' | ¢\ oo 9020 (36 of

Social Security Act, 2008

2020)




The Unlawful Activities

The Repealing and

1449 | 2008 35 (Prevention) Amendment | Amending Act, 2017
Act, 2008 (Act No. 2 of 2018)
: The Gujarat Forensic The Ngtlongl
Gujarat Act ) ) . Forensic Sciences
1450 | 2008 Sciences University Act, : .
17 2008 University Act, 2020
(32 0f 2020)
glrflglﬁr\;e;rrll‘;rSAllowances The Repealing and
1451 | 2009 1 and Privilege;) Amending Act, 2017
Amendment Act, 2008 | (At N 20f2018)
The Constitution :
. : The Repealing and
1452 | 2009 2 (Scheduled Tribes) (Union | o 4ino Act, 2016
Territories) Order (No. 23 of 2016)
(Amendment) Act, 2008 '
The Post-Graduate
Institute of Medical The Repealing and
1453 | 2009 3 Education and Research, Amending Act, 2016
Chandigarh (Amendment) | (No. 23 0of 2016)
Act, 2008
The Code of Criminal iﬁeﬁ?i)rfal(lggciiii)
1454 | 2009 5 Procedure (Amendment) &
Act. 2008 Act, 2015 (19 of
’ 2015)
1455 | 2009 9 Engineering Research .
Board Act. 2008 Foundation Act,
oara At 2023 ( 25 0f 2023)
The Information The Repealing and
1456 | 2009 10 Technology (Amendment) | Amending Act, 2016
Act, 2008 (No. 23 0f 2016)
T Syroms ot | e Reptlne o
1457 | 2009 11 (Number of Judges) &
Act, 2015 (19 of
Amendment Act, 2008
2015)
. The Appropriation
1458 | 2009 13 | The Appropriation Acts (Repeal) Act,

(Railways) Act, 2009

2016 (22 0of 2016)




The Appropriation

The Appropriation

1459 | 2009 14 : Acts (Repeal) Act,
(Railways) No.2 Act, 2009 2016 (22 of 2016)
The Appropriation The Appropriation
1460 | 2009 15 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2009 2016 (22 0of 2016)
L The Appropriation
1461 | 2009 16 EEZ?EE&S%?S:I; (()Xg te Acts (Repeal) Act,
’ 2016 (22 of 2016)
. The Appropriation
1462 | 2009 17 ggggAppmp“a“"n ACL | Acts (Repeal) Act,
2016 (22 of 2016)
The Agricultural and The Repealing and
Processed Food Products Amending (Second)
1463 | 2009 20 Export Development &
: Act, 2015 (19 of
Authority (Amendment) 2015)
Act, 2009
The Prevention of Money- | The Repealing and
1464 | 2009 21 laundering (Amendment) | Amending Act, 2019
Act, 20009. (Act No. 31 0of 2019)
The Central Industrial The Repealing and
1465 | 2009 22 Security Force Amending Act, 2019
(Amendment) Act, 2009. | (Act No. 31 of2019)
The High Court and The Repealing and
Supreme Court Judges Amending (Second)
1466 | 2009 23 (Salaries and Conditions &
: Act, 2015 (19 of
of Service) Amendment 2015)
Act, 2009
. : The Repealing and
1467 | 2009 28 (T:fngfgrr;"‘ﬁ)b[{ (?120 b0 | Amending Act, 2016
’ (No. 23 of 2016)
_ The Appropriation
1468 | 2009 29 The Appropriation Acts (Repeal) Act,

(Railways) No.3 Act, 2009

2016 (22 of 2016)




The Appropriation (No.2)

The Appropriation

1469 | 2009 30 Acts (Repeal) Act,
Act, 2009 2016 (22 of 2016)
- The Appropriation
1470 | 2009 32 Ezf ’;gg;"p“a“on (NO-3) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Metro Railways The Repealing and
1471 | 2009 34 (Amendment) Ac ty20 0o | Amending Act, 2016
’ (No. 23 0f 2016)
: .. The Repealing and
1472 | 2009 38 (Tfﬁqgfﬁiiigﬁﬁfr%fgs Amending Act, 2019
’ " | (Act No. 31 0of 2019)
The Repealing and
The Competition Amending (Second)
1473 1 2009 39 (Amendment) Act, 2009. | Act, 2017 (Act No. 4
of 2018)
The Representation of the | The Repealing and
1474 | 2009 41 People (Amendment) Act, | Amending Act, 2015
2009 (No. 17 of 2015)
_ The Appropriation
1475 | 2009 42 th /;gg;"p“a“"n (No4) | Acts (Repeal) Act,
s 2016 (22 of 2016)
. The Appropriation
1476 | 2009 44 (Tliljﬂ‘:viprsc;pﬁ?fgc 2000 | Acts (Repeal) Act,
y5) NO-& ACh 2016 (22 0f 2016)
The Workmen's The Repealing and
1477 | 2009 45 Compensation Amending Act, 2016
(Amendment) Act, 2009 (No. 23 0f 2016)
The National Rural The Repealing and
1478 | 2009 46 Employment Guarantee Amending Act, 2016
(Amendment) Act, 2009 (No. 23 of 2016)
. The Repealing and
1479 | 2009 47 The Payment of Gratuity | ' 410 At 2016

(Amendment) Act, 2009

(No. 23 0f 2016)




The State Bank of

Saurashtra (Repeal) and iﬁ;ﬁfa?gg&ﬂ)
1480 | 2009 48 the State Bank of India S
1 Act, 2015 (19 of
(Subsidiary Banks) 2015)
Amendment Act, 2009
The Rashtriya
1481 | 2009 Gujarat Act | The Raksha Shakti Raksha University
14 University Act, 2009 Act, 2020 (31 of
2020)
The Salaries and The Repealing and
1482 | 2010 2 Allowances of Ministers Amending Act, 2016
(Amendment) Act, 2009 (No. 23 0f 2016)
.. The Repealing and
1483 | 2010 3 (T/i‘fngzﬁfngei‘é‘: 2000, | Amending Act, 2019
’ " | (Act No. 31 0of 2019)
The Appropriation The Appropriation
1484 | 2010 5 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2010 2016 (22 of 2016)
. The Appropriation
1485 | 2010 6 (Té’;ifivip‘;‘;p:jsl‘;%l 0 Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
_ The Appropriation
1486 | 2010 7 (Télaeiﬁiprs‘;pﬁjg"gc 2010 | Acts (Repeal) Act,
Ways) NO.< ALL 2016 (22 0f 2016)
. The Appropriation
1487 | 2010 8 Eﬁi\’sziggrigfg (()Ygte Acts (Repeal) Act,
’ 2016 (22 0f 2016)
_ The Appropriation
1488 | 2010 9 gngAppmp“auon Act, | Acts (Repeal) Act,
2016 (22 0f 2016)
. The Appropriation
1489 | 2010 11 (Té’aeﬂ‘:iprs‘;pﬁggoic <2010 | Acts (Repeal) Act,
Y ' ’ 2016 (22 0f 2016)
_ The Appropriation
1490 | 2010 12 The Appropriation (N0.2) | i’ (Repeal) Act,

Act, 2010

2016 (22 of 2016)




The Appropriation (No.3)

The Appropriation

1491 | 2010 13 Acts (Repeal) Act,
Act, 2010 2016 (22 of 2016)
. The Repealing and
1492 | 2010 15 The Payment of Gratuity | \ 0 jino Act, 2016
(Amendment) Act, 2010 (No. 23 of 2016)
: The Repealing and
1493 | 2010 | 17 | ThePlantations Labour =\ qine Act, 2016
(Amendment) Act, 2010 (No. 23 of 2016)
The Employees' State The Repealing and
1494 | 2010 18 Insurance (Amendment) Amending Act, 2016
Act, 2010 (No. 23 0f 2016)
The National Commission | The Repealing and
for Minority Educational | Amending (Second)
14951 2010 20 Institutions (Amendment) | Act, 2017 (Act No. 4
Act, 2010. of 2018)
. The Appropriation
1496 | 2010 21 E;f ’;g%"p“a“on (No4) 1 A cts (Repeal) Act,
’ 2016 (22 0f 2016)
: : The Repealing and
1497 | 2010 24 (T/i‘;hrﬂ‘;ig;‘)l Kiipgt)efo Amending Act, 2016
© ’ (No. 23 of 2016)
Eg:vi?;eﬁgr;{rzsg The Repealing and
1498 | 2010 25 p Amending Act, 2016
Regulation) Amendment (No. 23 of 2016)
Act, 2010 '
;l;lhe iicurifs and The Repealing and
1499 | 2010 26 SUTAnIEe ~aws Amending Act, 2016
(Amendment and (No. 23 of 2016)
Validation) Act, 2010 '
The Repealing and
The State Bank of India Amending (Second)
1500 | 2010 27| (Amendment) Act, 2010 | Act, 2015 (19 of
2015)
: The Repealing and
1501 | 2010 28 The Energy Conservation | \ 0 410 Act, 2016

(Amendment) Act, 2010

(No. 23 0f 2016)




The Appropriation

The Appropriation

1502 | 2010 29 : Acts (Repeal) Act,
(Railways) No.4 Act, 2010 2016 (22 of 2016)
The Repealing and
1503 | 2010 30 &;ﬁﬁgﬁgﬁfjﬁs so10 | Amending Act, 2015
’ (No. 17 of 2015)
The Indian Medical The Repealing and
1504 | 2010 32 Council (Amendment) Amending Act, 2016
Act, 2010 (No. 23 0f2016)
The Jharkhand Panchayat iﬁ;ﬁgﬁfg?gg&iﬂ)
1505 | 2010 33 551]1 (gAmendment) Act, Act, 2017 (Act No. 4
' of 2018)
;r];l evl\/{me;:rrllfal;/gnerals The Repealing and
1506 | 2010 34 eveop Amending Act, 2016
Regulation) Amendment (No. 23 of 2016)
Act, 2010 '
The Essential The Repealing and
1507 | 2010 35 Commodities Amending Act, 2016
(Amendment) Act, 2010 (No. 23 0of 2016)
The Representation of the | The Repealing and
1508 | 2010 36 People (Amendment) Act, | Amending Act, 2015
2010 (No. 17 of 2015)
The Salary, Allowances The Repealing and
and Pension of Members | Amending (Second)
1509 1 2010 37 of Parliament Act, 2015 (19 of
(Amendment) Act, 2010 2015)
The Code of Criminal Xﬁ;ﬁﬁfal(lgg;ﬂ)
1510 | 2010 41 Procedure (Amendment) &
Act. 2010 Act, 2015 (19 of
C’ 2015)
The Indian Medicine X}rlr?e};fl?rfal(nslgc?;((li)
1511 | 2010 43 Central Council ot 201 Sg(19 o
(Amendment) Act, 2010 2015)
_ The Appropriation
1512 | 2010 44 The Appropriation (N0.3) | \ . Reneal) Act,

Act, 2010

2016 (22 of 2016)




The Appropriation (No.6)

The Appropriation

1513 | 2010 45 Acts (Repeal) Act,
Act, 2010 2016 (22 of 2016)
- The Appropriation
1514 | 2010 46 (Tl?aeif;ipgpﬁstgoic 2010 | Acts (Repeal) Act,
Y5) 0.2 ALL 2016 (22 0of 2016)
_ The Appropriation
1515 | 2010 47 (T}?;ilév [;prS(;plfllgtéoic € 2010 Acts (Repeal) Act,
y5) NO-H ACL 2016 (22 0of 2016)
_ The Appropriation
1516 | 2011 1 (Té’aeﬂ‘:vipl;‘;pg;tl%u Acts (Repeal) Act,
yS) ALt 2016 (22 0f 2016)
.. The Appropriation
1517 | 2011 2 (Té‘;ﬁl;pr‘;pﬁagog 011 | Acts (Repeal) Act,
Ways) No.2 ACh 2016 (22 0of 2016)
_ The Appropriation
1518 | 2011 3 g(l)’lelApp“’p“a“"n Act, | Acts (Repeal) Act,
2016 (22 0f 2016)
.. The Appropriation
1519 | 2011 4 th /;gﬁ"p“a“"n (NO-2) | Acts (Repeal) Act,
s 2016 (22 of 2016)
The Repatriation of The Repealing and
1520 | 2011 6 Prisoners (Amendment) Amending Act, 2019
Act, 2011. (Act No. 31 0f2019)
The State Bank of India Xﬁ;ﬁ?gal(lgf;ﬂ)
1521 | 2011 7 (Subsidiary Banks) &
Act, 2015 (19 of
Amendment Act, 2011
2015)
. The Appropriation
1522 | 2011 9 R’:f ggﬁomauon (NO-3) 1 A cts (Repeal) Act,
’ 2016 (22 0f 2016)
o vl 45 | e epeatng
1523 | 2011 10 oS . Amending Act, 2016

Education and Research,
Puducherry (Amendment)

(No. 23 0f 2016)




1524

2011

12

The Juvenile Justice (Care
and Protection of

The Repealing and
Amending Act, 2016

Children) Amendment
Act, 2011 (No. 23 0f 2016)
The Indian Medical The Repealing and
1525 | 2011 13 Council (Amendment) Amending Act, 2016
Act, 2011 (No. 23 0f 2016)
The Repealing and
1526 | 2011 14 anS \C,;liz’;gzr(lﬁﬁngrgf{“ Amending Act, 2019
’ " | (Act No. 31 0f 2019)
The State Bank of India iﬁ;ﬁgﬁfa?gg&iﬂ)
1527 | 2011 17 (Subsidiary Banks Laws) &
Act, 2015 (19 of
Amendment Act, 2011
2015)
The National Council for | The Repealing and
1528 | 2011 18 Teacher Education Amending Act, 2016
(Amendment) Act, 2011 (No. 23 0of 2016)
. The Appropriation
1529 | 2011 19 E;f ’;gﬁ"p“a“on (No4) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Cable Television The Repealing and
1530 | 2011 21 Networks (Regulation) Amending Act, 2016
Amendment Act, 2011 (No. 23 0of 2016)
The Damodar Valley The Repealing and
1531 | 2012 | Corporation (Amendment) | Amending Act, 2016
Act, 2011 (No. 23 0f 2016)
The Constitution The Repealing and
1532 | 2012 2 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 2011 (No. 23 0f 2016)
The Chartered The Repealing and
1533 | 2012 3 Accountants (Amendment) | Amending Act, 2016
Act, 2011 (No. 23 0of 2016)
) The Repealing and
1534 | 2012 4 (Tfﬁlfffnffﬁ i‘f}fr%‘ifs Amending Act, 2016
’ (No. 23 0of 2016)
The New Delhi Municipal )
) The Repealing and
1535 | 2012 5 Council (Amendment) Amending (Second)

Act, 2011




Act, 2015 (19 of
2015)

The Prasar Bharati

: . The Repealing and
1536 | 2012 6 (Broadcasting Corporation |\ 0 Act 2016
of India) Amendment Act,
(No. 23 0f 2016)
2011
_ The Appropriation
1537 | 2012 7 (Té‘aeﬂ‘:vf;prs‘;pﬁgg"gc 2011 | Acts (Repeal) Act,
Y5) 0.2 AL 2016 (22 of 2016)
The Life Insurance iﬁ;ﬁ?ﬁal(lggciii)
1538 | 2012 8 Corporation (Amendment) &
Act. 2011 Act, 2015 (19 of
’ 2015)
The Petroleum and
Minerals Pipelines The Repealing and
1539 | 2012 9 (Acquisition of Right of Amending Act, 2016
user in Land) Amendment | (No. 23 of 2016)
Act, 2011
The Cost and Works The Repealing and
1540 | 2012 10 Accountants (Amendment) | Amending Act, 2016
Act, 2011 (No. 23 0of 2016)
The Export-Import Bank X}rﬁe};?i)rfal(uslgci?il)
1541 | 2012 11 of India (Amendment) &
Act. 2011 Act, 2015 (19 of
’ 2015)
. The Appropriation
1542 | 2012 14 (Tli’aeﬂ‘:vipl;‘;p:;“%u Acts (Repeal) Act,
Y ’ 2016 (22 of 2016)
. The Appropriation
1543 | 2012 15 (Télaeiﬁiprs‘;pﬁjgogc 201 | Acts (Repeal) Act,
Ways)No.2 A 2016 (22 0of 2016)
The Appropriation The Appropriation
1544 | 2012 16 (Railways) Vote on Acts (Repeal) Act,
Account Act, 2012 2016 (22 of 2016)
. The Appropriation
1545 | 2012 17 The Appropriation (Vote | \ " pereal) Act,

on Account) Act, 2012

2016 (22 of 2016)




The Appropriation Act,

The Appropriation

1546 | 2012 18 2012 Acts (Repeal) Act,
2016 (22 of 2016)
- The Appropriation
1547 | 2012 19 Ezf ’;gfl’éomauon (NO-2) 1 Acts (Repeal) Act,
’ 2016 (22 of 2016)
The Indian Medical The Repealing and
1548 | 2012 20 Council (Amendment) Amending Act, 2016
Act, 2012 (No. 23 of 2016)
. The Appropriation
1549 | 2012 21 (Té’aeﬂ‘:viprs‘;pﬁ?;"gc 2012 | Acts (Repeal) Act,
y5) O3 AL 2016 (22 0f 2016)
_ The Appropriation
1550 | 2012 22 th églfg"p“a“"n (NO-3) 1 A cts (Repeal) Act,
s 2016 (22 of 2016)
The Constitution The Repealing and
1551 | 2012 24 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 2012 (No. 23 0f 2016)
The Railway Property The Repealing and
1552 | 2012 25 (Unlawful Possession) Amending Act, 2016
Amendment Act, 2012 (No. 23 0of 2016)
The North-Eastern Areas | The Repealing and
(Reorganisation) and Amending (Second)
1553 1 2012 26| Other Related Laws Act, 2015 (19 of
(Amendment) Act, 2012 2015)
The Repealing and
The Copyright Amending (Second)
1554 | 2012 27 (Amendment) Act, 2012. | Act, 2017 (Act No. 4
of 2018)
The National Institutes of | The Repealing and
1555 | 2012 28 Technology (Amendment) | Amending Act, 2019
Act, 2012. (Act No. 31 0f 2019)
: The Repealing and
1556 | 2012 29 The Anand Marriage Amending Act, 2015

(Amendment) Act, 2012

(No. 17 of 2015)




The Right of Children to
Free and Compulsory

The Repealing and

1557 | 2012 30 Education (Amendment) &Iﬁeg(;lg% g)clt ,6)2 016
Act, 2012 '
The Central Educational The Repealing and
Institutions (Reservation | Amending (Second)
1558 | 2012 31 in Admission) Act, 2017 (Act No. 4
Amendment Act, 2012. of 2018)
The Administrators- The Repealing and
1559 | 2012 33 General (Amendment) Amending Act, 2015
Act, 2012 (No. 17 of 2015)
The Institutes of The Repealing and
1560 | 2012 34 Technology (Amendment) | Amending Act, 2019
Act, 2012. (Act No. 31 0of 2019)
The Chemical Weapons Xﬁe};gli)rfal(lgg;r;%)
1561 | 2012 36 Convention (Amendment) &
Act. 2012 Act, 2015 (19 of
’ 2015)
The All-India Institute of | The Repealing and
1562 | 2012 37 Medical Sciences Amending Act, 2016
(Amendment) Act, 2012 (No. 23 0f 2016)
. The Appropriation
1563 | 2012 40 E‘j /;gll’;"p“a“on (No4) 1 A cts (Repeal) Act,
’ 2016 (22 of 2016)
The Enforcement of The Repealing and
Security Interest and Amending (Second)
1564 1 2013 1 Recovery of Debts Laws | Act, 2015 (19 of
(Amendment) Act, 2012 2015)
The Prevention of Money- | The Repealing and
1565 | 2013 2 laundering (Amendment) | Amending Act, 2016
Act, 2012 (23 0f 2016)
The Unlawful Activities The Repealing and
1566 | 2013 3 (Prevention) Amendment | Amending Act, 2016
Act, 2012 (23 0f 2016)
The Repealing and
1567 | 2013 4 The Banking Laws Amending (Second)

(Amendment) Act, 2012

Act, 2015 (19 of
2015)




The Appropriation The Repealing and
1568 | 2013 5 (Railways) Vote on Amending Act, 2023
Account Act, 2013. (Act No. 37 0f 2023)

.. The Repealing and
1569 | 2013 6 (Tli’aeil‘:vipg‘;pfjttl?&?) Amending Act, 2023
Y5) ALk £ (Act No. 37 of 2023)

The Appropriation The Repealing and
1570 | 2013 7 (Railways) No. 2 Act, Amending Act, 2023
2013. (Act No. 37 0f 2023)

.. The Repealing and
1571 | 2013 8 zﬁlffﬁiﬁgnﬁfi (()\lfg’te Amending Act, 2023
’ ' (Act No. 37 of 2023)

. The Repealing and
1572 | 2013 9 ggf?ppmp“a“on Act, | A mending Act, 2023
' (Act No. 37 0f 2023)

. The Repealing and
1573 | 2013 10 E;f ’;gf;"p“a“on (NO-2) | A mending Act, 2023
’ ’ (Act No. 37 of 2023)

.. The Repealing and
1574 | 2013 13 (T[Efnggggﬂ)lfx 5013 | Amending Act, 2016

’ (23 0f 2016)

The Appropriation The Repealing and
1575 | 2013 15 (Railways) No. 3 Act, Amending Act, 2023
2013. (Act No. 37 of 2023)

. The Repealing and
1576 | 2013 16 E‘j /;gll’g"p“a“on (NO-3) | Amending Act, 2023
’ ’ (Act No. 37 of 2023)

The National Highways The Repealing and
1577 | 2013 19 Authority of India Amending Act, 2016

(Amendment) Act, 2013 (23 0f 2016)

. The Repealing and
1578 | 2013 21 E:f /;gllf’;‘)p“auon (No-4) | Amending Act, 2023
’ ’ (Act No. 37 of 2023)

The Securities and The Repealing and
1579 | 2013 22 Exchange Board of India | Amending Act, 2016

(Amendment) Act, 2013

(23 0f2016)




The Constitution

The Repealing and

1580 | 2013 24 (Scheduled Tribes) Order | Amending Act, 2016
(Amendment) Act, 2013 (23 of 2016)
The Repealing and
The Wakf (Amendment) | Amending (Second)
1581 12013 27 Act, 2013 Act, 2015 (19 of
2015)
The Parliament
(Prevention of The Repealing and
1582 | 2013 28 Disqualification) The Amending Act, 2015
whole. Amendment Act, (No. 17 of 2015)
2013
The Representation of the | The Repealing and
1583 | 2013 29 People (Amendment and | Amending Act, 2016
Validation) Act, 2013 (23 0f 2016)
. The Repealing and
1584 | 2014 2 E‘j /;glfgomatlon (No-5) | A mending Act, 2023
’ ' (Act No. 37 of 2023)
The Appropriation The Repealing and
1585 | 2014 3 (Railways) No. 4 Act, Amending Act, 2023
2013. (Act No. 37 of 2023)
The Appropriation The Repealing and
1586 | 2014 4 (Railways) Vote on Amending Act, 2023
Account Act, 2014. (Act No. 37 0f 2023)
. The Repealing and
1587 | 2014 5 (Télaeﬂ‘:viprsc;p:;“%l . Amending Act, 2023
Y5) ACh SIS (Act No. 37 of 2023)
;Félri(iofner;lfrs Allowan The Repealing and
1588 | 2014 8 o I‘;r‘ilvﬂzg:;) OWANCES | Amending Act, 2019
Amendment Act, 2014. (Act No. 31 of 2019)
TNl O 1 i v
1589 | 2014 9 O8Y: Amending Act, 2019
Education and Research (Act No. 31 of 2019)
(Amendment) Act, 2014. '
The Finance (No.2)
1590 | 2014 11 The Finance Act, 2014 Act,2014 (25 of

2014)




The Appropriation (Vote

The Repealing and

1591 | 2014 12 Amending Act, 2023
on Account) Act, 2014. (Act No. 37 of 2023)

- The Repealing and
1592 | 2014 13 ggle 4Appr°p“a“°n ACl | Amending Act, 2023
' (Act No. 37 0f 2023)

The Andhra Pradesh The Repealing and
1593 | 2014 19 Reorganisation Amending Act, 2019
(Amendment) Act, 2014. | (Act No. 31 of 2019)

The Telecom Regulatory The Repealing and
1594 | 2014 20 Authority of India Amending Act, 2019
(Amendment) Act, 2014. | (Act No. 31 of 2019)

The Appropriation The Repealing and
1595 | 2014 21 (Railways) No. 2 Act, Amending Act, 2023
2014. (Act No. 37 0f 2023)

The Appropriation The Repealing and
1596 | 2014 22 (Railways) No. 3 Act, Amending Act, 2023
2014. (Act No. 37 of 2023)

. The Repealing and
1597 | 2014 23 E‘j /;glff“’p“a“"n (No. 2) Amending Act, 2023
’ ’ (Act No. 37 of 2023)

. The Repealing and
1598 | 2014 24 R’:f ggll’f;’p“a“on (NO-3) | Amending Act, 2023
’ ’ (Act No. 37 0f 2023)

.. The Repealing and
1599 | 2014 31 &;ﬂﬁﬁg i}éltp%ﬁ Amending Act, 2019
’ ' (Act No. 31 0of 2019)

The Merchant Shipping The Repealing and
1600 | 2014 32 (Second Amendment) Act, | Amending Act, 2019
2014. (Act No. 31 0of 2019)

. The Repealing and
1601 | 2014 38 The Appropriation (No. 4) | (o fino Act, 2023

Act, 2014.

(Act No. 37 of 2023)




The National Capital
Territory of Delhi Laws

The Repealing and

1602 | 2014 39 (Special Provisions) Amending Act, 2019
Second (Amendment) Act, | (Act No. 31 of 2019)
2014.
Mabharashtra | The Maharashtra Housing 2}:?: Ef;lifns:iz
1603 | 2014 | Act No. II | (Regulation and &
£2014 | Development) Act, 2012 | Development) Act,
0 evelopment) Act, 2016 (16 of 2016)
The Public Premises :
. . The Repealing and
1604 | 2015 2 (Eviction of Unauthorised | | 0 1110 At 2019
Occupants) Amendment (Act No. 31 of 2019)
Act, 2015. '
: The Repealing and
1605 | 2015 3 The Motor Vehicles Amending Act, 2019
(Amendment) Act, 2015. (Act No. 31 of 2019)
The Repealing and
1606 | 2015 5 The Insurance Laws Amending Act, 2019
(Amendment) Act, 2015. (Act No. 31 of 2019)
The Appropriation The Repealing and
1607 | 2015 6 (Railways) Vote on Amending Act, 2023
Account Act, 2015. (Act No. 37 0f 2023)
. The Repealing and
1608 | 2015 7 The Appropriation Amending Act, 2023
(Railways) Act, 2015. (Act No. 37 of 2023)
. The Repealing and
1609 | 2015 8 Eﬁi\’sziggrigfg (()Yg’te Amending Act, 2023
’ ' (Act No. 37 0f 2023)
. The Repealing and
1610 | 2015 9 %‘f SApp“’p“a“"n Act, | A mending Act, 2023
' (Act No. 37 0f 2023)
The Mines and Minerals The Repealing and
1611 | 2015 10 (Development and Amending Act, 2019

Regulation) Amendment
Act, 2015.

(Act No. 31 of 2019)




The Andhra Pradesh

The Repealing and

1612 | 2015 12 Reorganisation Amending Act, 2019
(Amendment) Act, 2015. | (Act No. 31 of 2019)

The Appropriation The Repealing and
1613 | 2015 13 (Railways) No. 2 Act, Amending Act, 2023
2015. (Act No. 37 0f 2023)

: The Repealing and
1614 | 2015 14 (kan};fiféﬁ)%alzﬁ?gks Amending Act, 2019
’ " | (Act No. 31 0of 2019)

. The Repealing and
1615 | 2015 15 E;f ’;gfl’gomauon (NO-2) | A mending Act, 2023
’ ’ (Act No. 37 0f 2023)

The Warehousing The Repealing and
1616 | 2015 16 Corporations Amending Act, 2019
(Amendment) Act, 2015. | (Act No. 31 0of 2019)

: The Repealing and
1617 | 2015 21 (nggrfg:;‘)ezc 2015, | Amending Act, 2019
’ " | (Act No. 31 0of 2019)

The Appropriation The Repealing and
1618 | 2015 24 (Railways) No. 3 Act, Amending Act, 2023
2015. (Act No. 37 of 2023)

. The Repealing and
1619 | 2015 25 R’:f ggll’;"p“a“on (No-3) | A mending Act, 2023
’ ' (Act No. 37 0f 2023)

The Arbitration and The Repealing and
1620 | 2016 3 Conciliation (Amendment) | Amending Act, 2025
Act, 2015 (Act No. 37 of 2025)

. The Repealing and
1621 | 2016 7 R’:f ggll’;"p“a“on (No-4) | A mending Act, 2023
’ ' (Act No. 37 0f 2023)

. The Repealing and
1622 | 2016 8 E:f /;glf;‘)p“a“on (NO-3) | A mending Act, 2023
’ ' (Act No. 37 of 2023)

: The Repealing and
1623 | 2016 10 The Election Laws Amending Act, 2019

(Amendment) Act, 2016.

(Act No. 31 of 2019)




The High Court and the
Supreme Court Judges

The Repealing and

1624 | 2016 13 (Salaries and Conditions Amending Act, 2019
of Service) Amendment (Act No. 31 0of 2019)
Act, 2016.
The Appropriation The Repealing and
1625 | 2016 14 (Railways) Vote on Amending Act, 2023
Account Act, 2016. (Act No. 37 0f 2023)
. The Repealing and
1626 | 2016 15 (Tli’aeﬂ‘:vipg‘;pfjtu%l . Amending Act, 2023
Y5) ALk 210 (Act No. 37 0f 2023)
. The Repealing and
1627 | 2016 19 g;ﬁffiﬁgrigfg (()\lfgte Amending Act, 2023
’ ' (Act No. 37 0f 2023)
. The Repealing and
1628 | 2016 20 ggle 6Appr°p“a“°n Act, | A mending Act, 2023
' (Act No. 37 of 2023)
;F];le N{mes an? M(;nerals The Repealing and
1629 | 2016 25 everoprent an Amending Act, 2019
Regulation) Amendment (Act No. 31 of 2019)
Act, 2016. '
The Appropriation The Repealing and
1630 | 2016 26 (Railways) No. 2 Act, Amending Act, 2023
2016. (Act No. 37 0f 2023)
. The Repealing and
1631 | 2016 29 E‘:f /;(I)’Il’g"p“auon (NO-2) | Amending Act, 2023
’ ' (Act No. 37 0f 2023)
I I e et
1632 | 2016 42 08 Amending Act, 2019
Education and Research (Act No. 31 of 2019)
(Amendment) Act, 2016. '
The Central Agricultural The Repealing and
1633 | 2016 45 University (Amendment) | Amending Act, 2019

Act, 2016.

(Act No. 31 0f 2019)




The Appropriation (No. 3)

The Repealing and

1634 | 2016 46 Amending Act, 2023
Act, 2016. (Act No. 37 of 2023)

The Taxation Laws The Repealing and
1635 | 2016 48 (Second Amendment) Act, | Amending Act, 2019
2016. (Act No. 31 of 2019)

_y The Repealing and
1636 | 2016 50 };Ef ‘gg%"pm“o“ (No-4) | A mending Act, 2023
’ ' (Act No. 37 of 2023)

. The Repealing and
1637 | 2016 51 E;f ’;gfl’gomauon (NO-3) | A mending Act, 2023
’ ’ (Act No. 37 0f 2023)

The Repealing and
1638 | 2017 1 (T[i‘fnlgzﬁlfﬂ)oiyzgg; Amending Act, 2025
’ (Act No. 37 of 2025)

The Enemy Property The Repealing and
1639 | 2017 3 (Amendment and Amending Act, 2025
Validation) Act, 2017 (Act No. 37 of 2025)

: The Repealing and
1640 | 2017 6 (T:fnlgﬁ?it;r::lg fj:‘%%tl ;| Amending Act, 2025
’ (Act No. 37 of 2025)

. The Repealing and
1641 | 2017 8 (Tl;’aeﬂ‘;ipl;‘;p:;“‘;‘)l7 Amending Act, 2023
Y5) ACh £ (Act No. 37 0f 2023)

The Appropriation The Repealing and
1642 | 2017 9 (Railways) No. 2 Act, Amending Act, 2023
2017. (Act No. 37 of 2023)

The Employee’s The Repealing and
1643 | 2017 11 Compensation Amending Act, 2025
(Amendment) Act, 2017 (Act No. 37 of 2025)

%hehNa‘ilonaISIn.stltute of The Repealing and
1644 | 2017 19 CCMNOIOLY, SCIChCe Amending Act, 2019

Education and Research
(Amendment) Act, 2017.

(Act No. 31 of 2019)




The Collection of

The Repealing and

1645 | 2017 21 Statistics (Amendment) Amending Act, 2019
Act, 2017. (Act No. 31 0of 2019)
The Indian Institutes of The Repealing and
1646 | 2017 25 Information Technology Amending Act, 2019
(Amendment) Act, 2017. | (Act No. 31 0of2019)
: : The Repealing and
1647 | 2017 30 &EESEE?%RET%% Amending Act, 2025
’ (Act No. 37 of 2025)
. The Repealing and
1648 | 2018 1 (T:;Srfﬁeﬁezc 2017, | Amending Act, 2023
’ " | (Act No. 37 0f 2023)
Xhiiﬁ?&réa;iaﬁigr The Repealing and
1649 | 2018 7 vaelopmen ) Amending Act, 2025
(Amendment) Act, 2018 (Act No. 37 0f 2025)
The Insolvency and The Repealing and
1650 | 2018 8 Bankruptcy Code Amending Act, 2023
(Amendment) Act, 2018. | (Act No. 37 of 2023)
The High Court and
Supreme Court Judges The Repealing and
1651 | 2018 10 (Salaries and Conditions Amending Act, 2025
of Service) Amendment (Act No. 37 of 2025)
Act, 2018
. The Repealing and
1652 | 2018 12 &;ﬁﬁﬁﬁiﬁg"iﬁri%‘fg Amending Act, 2025
’ (Act No. 37 of 2025)
: : The Repealing and
1653 | 2018 | 18 (T:fngﬁgfrllfgtﬁéffz()l o | Amending Act, 2025
’ (Act No. 37 of 2025)
The State Banks (Repeal | The Repealing and
1654 | 2018 19 and Amendment) Act, Amending Act, 2025
2018 (Act No. 37 of 2025)
The Negotiable The Repealing and
1655 | 2018 20 Instruments (Amendment) | Amending Act, 2025

Act, 2018

(Act No. 37 of 2025)




The Requisitioning and
Acquisition of Immovable

The Repealing and

1656 | 2018 21 Amending Act, 2023
Property (Amendment) ’
Act, 2018. (Act No. 37 0f 2023)
The Homoeopathy Central | The Repealing and
1657 | 2018 23 Council (Amendment) Amending Act, 2023
Act, 2018. (Act No. 37 0f 2023)
The Insolvency and The Repealing and
1658 | 2018 26 Bankruptcy Code (Second | Amending Act, 2023
Amendment) Act, 2018. (Act No. 37 0f 2023)
Elhessihzdlilsz(rlial;tes and The Repealing and
1659 | 2018 27 © schedule s Amending Act, 2023
(Prevention of Atrocities) (Act No. 37 of 2023)
Amendment Act, 2018. )
The Commercial Courts,
Commercial Division and | The Repealing and
1660 | 2018 28 Commercial Appellate Amending Act, 2025
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